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Supreme Court 
Amit Kumar Dubey v. M.P.P.K.V.V. Co. Ltd., (Vikram Nath and Sandeep Mehta, JJ.), 2025 SCC 

OnLine SC 3846 
Atibir Industries Co. Ltd. v. SBI, (Surya Kant and Joymalya Bagchi, JJ.), 2025 SCC OnLine SC 3850 
Atibir Industries Co. Ltd. v. SBI, (Surya Kant and Manmohan, JJ.), 2024 SCC OnLine SC 6596 
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Atibir Industries Co. Ltd. v. SBI, (Surya Kant, C.J. and Joymalya Bagchi and Vipul M. Pancholi, JJ.), 

2026 SCC OnLine SC 2311 
BSNL v. Collector of Central Excise, (Aravind Kumar and Vipul M. Pancholi, JJ.), 2026 SCC OnLine 

SC 2314 
CIT v. Microsoft Regional Sales (P) Ltd., (B.V. Nagarathna and N. Kotiswar Singh, JJ.), 2024 SCC 

OnLine SC 6595 
Commr. (CGST) v. Zee Entertainment Enterprises Ltd., (J.B. Pardiwala and K. Vinod Chandran, JJ.), 

2026 SCC OnLine SC 2318 
Commr. of Customs v. P G Electroplast Ltd., (J.B. Pardiwala and K. Vinod Chandran, JJ.), 2026 SCC 

OnLine SC 2317 
Commr. of Customs v. Seasa Goa Ltd., (J.B. Pardiwala and K. Vinod Chandran, JJ.), 2026 SCC 

OnLine SC 2319 
Commr. of Customs v. Senior India (P) Ltd., (P.S. Narasimha and Alok Aradhe, JJ.), 2026 SCC 

OnLine SC 2316 
Enforcement Directorate v. R.R. Granites, (A.M. Khanwilkar and Dinesh Maheshwari, JJ.), 2022 

SCC OnLine SC 2609 
Goverdhan v. State of Rajasthan, (Sandeep Mehta and D.K. Upadhyaya, JJ.), 2026 SCC OnLine SC 

2322 
Greenfields Plotholders Cum Residents Assn. v. Urban Improvement Co. (P) Ltd., (Dipankar Datta 

and Sheel Nagu, JJ.), 2026 SCC OnLine SC 2321 
Hicure Pharmaceuticals (P) Ltd. v. CCE, (K.V. Viswanathan and Arun Palli, JJ.), 2026 SCC OnLine 

SC 2315 
M.P. Purv Kshetra Vidyut Vitran Co. Ltd. v. Vidyut Mandal Pension Samaj, (Sanjay Kumar and Alok 

Aradhe, JJ.), 2025 SCC OnLine SC 3851 
N. Sridhar Reddy v. State of A.P., (P.K. Mishra and Shree Chandrashekhar, JJ.), 2026 SCC OnLine 

SC 2324 
New India Assurance Co. Ltd. v. Velu, (Sudhanshu Dhulia and Ahsanuddin Amanullah, JJ.), 2024 

SCC OnLine SC 6597 
Senior Intelligence Officer v. Mohd. Kamran, (Dipankar Datta and Satish Chandra Sharma, JJ.), 2026 

SCC OnLine SC 2312 
Senior Intelligence Officer v. Mohd. Kamran, (Dipankar Datta and Sheel Nagu, JJ.), 2026 SCC 

OnLine SC 2320 
Shekappa v. State of Karnataka, (K.V. Viswanathan and Arun Palli, JJ.), 2026 SCC OnLine SC 2323 
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Union of India v. M. Siddaraj, (Sanjiv Khanna, C.J. and Sanjay Kumar and K.V. Viswanathan, JJ.), 
2025 SCC OnLine SC 3847 

V. Gopalakrishnan v. State of Kerala, (Sanjay Kumar and K.V. Viswanathan, JJ.), 2025 SCC OnLine 
SC 3848 

Yamal Manojbhai Jagada v. Commr. of Customs, (P.K. Mishra and A.S. Chandurkar, JJ.), 2026 SCC 
OnLine SC 2313 

  
Allahabad High Court 

Archana Boodh v. State of U.P., (Pankaj Bhatia, J.), 2026 SCC OnLine All 40638 
Arun v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 40640 
Deepak Pal v. State of U.P., (Tej Pratap Tiwari, J.), 2026 SCC OnLine All 40642 
Guddi v. State of U.P., (Abdul Shahid, J.), 2026 SCC OnLine All 40633 
Karuna Shanker Singh v. State of U.P., (Abdul Moin and Pramod Kumar Srivastava, JJ.), 2026 SCC 

OnLine All 40639 
Mukesh Kumar Jha v. State of U.P., (Madan Pal Singh, J.), 2026 SCC OnLine All 40632 
Priti Verma v. State of U.P., (Dr Ajay Kumar-II, J.), 2026 SCC OnLine All 40635 
Rati Enterprises v. CIT, (Saumitra Dayal Singh and Swarupama Chaturvedi, JJ.), 2026 SCC OnLine 

All 40641 
Shiv Ram v. State of U.P., (Zafeer Ahmad, J.), 2026 SCC OnLine All 40634 
State of U.P. v. Samundra Devi, (Prashant Kumar, J.), 2026 SCC OnLine All 40636 
Vijay Sonkar v. State of U.P., (Vinod Diwakar, J.), 2026 SCC OnLine All 40637 

  
Andhra Pradesh High Court 

A Srivani v. State of A.P., (Tarlada Rajasekhar Rao, J.), 2026 SCC OnLine AP 5192 
Chidarla Suseela v. State of A.P., (Maheswara Rao Kuncheam, J.), 2026 SCC OnLine AP 5197 
City Union Bank v. Debt Recovery Tribiunal, (Battu Devanand and Tuhin Kumar Gedela, JJ.), 2026 

SCC OnLine AP 5198 
F.S. Shahanaz Begum v. State of A.P., (Kiranmayee Mandava, J.), 2026 SCC OnLine AP 5200 
Hero Wiretex Ltd. v. Debts Recovery Appellate Tribunal, (Battu Devanand and Tuhin Kumar 

Gedela, JJ.), 2026 SCC OnLine AP 5194 
Indo Engineering Works v. Rashtriya Ispat Nigam Ltd., (Dhiraj Singh Thakur, C.J. and R. 

Raghunandan Rao, J.), 2025 SCC OnLine AP 5238 
K. Madhusudan Reddy v. State of A.P., (Ninala Jayasurya and T.C.D. Sekhar, JJ.), 2026 SCC OnLine 

AP 5196 
K. Naveen Kumar v. State of A.P., (Subba Reddy Satti, J.), 2026 SCC OnLine AP 5199 
Konakandla Lakshmi Rama Lakshmi v. State of A.P., (Maheswara Rao Kuncheam, J.), 2026 SCC 

OnLine AP 5191 
Ms Spanker Biotech Ltd. v. State of A.P., (Maheswara Rao Kuncheam, J.), 2026 SCC OnLine AP 

5190 
Surapaneni Poornachand v. Commr. of Customs, (Battu Devanand and Tuhin Kumar Gedela, JJ.), 

2026 SCC OnLine AP 5193 
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Tadivalasa Nageswara Rao v. State of A.P., (Harinath N., J.), 2026 SCC OnLine AP 5195 
Thanikulam Seenu v. State of A.P., (Maheswara Rao Kuncheam, J.), 2026 SCC OnLine AP 5189 

  
Bombay High Court 

Abhijit Ram Kadam v. State of Maharashtra, (Milind N. Jadhav, J.), 2026 SCC OnLine Bom 17741 
Acme Wind Power (Tenkasi) One (P) Ltd. v. CIT, (B.P. Colabawalla and Farhan P. Dubash, JJ.), 2026 

SCC OnLine Bom 17851 
Adinath Santosh Godse v. State of Maharashtra, (Milind N. Jadhav, J.), 2026 SCC OnLine Bom 

17731 
Aditya Santosh Walekar v. State of Maharashtra, (Milind N. Jadhav, J.), 2026 SCC OnLine Bom 

17736 
Agriculture Produce Marketing Committee v. Registrar, Coop. Societies, (Anil S. Kilor and Rajnish 

R. Vyas, JJ.), 2026 SCC OnLine Bom 17867 
Ajay Pramod Shriwastav v. State of Maharashtra, (N.R. Borkar, J.), 2026 SCC OnLine Bom 17762 
Akash Navnath Kharade v. State of Maharashtra, (Milind N. Jadhav, J.), 2026 SCC OnLine Bom 

17740 
Amol Appasaheb Gopale v. State of Maharashtra, (Milind N. Jadhav, J.), 2026 SCC OnLine Bom 

17722 
Amol Ashok Chavan v. State of Maharashtra, (N.J. Jamadar, J.), 2026 SCC OnLine Bom 17882 
Anil Bhagwan Kharde v. State of Maharashtra, (R.I. Chagla and Firdosh P. Pooniwalla, JJ.), 2026 

SCC OnLine Bom 17811 
Anis Sadique Shaikh v. State of Maharashtra, (Milind N. Jadhav, J.), 2026 SCC OnLine Bom 17793 
Ashok Bamto Pangui v. Agencia Real Canacona (P) Ltd., (S.G. Chapalgaonkar, J.), 2026 SCC 

OnLine Bom 17817 
Ashok v. State of Maharashtra, (Urmila Joshi Phalke and Raj D. Wakode, JJ.), 2026 SCC OnLine 

Bom 17884 
Ashwin Rajendran Chettiar v. State of Maharashtra, (M.M. Sathaye, J.), 2026 SCC OnLine Bom 

17799 
Asif Jilani Tamboli v. State of Maharashtra, (Shailesh P. Brahme, J.), 2026 SCC OnLine Bom 17750 
Avantika v. State of Maharashtra, (R.I. Chagla and Firdosh P. Pooniwalla, JJ.), 2026 SCC OnLine 

Bom 17838 
Avinash v. State of Maharashtra, (Urmila Joshi-Phalke and Raj D. Wakode, JJ.), 2026 SCC OnLine 

Bom 17875 
Baburao Sitaram Jagtap v. State of Maharashtra, (R.M. Joshi, J.), 2026 SCC OnLine Bom 17760 
Badal Sham Sherkar v. State of Maharashtra, (Milind N. Jadhav, J.), 2026 SCC OnLine Bom 17719 
Badshah Latif Khan v. State of Maharashtra, (Shailesh P. Brahme, J.), 2026 SCC OnLine Bom 

17727 
Balaji Lahu Kawade v. State of Maharashtra, (R.M. Joshi, J.), 2026 SCC OnLine Bom 17699 
Balaji Uttam Mogale v. Yashoda Shikshan Prasarak Mandal, (Sharmila U. Deshmukh and Abhay J. 

Mantri, JJ.), 2026 SCC OnLine Bom 17860 
Balasaheb Gopalrao Maral v. State of Maharashtra, (Manish Pitale and Shreeram V. Shirsat, JJ.), 

2026 SCC OnLine Bom 17857 
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Bharat Narayan Lahane v. State of Maharashtra, (R.M. Joshi, J.), 2026 SCC OnLine Bom 17702 
Birla Cotsyn (India) Ltd. v. Municipal Council, (Anil S. Kilor and Rajnish R. Vyas, JJ.), 2026 SCC 

OnLine Bom 17844 
Centre for Promoting Democracy v. State of Maharashtra, (Mahesh Chandra Tripathi, C.J. and 

Advait M. Sethna, J.), 2026 SCC OnLine Bom 17797 
Chaitanya Bhanudas Kolekar v. State of Maharashtra, (Shailesh P. Brahme, J.), 2026 SCC OnLine 

Bom 17754 
Chandrakant Vishnu Gore v. State of Maharashtra, (Manish Pitale and Shreeram V. Shirsat, JJ.), 

2026 SCC OnLine Bom 17832 
Chandrashekhar v. State of Maharashtra, (M.M. Nerlikar, J.), 2026 SCC OnLine Bom 17773 
Chetan Pravin Ghorpade v. State of Maharashtra, (Milind N. Jadhav, J.), 2026 SCC OnLine Bom 

17721 
Chetan Subhash Bhonde v. State of Maharashtra, (Milind N. Jadhav, J.), 2026 SCC OnLine Bom 

17724 
Chhagan Hari Manwatkar v. State of Maharashtra, (Hiten S. Venegavkar, J.), 2026 SCC OnLine 

Bom 17777 
Darshana Mayank Khichadia v. Swati Nilesh Mehta, (Gauri Godse, J.), 2026 SCC OnLine Bom 

17823 
Deepak Mohan Phad v. State of Maharashtra, (Milind N. Jadhav, J.), 2026 SCC OnLine Bom 17792 
Deepak Suresh Kadam v. State of Maharashtra, (R.M. Joshi, J.), 2026 SCC OnLine Bom 17700 
Deepak v. State of Maharashtra, (M.M. Nerlikar, J.), 2026 SCC OnLine Bom 17774 
Devendra Laxman Mhatre v. State of Maharashtra, (Milind N. Jadhav, J.), 2026 SCC OnLine Bom 

17726 
Dharamdas Pusekar v. Block Development Officer, (S.G. Chapalgaonkar, J.), 2026 SCC OnLine 

Bom 17870 
Dhiraj Bharat Punekar v. State of Maharashtra, (Milind N. Jadhav, J.), 2026 SCC OnLine Bom 

17815 
Diamond Hill Coop. Housing Society Ltd. v. State of Maharashtra, (Sandeep V. Marne, J.), 2026 

SCC OnLine Bom 17873 
Dilip v. State of Maharashtra, (Mehroz K. Pathan, J.), 2026 SCC OnLine Bom 17765 
Dinesh Rajaram Gore v. State of Maharashtra, (Shailesh P. Brahme, J.), 2026 SCC OnLine Bom 

17751 
Diwakar Infrastructure (P) Ltd. v. CIT, (B.P. Colabawalla and Farhan P. Dubash, JJ.), 2026 SCC 

OnLine Bom 17829 
Dixit Gandhi v. State of Goa, (Ashwin D. Bhobe, J.), 2026 SCC OnLine Bom 17806 
Dr Babasaheb Ambedkar Marathwada University v. Vasantrao Naik Mahavidyalaya, (Nitin B. 

Suryawanshi and Abasaheb D. Shinde, JJ.), 2026 SCC OnLine Bom 17697 
Edna Suhsila Samula v. Kalyan Babura Taware, (Sandeep V. Marne, J.), 2026 SCC OnLine Bom 

17816 
Fulchand v. State of Maharashtra, (Rohit W. Joshi, J.), 2026 SCC OnLine Bom 17764 
Gani Abbas Shaikh v. State of Maharashtra, (Milind N. Jadhav, J.), 2026 SCC OnLine Bom 17720 
Gazala Parveen Iqbal Ahmed v. State of Maharashtra, (Milind N. Jadhav, J.), 2026 SCC OnLine 

Bom 17725 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969423
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969567
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969567
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969519
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969476
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969476
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969555
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969495
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969443
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969443
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969446
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969446
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969499
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969499
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969546
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969546
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969514
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969421
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969496
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969448
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969448
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969593
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969593
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969538
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969538
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969596
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969596
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969487
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969473
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969473
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969552
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969552
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969528
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969418
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969539
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969539
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969486
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969442
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969447
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969447


 - 8 - 

© EBC Publishing Pvt Ltd 

Ghanshyam Onkarlal Agrawal v. District Coop. Election Authority, (Manjusha A. Deshpande, J.), 
2026 SCC OnLine Bom 17837 

Gokul Pingale v. Damini Dinesh Thakker, (M.M. Sathaye, J.), 2026 SCC OnLine Bom 17822 
Govind v. State of Maharashtra, (M.M. Nerlikar, J.), 2026 SCC OnLine Bom 17770 
Gramin Shikshan Sanstha v. Rajendra Vasant Zope, (Amit Borkar, J.), 2026 SCC OnLine Bom 

17883 
Hema Chetan Gattani v. Raju Bhimrao Wadhonkar, (Anil L. Pansare and Nivedita P. Mehta, JJ.), 

2026 SCC OnLine Bom 17841 
ICAI v. B.P. Shroff, (Farhan P. Dubash, J.), 2026 SCC OnLine Bom 17743 
Indel Corpn. (P) Ltd. v. National Faceless Assessment Centre, (B.P. Colabawalla and Farhan P. 

Dubash, JJ.), 2026 SCC OnLine Bom 17847 
Indira Pralhad Kumar v. Nagpur Municipal Corpn., (Anil S. Kilor and Rajnish R. Vyas, JJ.), 2026 

SCC OnLine Bom 17862 
Indrajit Prabhakar Dhawale v. State of Maharashtra, (R.M. Joshi, J.), 2026 SCC OnLine Bom 

17701 
Jaishree Madansinh Thakur v. State of Maharashtra, (R.M. Joshi, J.), 2026 SCC OnLine Bom 17757 
Jan Mohammad v. Vinodkumar, (M.M. Nerlikar, J.), 2026 SCC OnLine Bom 17786 
Janmanch v. Nagpur Municipal Corpn., (Urmila Joshi-Phalke and Raj D. Wakode, JJ.), 2026 SCC 

OnLine Bom 17818 
Javed Abbas Patel v. State of Maharashtra, (R.M. Joshi, J.), 2026 SCC OnLine Bom 17706 
Jayant Panjabrao Jaybhaye v. State of Maharashtra, (Anil L. Pansare and Nivedita P. Mehta, JJ.), 

2026 SCC OnLine Bom 17744 
Jayram Ramdev Shisve v. State of Maharashtra, (M.M. Sathaye, J.), 2026 SCC OnLine Bom 17800 
Jitendra Pandey v. Enforcement Directorate, (Milind N. Jadhav, J.), 2026 SCC OnLine Bom 17848 
Jyoti Bhimraoji Bhorkar v. State of Maharashtra, (Urmila Joshi-Phalke and Raj D. Wakode, JJ.), 

2026 SCC OnLine Bom 17855 
Kailas Chintaman Patil v. State of Maharashtra, (Sushil M. Ghodeswar, J.), 2026 SCC OnLine Bom 

17768 
Kantilal Premji Maaru v. Roxina Real Estate (P) Ltd., (D.B. Iswalkar, Accounts Officer), 2026 SCC 

OnLine Bom 17747 
Khadeejah Shahabuddin Shaikh v. State of Maharashtra, (Milind N. Jadhav, J.), 2026 SCC OnLine 

Bom 17780 
Kirtibhai Sulemanbhai Wankar v. State of Maharashtra, (Abhay S. Waghwase, J.), 2026 SCC 

OnLine Bom 17776 
Krishnakumar Madhukar Dani v. Gangadhar Manohar Gore, (Amit Borkar, J.), 2026 SCC OnLine 

Bom 17827 
Krushnadas v. State of Maharashtra, (Nitin B. Suryawanshi and Abasaheb D. Shinde, JJ.), 2026 

SCC OnLine Bom 17878 
Kubix Realties LLP v. Pune Municipal Corpn., (Mahesh Chandra Tripathi, C.J. and Advait M. Sethna, 

J.), 2026 SCC OnLine Bom 17839 
Kumar Harishchandra Kakde v. State of Maharashtra, (Manish Pitale and Shreeram V. Shirsat, JJ.), 

2026 SCC OnLine Bom 17821 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969560
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969545
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969492
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969606
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969606
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969564
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969465
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969570
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969585
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969585
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969422
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969422
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969479
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969508
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969541
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969541
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969427
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969466
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969522
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969571
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969578
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969490
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969490
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969469
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969469
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969502
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969502
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969498
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969498
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969550
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969550
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969601
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969601
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969562
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969544


 - 9 - 

© EBC Publishing Pvt Ltd 

Lakhan Durgaprasad Pande v. State of Mah., (Anil L. Pansare and Nivedita P. Mehta, JJ.), 2026 SCC 
OnLine Bom 17865 

Lokmanya Shikshan Sanstha v. Pratap Shankarao Tambe, (Amit Borkar, J.), 2026 SCC OnLine Bom 
17879 

M.S. Shah & Associates v. National Coop. Construction Development Federation of India, (Gauri 
Godse, J.), 2026 SCC OnLine Bom 17748 

Mahadev Tulsiram Sidam v. State of Maharashtra, (M.M. Nerlikar, J.), 2026 SCC OnLine Bom 
17782 

Maharashtra SRTC v. Gaitri Purshottam Puri, (S.M. Modak, J.), 2026 SCC OnLine Bom 17808 
Mahaveer v. Rajendrasingh Ranjeetsingh Thakur, (Abhay J. Mantri, J.), 2026 SCC OnLine Bom 

17746 
Mahendra Madhavrao Deore v. State of Maharashtra, (Sandipkumar C. More and Vaishali Patil-

Jadhav, JJ.), 2026 SCC OnLine Bom 17775 
Mahesh Kumar Suthar v. State of Goa, (Amit S. Jamsandekar, J.), 2026 SCC OnLine Bom 17805 
Malti v. State of Maharashtra, (Shivkumar Dige and Rohit W. Joshi, JJ.), 2026 SCC OnLine Bom 

17767 
Mangilal Tekchand Gehlot v. Maharashtra Slum Area, (Amit Borkar, J.), 2026 SCC OnLine Bom 

17872 
Mohan Nitesh Khatri v. State of Maharashtra, (M.M. Nerlikar, J.), 2026 SCC OnLine Bom 17790 
Mohanlal Sharma v. CISF, (R.I. Chagla and Firdosh P. Pooniwalla, JJ.), 2026 SCC OnLine Bom 

17863 
Mohd. Abdul Moeed v. Municipal Corpn., (Kishore C. Sant and Jitendra S. Jain, JJ.), 2026 SCC 

OnLine Bom 17828 
Mukhtar Yasin Tamboli v. State of Maharashtra, (Shailesh P. Brahme, J.), 2026 SCC OnLine Bom 

17753 
Mundhada Enterprises v. Rattan India Power Ltd., (Anil S. Kilor and Rajnish R. Vyas, JJ.), 2026 

SCC OnLine Bom 17846 
Munjee Nathoobhoy & Co. (P) Ltd. v. RBI, (V. Marne, J.), 2026 SCC OnLine Bom 17842 
Nathu v. State of Maharashtra, (Nitin B. Suryawanshi and Abasaheb D. Shinde, JJ.), 2026 SCC 

OnLine Bom 17885 
Niharika Darshan Waghamare v. State of Maharashtra, (Milind N. Jadhav, J.), 2026 SCC OnLine 

Bom 17738 
Nilesh Govind Jadhav v. State of Maharashtra, (Prafulla S. Khubalkar, J.), 2026 SCC OnLine Bom 

17708 
Nivrutti Muralidhar Dhande v. LAO, (Amit Borkar, J.), 2026 SCC OnLine Bom 17809 
Nuclear Power Corpn. of India Ltd. v. Standard Corrosion Controls (P) Ltd., (Somasekhar 

Sundaresan, J.), 2026 SCC OnLine Bom 17718 
Om Shanti Properties v. Municipal Corpn. of Greater Mumbai, (Mahesh Chandra Tripathi, C.J. and 

Advait M. Sethna, J.), 2026 SCC OnLine Bom 17854 
Omkar Bhanudas Kale v. Union of India, (Sandipkumar C. More and Vaishali Patil-Jadhav, JJ.), 

2026 SCC OnLine Bom 17803 
Oriental Ins. Co. Ltd. v. Sadashiv Narayan Shetty, (Prafulla S. Khubalkar, J.), 2026 SCC OnLine 

Bom 17813 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969588
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969588
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969602
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969602
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969470
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969504
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969504
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969531
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969468
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969468
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969497
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969527
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969489
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969489
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969595
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969595
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969512
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969586
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969586
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969551
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969551
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969475
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969475
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969569
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969569
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969565
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969608
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969608
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969460
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969460
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969429
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969429
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969532
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969440
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969577
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969525
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969536
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969536


 - 10 - 

© EBC Publishing Pvt Ltd 

Pandurang Hari Dhokne v. Bansi Vithoba Gaikwad, (Abhay S. Waghwase, J.), 2026 SCC OnLine 
Bom 17769 

Pankaj v. State of Maharashtra, (M.M. Nerlikar, J.), 2026 SCC OnLine Bom 17771 
Prabhakar Pandurang Vazare v. Prabhakar Pandurang Vazare, (Bharati Dangre and Ashish S. 

Chavan, JJ.), 2026 SCC OnLine Bom 17814 
Pradeep Bholanath Dubey v. State of Maharashtra, (Milind N. Jadhav, J.), 2026 SCC OnLine Bom 

17729 
Pramod Mohanlalji Ghadhiya v. State of Maharashtra, (M.W. Chandwani, J.), 2026 SCC OnLine 

Bom 17784 
Pratap Navapurya Gavit v. Union of India, (Kishore C. Sant and Jitendra Jain, JJ.), 2026 SCC OnLine 

Bom 17745 
Pratima Vinod Rathi v. State of Maharashtra, (Manish Pitale and Shreeram V. Shirsat, JJ.), 2026 SCC 

OnLine Bom 17831 
Pravin Harinath Dhimar v. State of Maharashtra, (Madhav J. Jamdar, J.), 2026 SCC OnLine Bom 

17716 
Prem v. State of Maharashtra, (R.M. Joshi, J.), 2026 SCC OnLine Bom 17698 
Private Nursing Schools & Colleges Management Assn. v. State of Maharashtra, (Kishore C. Sant and 

Jitendra Jain, JJ.), 2026 SCC OnLine Bom 17819 
Priya v. State of Maharashtra, (M.W. Chandwani, J.), 2026 SCC OnLine Bom 17785 
Pupils Education Trust v. Union of India, (R.I. Chagla and Firdosh P. Pooniwalla, JJ.), 2026 SCC 

OnLine Bom 17859 
Raghuvansh Dudheswarnath Mishra v. State of Maharashtra, (Anil S. Kilor and Rajnish R. Vyas, 

JJ.), 2026 SCC OnLine Bom 17845 
Rahul Baliram Kharat v. State of Maharashtra, (R.M. Joshi, J.), 2026 SCC OnLine Bom 17703 
Rahul Gotiram Sable v. State of Maharashtra, (M.M. Nerlikar, J.), 2026 SCC OnLine Bom 17789 
Rahul Ramdas Sable v. State of Maharashtra, (Hiten S. Venegavkar, J.), 2026 SCC OnLine Bom 

17734 
Raj Kalidas Padhiyar v. State of Maharashtra, (Prafulla S. Khubalkar, J.), 2026 SCC OnLine Bom 

17709 
Rajendra Hanmantrao Helchal v. State of Maharashtra, (Kishore C. Sant and Jitendra Jain, JJ.), 

2026 SCC OnLine Bom 17869 
Rajendrasingh Ranjeetsingh Thakur v. Ranjani, (Abhay J. Mantri, J.), 2026 SCC OnLine Bom 

17836 
Rajesh Tanaji Bachhav v. Mumbai Housing & Area Development Board, (M.S. Karnik and Sandesh 

D. Patil, JJ.), 2026 SCC OnLine Bom 17843 
Raju Shantaram Koli v. State of Maharashtra, (Revati Mohite Dere and Dr Neela Gokhale, JJ.), 2025 

SCC OnLine Bom 6901 
Ramesh v. State of Maharashtra, (Pravin S. Patil, J.), 2026 SCC OnLine Bom 17877 
Ravi Ramchandra Pawar v. Union of India, (R.M. Joshi, J.), 2026 SCC OnLine Bom 17778 
Ravsaheb v. State of Maharashtra, (Shailesh P. Brahme, J.), 2026 SCC OnLine Bom 17711 
Re Noise & Environmental Pollution Public Nuisance v. State of Maharashtra, (G.S. Kulkarni and Dr 

Neela Gokhale, JJ.), 2026 SCC OnLine Bom 17824 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969491
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969491
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969493
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969537
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969451
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969451
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969506
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969506
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969467
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969467
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969554
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969554
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969437
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969437
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969419
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969542
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969507
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969582
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969582
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969568
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969424
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969511
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969456
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969456
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969430
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969430
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969592
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969559
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969559
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969566
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969530
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969530
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969600
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969500
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969432
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969547


 - 11 - 

© EBC Publishing Pvt Ltd 

Rekha Vijaykumar Rane v. State of Maharashtra, (Mahesh Chandra Tripathi, C.J. and Advait M. 
Sethna, J.), 2026 SCC OnLine Bom 17876 

Rohit Parshuram Gupta v. State of Maharashtra, (Madhav J. Jamdar, J.), 2026 SCC OnLine Bom 
17713 

Rohit Rama Nyahare v. State of Maharashtra, (M.M. Nerlikar, J.), 2026 SCC OnLine Bom 17788 
Rohit Ranganath Rao v. NCLT, (Manish Pitale and Shreeram V. Shirsat, JJ.), 2026 SCC OnLine Bom 

17826 
Rohit Trimbak Thakre v. State of Maharashtra, (R.M. Joshi, J.), 2026 SCC OnLine Bom 17756 
Rosemond Cardoso v. State of Goa, (Amit S. Jamsandekar, J.), 2026 SCC OnLine Bom 17804 
Ruby Bhise v. State of Maharashtra, (Madhav J. Jamdar, J.), 2026 SCC OnLine Bom 17707 
Rupesh Ramesh Mali v. State of Maharashtra, (Madhav J. Jamdar, J.), 2026 SCC OnLine Bom 

17712 
Rupesh Sopan Jadhav v. State of Maharashtra, (Suman Shyam and Gautam A. Ankhad, JJ.), 2026 

SCC OnLine Bom 17880 
Sahil v. State of Maharashtra, (Milind N. Jadhav, J.), 2026 SCC OnLine Bom 17737 
Sami v. State of Maharashtra, (Shivkumar Dige and Rohit W. Joshi, JJ.), 2026 SCC OnLine Bom 

17772 
Sandeep Dwellers (P) Ltd. v. State of Maharashtra, (Anil S. Kilor and Rajnish R. Vyas, JJ.), 2026 

SCC OnLine Bom 17861 
Sandeep Prakash Kolte v. State of Maharashtra, (Milind N. Jadhav, J.), 2026 SCC OnLine Bom 

17795 
Sanghpal Rohidas Sitape v. State of Maharashtra, (Hiten S. Venegavkar, J.), 2026 SCC OnLine 

Bom 17723 
Sanil Shashikant Desai v. Sada Urban Coop. Credit Society Ltd., (Amit S. Jamsandekar, J.), 2026 

SCC OnLine Bom 17798 
Sanjay Damodar Chouhan v. State of Maharashtra, (Milind N. Jadhav, J.), 2026 SCC OnLine Bom 

17732 
Santosh Parshuram Mahadik v. Canara Bank, (Manish Pitale and Shreeram V. Shirsat, JJ.), 2026 

SCC OnLine Bom 17833 
Sarnamsingh Naharsingh Barnala v. State of Maharashtra, (Shailesh P. Brahme, J.), 2026 SCC 

OnLine Bom 17728 
Sattar Ibharaim Kureshi v. State of Maharashtra, (Milind N. Jadhav, J.), 2026 SCC OnLine Bom 

17733 
Saurabh Kailas Jadhav v. State of Maharashtra, (R.M. Joshi, J.), 2026 SCC OnLine Bom 17705 
Shakir Hussain Qureshhi v. Munish Kumar Mahendra Kumar Gupta, (Aarti Sathe, J.), 2026 SCC 

OnLine Bom 17717 
Shankar Madhukar Bagal v. State of Maharashtra, (R.M. Joshi, J.), 2026 SCC OnLine Bom 17763 
Shirish v. State of Maharashtra, (Milind N. Jadhav, J.), 2026 SCC OnLine Bom 17730 
Shobhay v. State of Maharashtra, (Sandipkumar C. More and Vaishali Patil-Jadhav, JJ.), 2026 SCC 

OnLine Bom 17779 
Shragvi v. State of Maharashtra, (Nitin B. Suryawanshi and Abasaheb D. Shinde, JJ.), 2026 SCC 

OnLine Bom 17871 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969599
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969434
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969434
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969510
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969549
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969549
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969478
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969526
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969428
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969433
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969433
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969603
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969603
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969459
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969494
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969494
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969584
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969584
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969517
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969517
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969445
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969445
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969520
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969520
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969454
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969454
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969556
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969556
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969450
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969450
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969455
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969455
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969426
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969439
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969439
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969485
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969452
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969501
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969501
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969594
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969594


 - 12 - 

© EBC Publishing Pvt Ltd 

Shreenath Developers v. State of Maharashtra, (Milind N. Jadhav, J.), 2026 SCC OnLine Bom 
17850 

Shri Laxmandas Pitambardas Rawal Education Trust v. Co Op. Hsg. Soc. Ltd., (Sandeep V. Marne, 
J.), 2026 SCC OnLine Bom 17830 

Shri Mangalmurti Stone Crusher v. State of Maharashtra, (Abhay Ahuja and Neeraj P. Dhote, JJ.), 
2026 SCC OnLine Bom 17852 

Shubhangi Rajpal Bangar v. State of Maharashtra, (Anil L. Pansare and Nivedita P. Mehta, JJ.), 2026 
SCC OnLine Bom 17881 

Siddhant Vijay Avahane v. State of Maharashtra, (Nitin B. Suryawanshi and ABAsaheb D. Shinde, 
JJ.), 2026 SCC OnLine Bom 17820 

Sk. Nisar v. State of Maharashtra, (Rohit W. Joshi, J.), 2026 SCC OnLine Bom 17759 
Sneha Shankar Katariya v. Subhash Tipanna Nelge, (N.J. Jamadar, J.), 2023 SCC OnLine Bom 

3509 
State of Goa v. Ian Adiran Joaquim Gomes, (Ashwin D. Bhobe, J.), 2026 SCC OnLine Bom 17796 
State of Maharashtra v. Panjab, (Shivkumar Dige and Rohit W. Joshi, JJ.), 2026 SCC OnLine Bom 

17766 
Sudhir Ramchandra Alhat v. State of Maharashtra, (Milind N. Jadhav, J.), 2026 SCC OnLine Bom 

17801 
Sujal Pratap Chougule v. State of Maharashtra, (Shailesh P. Brahme, J.), 2026 SCC OnLine Bom 

17755 
Sunderwalli Kannuswami Padyachi v. Registrar of Coop. Societies, (Shailesh P. Brahme, J.), 2026 

SCC OnLine Bom 17853 
Sunita Shrikant Katkar v. State of Maharashtra, (Abhay Ahuja and Neeraj P. Dhote, JJ.), 2026 SCC 

OnLine Bom 17749 
Sushant v. State of Maharashtra, (Milind N. Jadhav, J.), 2026 SCC OnLine Bom 17791 
Suvarna Dattaram Hande v. State of Maharashtra, (Madhav J. Jamdar, J.), 2026 SCC OnLine Bom 

17807 
Swaminath v. State of Maharashtra, (R.M. Joshi, J.), 2026 SCC OnLine Bom 17758 
Syed Rafique Syed Munaf. v. State of Maharashtra, (M.M. Nerlikar, J.), 2026 SCC OnLine Bom 

17787 
Taibai Santosh Sagar v. State of Maharashtra, (Manjusha Deshpande, J.), 2026 SCC OnLine Bom 

17835 
Tata Capital Housing Finance Ltd. v. Heera Construction Co. (P) Ltd., (Gauri Godse, J.), 2026 SCC 

OnLine Bom 17742 
Tatyasaheb Ghatage Charitable Trust v. Union of India, (Sharmila U. Deshmukh and Abhay J. 

Mantri, JJ.), 2026 SCC OnLine Bom 17825 
Tirupati Krushi Kendra v. Director of Agriculture, (Manjusha Deshpande, J.), 2026 SCC OnLine 

Bom 17856 
Tohid Abdul Hamid v. State of Maharashtra, (Sharmila U. Deshmukh and Abhay J. Mantri, JJ.), 2026 

SCC OnLine Bom 17849 
Tukaram Kisanrao Ghogare v. Gram Panchayat, (Anil S. Kilor and Rajnish R. Vyas, JJ.), 2026 SCC 

OnLine Bom 17866 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969573
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969573
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969553
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969575
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969604
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969604
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969543
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969481
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969438
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969438
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969518
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969488
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969488
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969523
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969523
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969477
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969477
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969576
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969576
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969471
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969471
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969513
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969529
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969529
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969480
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969509
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969509
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969558
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969558
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969464
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969464
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969548
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969579
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969579
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969572
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969572
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969589
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969589


 - 13 - 

© EBC Publishing Pvt Ltd 

Tukaram Tulshiramji Chahande v. State of Maharashtra, (Anil L. Pansare and Nivedita P. Mehta, 
JJ.), 2026 SCC OnLine Bom 17840 

Tulashiram Bhasu Jadhav v. State of Maharashtra, (M.M. Nerlika, J.), 2026 SCC OnLine Bom 
17783 

Uday Anant Tayshete v. Union of India, (Milind N. Jadhav, J.), 2026 SCC OnLine Bom 17858 
Vanita Shrinivas Borate v. Maharashtra SRTC, (Shailesh P. Brahme, J.), 2026 SCC OnLine Bom 

17810 
Veenarani v. State of Maharashtra, (Anil L. Pansare and Nivedita P. Mehta, JJ.), 2026 SCC OnLine 

Bom 17868 
Vijay Bhausaheb Take v. State of Maharashtra, (R.M. Joshi, J.), 2026 SCC OnLine Bom 17704 
Vijay Narain Kanugo v. Pushpa Narain Kanugo, (M.M. Sathaye, J.), 2026 SCC OnLine Bom 17812 
Vijay Pandurang Pawar v. State of Maharashtra, (Prafulla S. Khubalkar, J.), 2026 SCC OnLine 

Bom 17710 
Vikas Somaji Jadhav v. State of Maharashtra, (M.M. Nerlikar, J.), 2026 SCC OnLine Bom 17781 
Vikkisingh Didisingh Kalyani v. State of Maharashtra, (Milind N. Jadhav, J.), 2026 SCC OnLine 

Bom 17739 
Vikram Bhimaji Dhondge v. State of Maharashtra, (Milind N. Jadhav, J.), 2026 SCC OnLine Bom 

17735 
Vikram Navrang Singh v. State of Maharashtra, (Prafulla S. Khubalkar, J.), 2026 SCC OnLine Bom 

17714 
Vikrant Jaywant Bhoir v. State of Maharashtra, (Milind N. Jadhav, J.), 2026 SCC OnLine Bom 

17794 
Vinod Dawlat Mashi v. State of Maharashtra, (Prafulla S. Khubalkar, J.), 2026 SCC OnLine Bom 

17715 
Vinod Sidram Jadhav v. State, (Sharmila U. Deshmukh and Abhay J. Mantri, JJ.), 2026 SCC OnLine 

Bom 17802 
Vinod v. State of Maharashtra, (Kishore C. Sant and Jitendra Jain, JJ.), 2026 SCC OnLine Bom 

17864 
Vitthal v. State of Maharashtra, (Abhay S. Waghwase, J.), 2026 SCC OnLine Bom 17761 
Vora Automobiles (P) Ltd. v. Laxmibai, (Pravin S. Patil, J.), 2026 SCC OnLine Bom 17874 
Vrajlal Hargovind v. Tamilnad Mercantile Bank Ltd., (Manish Pitale and Shreeram V. Shirsat, JJ.), 

2026 SCC OnLine Bom 17834 
Zuber Inaytullah Bagwan v. State of Maharashtra, (Shailesh P. Brahme, J.), 2026 SCC OnLine Bom 

17752 
  
Chhattisgarh High Court 

Pushpa Jaiswal v. State of Chhattisgarh, (Bibhu Datta Guru, J.), 2026 SCC OnLine Chh 21210 
  
Delhi High Court 

Abhishek v. State (NCT of Delhi), (Mini Pushkarna, J.), 2026 SCC OnLine Del 8531 
Adit Buildwell (P) Ltd. v. Commr. (CGST), (Avneesh Jhingan and Amit Sharma, JJ.), 2026 SCC 

OnLine Del 8549 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969563
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969505
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969505
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969581
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969533
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969533
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969591
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969591
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969425
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969535
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969431
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969431
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969503
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969461
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969461
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969457
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969457
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969435
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969435
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969516
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969516
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969436
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969436
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969524
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969524
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969587
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969587
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969483
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969597
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969557
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969474
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969474
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969609
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969614
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969632
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969632


 - 14 - 

© EBC Publishing Pvt Ltd 

Akshay Aditya v. State (NCT of Delhi), (Sachin Datta, J.), 2026 SCC OnLine Del 8529 
Chelmsford Club Ltd. v. Diwan Singh, (M.K. Ohri, J.), 2026 SCC OnLine Del 8547 
Delhi Tax Bar Assn. v. Union of India, (Dinesh Mehta and R.K. Gupta, JJ.), 2026 SCC OnLine Del 

8550 
Devdutt v. Union of India, (M.K. Ohri, J.), 2026 SCC OnLine Del 8541 
Economic Transport Organisation v. New India Assurance Co Ltd., (Ajay Digpaul, J.), 2026 SCC 

OnLine Del 8533 
Innovision Ltd. v. National Highways Authority of India, (Amit Mahajan, J.), 2026 SCC OnLine Del 

8546 
Irfan Tariq Antoo v. State (NCT of Delhi), (Navin Chawla and Arun Bhardwaj, JJ.), 2026 SCC 

OnLine Del 8539 
LTU Lufttransport Unternehmen GMBH v. Airports Authority of India, (N.B. Krishna, J.), 2026 SCC 

OnLine Del 8544 
National Investigation Agency v. Mateen Ahmed Bhat, (Navin Chawla and Arun Bhardwaj, JJ.), 2026 

SCC OnLine Del 8536 
Neeraj Singh v. State (NCT of Delhi), (Amit Bansal, J.), 2026 SCC OnLine Del 8530 
Nilotpal Datta v. Election Commission of India, (Dinesh Mehta and Aditi Choudhary, JJ.), 2026 SCC 

OnLine Del 8552 
Oyster Steel & Iron (P) Ltd. v. Commr. (CGST), (Anil Kshetarpal and Bharat Parashar, JJ.), 2026 

SCC OnLine Del 8548 
Raj Kumari v. State (NCT of Delhi), (Navin Chawla and Arun Bhardwaj, JJ.), 2026 SCC OnLine Del 

8537 
Rana Pratap v. State (NCT of Delhi), (Madhu Jain, J.), 2026 SCC OnLine Del 8534 
Rani Devi v. Union of India, (M.K. Ohri, J.), 2026 SCC OnLine Del 8542 
Rural Medicare Centre v. Arun Sunandi, (M.K. Ohri, J.), 2026 SCC OnLine Del 8545 
Shankar Enterprises v. Bihani Manufacturing (P) Ltd., (Ajay Digpaul, J.), 2026 SCC OnLine Del 

8532 
Sharmishtha v. State (NCT of Delhi), (Navin Chawla and Arun Bhardwaj, JJ.), 2026 SCC OnLine 

Del 8538 
Simmi Dhawan v. Naveen Malhotra, (Vinod Kumar, J.), 2026 SCC OnLine Del 8540 
United India Insurance Coltd v. Krishan Kumar, (Anish Dayal, J.), 2026 SCC OnLine Del 8543 
Vishnu Prasad v. State (NCT of Delhi), (Madhu Jain, J.), 2026 SCC OnLine Del 8535 
Yashita Finance (P) Ltd. v. CIT, (Dinesh Mehta and R.K. Gupta, JJ.), 2026 SCC OnLine Del 8551 

  
Court of District Judge 

State v. Ritik Baiai, (Kuldeep Narayan, Special Judge (NDPS)), 2026 SCC OnLine Dis Crt (Del) 38 
  
Gujarat High Court 

Akshay Pitamber Sarvakar v. Central Adoption Resource Authority, (Hemant M. Prachchhak, J.), 
2026 SCC OnLine Guj 9122 

CIT v. Cadila Heathcare Ltd., (Bhargav D. Karia and Pranav Trivedi, JJ.), 2026 SCC OnLine Guj 
9413 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969612
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969630
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969610
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969610
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969624
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969616
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969616
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969629
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969629
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969622
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969622
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969627
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969627
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969619
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969619
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969613
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969633
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969633
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969631
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969631
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969620
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969620
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969617
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969625
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969628
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969615
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969615
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969621
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969621
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969623
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969626
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969618
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969611
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969634
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969635
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969636
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969636


 - 15 - 

© EBC Publishing Pvt Ltd 

Dakshin Gujarat Vij Co. Ltd. v. Vaibhav Metal Crusher, (Sunita Agarwal, C.J. and Pranav Trivedi, 
J.), 2024 SCC OnLine Guj 4785 

Javid Iqbal Shaikh v. State of Gujarat, (Divyesh A. Joshi, J.), 2026 SCC OnLine Guj 9415 
Mohd. Sakib v. State of Gujarat, (M.R. Mengdey, J.), 2026 SCC OnLine Guj 9414 
Patel Joshnaben Pravinkumar v. State of Gujarat, (J.C. Doshi, J.), 2025 SCC OnLine Guj 5947 
Umashankar Shivprasad Tiwari v. State of Gujarat, (Aniruddha P. Mayee, J.), 2026 SCC OnLine 

Guj 9416 
  
Himachal Pradesh High Court 

Jameet Singh v. State of H.P., (Vivek Singh Thakur and Ranjan Sharma, JJ.), 2024 SCC OnLine HP 
6639 

  
Karnataka High Court 

Alkesh Vinod Shah v. Commr., (B.M. Shyam Prasad, J.), 2026 SCC OnLine Kar 15811 
Ananda v. Ramachandra Bhat, (Shivashankar Amarannavar, J.), 2026 SCC OnLine Kar 15800 
Anasuya P. Koti v. State of Karnataka, (M. Nagaprasanna and Hema Kulkarni, JJ.), 2026 SCC 

OnLine Kar 15801 
Annappa Shetty v. S.K. Abdul Burhan, (Tara Vitasta Ganju, J.), 2026 SCC OnLine Kar 15798 
Arecanut Processing & Sales Coop. Society Ltd. v. Registrar of Coop. Societies, (Anu Sivaraman 

and K.S. Bharath Kumar, JJ.), 2026 SCC OnLine Kar 15817 
B. Prashanth v. State of Karnataka, (S. Vishwajith Shetty, J.), 2026 SCC OnLine Kar 15790 
B.P. Mahendra v. State of Karnataka, (M.I. Arun, J.), 2026 SCC OnLine Kar 15820 
Bangalore Electricity Supply Co. Ltd. v. Govindappa, (Vibhu Bakhru, C.J. and K.S. Hemalekha, J.), 

2026 SCC OnLine Kar 15803 
Basavaraj v. State of Karnataka, (Vibhu Bakhru, C.J. and K.S. Hemalekha, J.), 2026 SCC OnLine 

Kar 15814 
Chamundeshwari Electricity v. J.K. Tyre & Indsturies Ltd., (Vibhu Bakhru, C.J. and K.S. 

Hemalekha, J.), 2026 SCC OnLine Kar 15806 
Dhanush N. v. State of Karnataka, (S. Vishwajith Shetty, J.), 2026 SCC OnLine Kar 15791 
Dinesh v. State of Karnataka, (Venkatesh Naik T., J.), 2026 SCC OnLine Kar 15786 
Geetha R. v. State of Karnataka, (B.M. Shyam Prasad, J.), 2026 SCC OnLine Kar 15810 
Gravity Ventures v. State of Karnataka, (B.M. Shyam Prasad, J.), 2026 SCC OnLine Kar 15816 
H. Narayanaswamy v. Krishnappa, (H.P. Sandesh, J.), 2026 SCC OnLine Kar 15793 
Iram Pathan v. State of Karnataka, (H.P. Sandesh, J.), 2026 SCC OnLine Kar 15783 
K. Rehamathulla v. State of Karnataka, (Shivashankar Amarannavar, J.), 2026 SCC OnLine Kar 

15788 
K.H. Chandrashekar v. Bangalore International Airport Area Planning Authority, (B.M. Shyam 

Prasad, J.), 2026 SCC OnLine Kar 15809 
K.V. Raghavendra v. Union of India, (H.P. Sandesh, J.), 2026 SCC OnLine Kar 15789 
K.V.N. Govindaraju v. CBI, (Anant Ramanath Hegde, J.), 2026 SCC OnLine Kar 15787 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969637
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969640
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969639
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969638
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969641
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969641
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969642
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969642
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969674
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969662
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969664
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969664
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969660
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969680
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969652
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969683
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969666
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969677
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969677
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969669
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969653
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969648
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969673
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969679
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969655
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969645
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969650
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969650
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969672
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969651
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969649


 - 16 - 

© EBC Publishing Pvt Ltd 

Karnataka State Law University v. Rakesh Shetty, (Vibhu Bakhru, C.J. and K.S. Hemalekha, J.), 
2026 SCC OnLine Kar 15802 

Krishnappa B. Amin v. Land Tribunal, (Vibhu Bakhru, C.J. and K.S. Hemalekha, J.), 2026 SCC 
OnLine Kar 15804 

Kuruburu Reshme Belegarara Haagu Raithara Seva Sahakara Sangha Niyamitha v. State of 
Karnataka, (Vibhu Bakhru, C.J. and K.S. Hemalekha, J.), 2026 SCC OnLine Kar 15807 

Manipal Advertising Services (P) Ltd. v. SBI, (D.K. Singh and H. Shanthi Bhushan, JJ.), 2026 SCC 
OnLine Kar 15782 

Mohd. Fahad HI v. State of Karnataka, (Anu Sivaraman and K.S. Bharath Kumar, JJ.), 2026 SCC 
OnLine Kar 15819 

Narendra G. v. State of Karnataka, (Venkatesh Naik T., J.), 2026 SCC OnLine Kar 15795 
Raghav Reddy v. RTA, (Vibhu Bakhru, C.J. and K.S. Hemalekha, J.), 2026 SCC OnLine Kar 15812 
Rangegowda v. State of Karnataka, (H.P. Sandesh, J.), 2026 SCC OnLine Kar 15785 
S. Shashikala v. Prasanna, (K.V. Aravind, J.), 2026 SCC OnLine Kar 15815 
Samarth G.N. v. State of Karnataka, (Anant Ramanath Hegde, J.), 2026 SCC OnLine Kar 15792 
Sanjay Varma v. State of Karnataka, (H.P. Sandesh, J.), 2026 SCC OnLine Kar 15784 
Shakila BI v. State of Karnataka, (Geetha K.B., J.), 2026 SCC OnLine Kar 15797 
State of Karnataka v. Gunjur Club, (D.K. Singh and H. Shanthi Bhushan, JJ.), 2026 SCC OnLine Kar 

15805 
State of Karnataka v. Venkateshappa, (Anu Sivaraman and K.S. Bharath Kumar, JJ.), 2026 SCC 

OnLine Kar 15808 
T.R. Keshava Murthy v. State of Karnataka, (H.P. Sandesh, J.), 2026 SCC OnLine Kar 15794 
Vasant Kumar Garela v. State of Karnataka, (Venkatesh Naik T., J.), 2026 SCC OnLine Kar 15796 
Vinod Choudhary v. Commr., (B.M. Shyam Prasad, J.), 2026 SCC OnLine Kar 15813 
Wipro Infrastructure Engineering v. Labour Commr., (Anu Sivaraman and K.S. Bharath Kumar, 

JJ.), 2026 SCC OnLine Kar 15818 
Yadamani Adinarayana v. Madanapalli Rasul Bee, (Shivashankar Amarannavar, J.), 2026 SCC 

OnLine Kar 15799 
  
Kerala High Court 

Ajeeb K. Salim v. State of Kerala, (Dr Kauser Edappagath, J.), 2026 SCC OnLine Ker 19045 
Antony Francis v. State of Kerala, (Dr Kauser Edappagath, J.), 2026 SCC OnLine Ker 19053 
Arun Dev v. State of Kerala, (Dr Kauser Edappagath, J.), 2026 SCC OnLine Ker 19052 
Arun Kumar G. v. State of Kerala, (Dr Kauser Edappagath, J.), 2026 SCC OnLine Ker 19060 
Fayis Muhammed v. State of Kerala, (Dr Kauser Edappagath, J.), 2026 SCC OnLine Ker 19055 
Hiran K.K. v. State of Kerala, (Dr Kauser Edappagath, J.), 2026 SCC OnLine Ker 19051 
Jeothy G.L. v. State of Kerala, (Dr Kauser Edappagath, J.), 2026 SCC OnLine Ker 19054 
Jose Thathyankulam v. State of Kerala, (A. Badharudeen, J.), 2026 SCC OnLine Ker 19066 
K. Bimal v. State of Kerala, (A. Badharudeen, J.), 2026 SCC OnLine Ker 19062 
Karuppasamy K.S. v. State of Kerala, (Dr Kauser Edappagath, J.), 2026 SCC OnLine Ker 19046 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969665
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969667
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969667
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969670
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969644
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969644
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969682
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969682
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969657
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969675
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969647
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969678
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969654
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969646
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969659
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969668
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969668
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969671
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969671
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969656
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969658
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969676
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969681
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969661
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969661
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969684
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969692
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969691
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969699
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969694
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969690
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969693
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969705
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969701
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969685


 - 17 - 

© EBC Publishing Pvt Ltd 

Malabar Medical College Hospital & Research Centre v. Lobish L.B., (Devan Ramachandran and 
Basant Balaji, JJ.), 2026 SCC OnLine Ker 19070 

Manuel Durvin Dost v. State of Kerala, (Dr Kauser Edappagath, J.), 2026 SCC OnLine Ker 19059 
Mary Victoria v. Ministry of External Affairs, (P.V. Kunhikrishnan, J.), 2026 SCC OnLine Ker 

19072 
Mohd. Midlaj K. v. State of Kerala, (Dr Kauser Edappagath, J.), 2026 SCC OnLine Ker 19049 
Nadaraj N. v. A.S. Francis, (Shoba Annamma Eapen, J.), 2026 SCC OnLine Ker 19064 
Nirmala Johny v. State of Kerala, (Harisankar V. Menon, J.), 2026 SCC OnLine Ker 19069 
Noorul Islam Trust v. CIT, (Devan Ramachandran and Basant Balaji, JJ.), 2026 SCC OnLine Ker 

19063 
Prajeesh N.P. v. State of Kerala, (Dr Kauser Edappagath, J.), 2026 SCC OnLine Ker 19056 
Purandara P.J. v. State of Kerala, (Dr Kauser Edappagath, J.), 2026 SCC OnLine Ker 19047 
Ramco Cements Ltd. v. State of Kerala, (Devan Ramachandran and Basant Balaji, JJ.), 2026 SCC 

OnLine Ker 19067 
Ratheesh v. State of Kerala, (Dr Kauser Edappagath, J.), 2026 SCC OnLine Ker 19058 
Safeera Zahir C.A. v. State of Kerala, (Anil K. Narendran and Muralee Krishna S., JJ.), 2026 SCC 

OnLine Ker 19065 
Sahad M.P. v. State of Kerala, (Dr Kauser Edappagath, J.), 2026 SCC OnLine Ker 19050 
Sajindas v. State of Kerala, (Dr Kauser Edappagath, J.), 2026 SCC OnLine Ker 19061 
Santhosh Kumar Gopinadhan v. Regional Passport Officer, (Murali Purushothaman, J.), 2026 SCC 

OnLine Ker 19071 
Shibin Lal v. State of Kerala, (Dr Kauser Edappagath, J.), 2026 SCC OnLine Ker 19057 
State of Kerala v. Hotel Johns, (Devan Ramachandran and S. Manu, JJ.), 2026 SCC OnLine Ker 

19068 
Subaida v. State of Kerala, (Dr Kauser Edappagath, J.), 2026 SCC OnLine Ker 19048 
Zeenath Transport Co. Mine Owners v. CIT, (S.R. Krishna Kumar and G. Basavaraja, JJ.), 2023 

SCC OnLine Kar 1777 
  
Madras High Court 

Mohd. Rifas v. Union of India, (S.S. Sundar and Sunder Mohan, JJ.), 2023 SCC OnLine Mad 9714 
Sreekanth v. Saroja, (M. Nirmal Kumar, J.), 2026 SCC OnLine Mad 11930 

  
Manipur High Court 

Handloom & Textile Employees Union v. State of Manipur, (Ahanthem Bimol Singh, J.), 2026 SCC 
OnLine Mani 589 

Harish Kumar Tiwari v. Union of India, (A. Guneshwar Sharma, J.), 2026 SCC OnLine Mani 585 
Khadijam Begum v. Mohd. Basir Ali, (Ahanthem Bimol Singh, J.), 2026 SCC OnLine Mani 583 
Maibam Choijot Singh v. State of Manipur, (A. Guneshwar Sharma, J.), 2026 SCC OnLine Mani 

586 
Moirangthem Damu Singh v. State of Manipur, (Ahanthem Bimol Singh, J.), 2026 SCC OnLine 

Mani 590 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969709
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969698
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969711
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969711
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969688
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969703
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969708
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969702
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969702
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969695
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969686
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969706
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969706
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969697
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969704
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969704
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969689
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969700
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969710
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969710
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969696
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969707
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969707
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969687
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969753
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969753
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969713
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969712
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969722
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969722
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969718
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969716
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969719
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969719
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969723
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969723


 - 18 - 

© EBC Publishing Pvt Ltd 

Mutum Naoba Singh v. National Investigation Agency, (M. Sundar, C.J. and Ahanthem Bimol Singh, 
J.), 2026 SCC OnLine Mani 581 

Nongmaithem Robinson Singh v. State of Manipur, (Ahanthem Bimol Singh, J.), 2026 SCC OnLine 
Mani 588 

State of Manipur v. Laishram Amusana Singh, (M. Sundar, C.J. and Ahanthem Bimol Singh, J.), 
2026 SCC OnLine Mani 584 

Thongram Anilkumar Singh v. State of Manipur, (A. Guneshwar Sharma, J.), 2026 SCC OnLine 
Mani 587 

Tombi Bibi v. Mohd. Amuba, (M. Sundar, C.J.), 2026 SCC OnLine Mani 582 
  
Madhya Pradesh High Court 

“A” v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 36200 
Aadesh Jain v. State of M.P., (Milind Ramesh Phadke and Pushpendra Yadav, JJ.), 2026 SCC 

OnLine MP 36524 
Aakash Meshkar v. State of M.P., (Ratnesh Chandra Singh Bisen, J.), 2026 SCC OnLine MP 36230 
Aamir Kureshi v. State of M.P., (Jai Kumar Pillai, J.), 2026 SCC OnLine MP 35966 
Aarati v. State of M.P., (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 36675 
Aarti v. State of M.P., (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 36664 
Aasif v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 36144 
Aasit v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 36552 
Abbibee v. Nasso Bee, (Ashish Shroti, J.), 2026 SCC OnLine MP 36041 
Abdul v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 36342 
Abha Jesani (Dr.) v. Stat of M.P., (Maninder S. Bhatti, J.), 2026 SCC OnLine MP 36629 
Abhay Ahirwar (Dr.) v. State of M.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine MP 36625 
Abhimanyu Singh v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 36630 
Abhishek Gupta v. State of M.P., (Amit Lahoti, J.), 2026 SCC OnLine MP 36091 
Abhishek Kumar Domar v. State of M.P., (Ratnesh Chandra Singh Bisen, J.), 2026 SCC OnLine MP 

36258 
Abhishek Kumar Dubey v. State of M.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine MP 36650 
Abhishek Lodhi v. State of M.P., (Ajay Kumar Nirankari, J.), 2026 SCC OnLine MP 36307 
Abhishek Patel v. State of M.P., (Amit Lahoti, J.), 2026 SCC OnLine MP 36141 
Abhishek Sharma v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 36319 
Abhishek Singhal v. State of M.P., (Milind Ramesh Phadke, J.), 2026 SCC OnLine MP 36671 
Abrar v. State of M.P., (Rajendra Kumar Vani, J.), 2026 SCC OnLine MP 36330 
Adarsh Murkute v. State of M.P., (Himanshu Joshi, J.), 2026 SCC OnLine MP 36113 
Adarsh Nayak v. R.R. Traders, (Dwarka Dhish Bansal, J.), 2026 SCC OnLine MP 36014 
Adarsh Prantiya Samvida Prerak Sangh v. State of M.P., (Deepak Khot, J.), 2026 SCC OnLine MP 

36561 
Adil Ali v. M.P. Gramin Bank, (Vivek Kumar Singh, J.), 2026 SCC OnLine MP 36703 
Aditya Kushwaha v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 36416 
Aditya v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 36441 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969714
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969721
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969721
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969717
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969720
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969720
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969715
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967951
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968267
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968267
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967981
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967719
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968418
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968407
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967895
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968295
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967794
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968093
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968372
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968368
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968373
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967843
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968009
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968009
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968393
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968058
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967892
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968070
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968414
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968081
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967658
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967767
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968304
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968304
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968446
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968166
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968189


 - 19 - 

© EBC Publishing Pvt Ltd 

Aehsaan Khan v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 36384 
Ajay Dhurve v. State of M.P., (Ajay Kumar Nirankari, J.), 2026 SCC OnLine MP 36311 
Ajay Gupta v. State of M.P., (Vishal Mishra, J.), 2026 SCC OnLine MP 36621 
Ajay Kumar Agrawal v. State of M.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine MP 36653 
Ajay Kumar Mahore v. Radhey Shyam Yadav, (Pushpendra Yadav, Member and Anjana Singh Tomar, 

Member), 2026 SCC OnLine MP 36101 
Ajay Sen v. State of M.P., (Amit Lahoti, J.), 2026 SCC OnLine MP 36088 
Ajaypal Singh v. State of M.P., (Amit Lahoti, J.), 2026 SCC OnLine MP 36251 
Ajit Singh v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 36423 
Ajit Singh v. Union of India, (Milind Ramesh Phadke and Pushpendra Yadav, JJ.), 2026 SCC OnLine 

MP 36498 
Akhilesh Sharma v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 36596 
Akshay Saket v. State of M.P., (Amit Lahoti, J.), 2026 SCC OnLine MP 36098 
Alakshyendra Pal Singh Marskole v. State of M.P., (Deepak Khot, J.), 2026 SCC OnLine MP 36559 
Alkesh Suryawanshi v. State of M.P., (Milind Ramesh Phadke, J.), 2026 SCC OnLine MP 36555 
Aman Dharu v. State of M.P., (Ajay Kumar Nirankari, J.), 2026 SCC OnLine MP 36308 
Aman Singh Gaur v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 36432 
Aman Verma v. State of M.P., (Ratnesh Chandra Singh Bisen, J.), 2026 SCC OnLine MP 36114 
Amar Satya Gupta v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 36504 
Ameen v. State of M.P., (Amit Lahoti, J.), 2026 SCC OnLine MP 36351 
Amit Chouhan v. State of M.P., (Rajendra Kumar Vani, J.), 2026 SCC OnLine MP 36326 
Amit Khare v. Municipal Corpn. Bhopal, (Deepak Khot, J.), 2026 SCC OnLine MP 36553 
Amit Lodhi v. State of M.P., (Ajay Kumar Nirankari, J.), 2026 SCC OnLine MP 36352 
Amit Sharma v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 36298 
Amit Tiwari v. State of M.P., (Ajay Kumar Nirankari, J.), 2026 SCC OnLine MP 36243 
Amitesh Kumar Rajput v. Central Bureau of Investigtion, (Pushpendra Yadav, J.), 2026 SCC OnLine 

MP 35958 
Amman Khan v. State of M.P., (Amit Lahoti, J.), 2026 SCC OnLine MP 36084 
Ammu v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 36436 
Amrit v. State of M.P., (Jai Kumar Pillai, J.), 2026 SCC OnLine MP 35976 
Anam Kadpa v. Rukman Dhakad, (Vivek Rusia and Anand Pathak, JJ.), 2026 SCC OnLine MP 36469 
Anand Shukla v. State of M.P., (Pavan Kumar Dwivedi, J.), 2026 SCC OnLine MP 36654 
Anas Khan v. State of M.P., (Rajendra Kumar Vani, J.), 2026 SCC OnLine MP 36367 
Anil Pratap Singh v. State of M.P., (Deepak Khot, J.), 2026 SCC OnLine MP 36497 
Anil Sharma v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 36636 
Anisha Waskel v. Bank of Maharashtra, (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 36624 
Anita Verma v. Hindustan Patrolium Corpn. Ltd., (Sanjeev S. Kalgaonkar, J.), 2026 SCC OnLine MP 

36550 
Anjali Tiwari v. State of M.P., (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 36499 
Anjana Roy v. SBI, (Maninder S. Bhatti, J.), 2026 SCC OnLine MP 36554 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968134
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968062
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968364
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968396
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967853
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967840
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968002
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968173
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968245
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968245
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968339
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967850
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968302
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968298
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968059
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968181
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967865
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968251
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968102
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968077
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968296
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968103
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968049
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967994
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967711
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967711
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967836
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968184
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967729
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968217
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968397
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968118
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968244
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968379
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968367
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968293
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968293
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968246
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968297


 - 20 - 

© EBC Publishing Pvt Ltd 

Anjani Kumar Yadav v. State of M.P., (Pramod Kumar Agrawal, J.), 2026 SCC OnLine MP 36450 
Anjanilal Dwivedi v. State of M.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine MP 36580 
Ankesh v. State of M.P., (Ajay Kumar Nirankari, J.), 2026 SCC OnLine MP 36400 
Ankit Nagesh v. State of M.P., (Ratnesh Chandra Singh Bisen, J.), 2026 SCC OnLine MP 36260 
Ankit Sahu v. State of M.P., (Ajay Kumar Nirankari, J.), 2026 SCC OnLine MP 36435 
Ankit v. State of M.P., (Devnarayan Mishra, J.), 2026 SCC OnLine MP 35998 
Ankush Sondhiya v. State of M.P., (Ratnesh Chandra Singh Bisen, J.), 2026 SCC OnLine MP 36385 
Ansar Ansari v. State of M.P., (Ratnesh Chandra Singh Bisen, J.), 2026 SCC OnLine MP 36300 
Anurag Distributor v. Ashok Jaju, (Jai Kumar Pillai, J.), 2026 SCC OnLine MP 36033 
Anurag Dubey v. State of M.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine MP 36609 
Anwar Khan v. Parveen Bano, (Dwarka Dhish Bansal, J.), 2026 SCC OnLine MP 36011 
Anwar Shah v. State of M.P., (Ratnesh Chandra Singh Bisen, J.), 2026 SCC OnLine MP 36357 
Aral v. State of M.P., (Amit Lahoti, J.), 2026 SCC OnLine MP 36118 
Arashad Shah v. State of M.P., (Ratnesh Chandra Singh Bisen, J.), 2026 SCC OnLine MP 36322 
Arati v. Brajmohan, (Pushpendra Yadav, J.), 2026 SCC OnLine MP 36079 
Arbaz Khan v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 36337 
Archana Dalmia v. State of Madhaya Pradesh, (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 

36123 
Archana Vishwakarma v. Ratan Singh, (Ramkumar Choubey, J.), 2026 SCC OnLine MP 36054 
Arjun Batham v. State of M.P., (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 36674 
Arjun Jatav v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 36372 
Arjun Singh Rajput v. Punjab National Bank, (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 36677 
Arjun Singh v. State of M.P., (Maninder S. Bhatti, J.), 2026 SCC OnLine MP 36709 
Arsalan v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 36216 
Arsh Khan v. State of M.P., (Amit Lahoti, J.), 2026 SCC OnLine MP 36168 
Arti Upadhayay v. State of M.P., (Vishal Mishra, J.), 2026 SCC OnLine MP 36541 
Arun Chourasia v. Ramchandra Bichpuria, (Ramkumar Choubey, J.), 2026 SCC OnLine MP 36061 
Arun Kumar Shukla v. State of M.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine MP 36588 
Arvind Shrivastava v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 36637 
Arvind Tomar v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 36413 
Arvind Yadav v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 36402 
Ashaskiya Anudan Prapt Adim Jati Anusuchit Jati Shikshak Avam Karmchari Sangh v. State of M.P., 

(Maninder S. Bhatti, J.), 2026 SCC OnLine MP 36720 
Ashish Shukla v. Megha Shukla, (Dwarka Dhish Bansal, J.), 2026 SCC OnLine MP 36466 
Ashok Agrawal v. Khalil Daud, (Ashish Shroti, J.), 2026 SCC OnLine MP 36482 
Ashok Dixit v. State of M.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine MP 36549 
Ashok Kumar Baghel v. State of M.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine MP 36612 
Ashok Kumar Jadhav v. State of M.P., (Maninder S. Bhatti, J.), 2026 SCC OnLine MP 36547 
Ashok v. State of M.P., (Ajay Kumar Nirankari, J.), 2026 SCC OnLine MP 36156 
Ashwani Saxena v. State of M.P., (Devnarayan Mishra, J.), 2026 SCC OnLine MP 35996 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968198
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968323
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968150
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968011
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968183
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967751
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968135
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968051
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967786
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968352
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967764
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968108
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967869
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968073
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967831
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968088
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967874
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967874
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967807
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968417
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968123
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968420
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968452
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967967
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967919
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968284
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967813
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968331
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968380
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968163
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968152
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968463
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968214
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968230
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968292
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968355
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968290
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967907
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967749


 - 21 - 

© EBC Publishing Pvt Ltd 

Asik Hussain v. State of M.P., (Amit Lahoti, J.), 2026 SCC OnLine MP 36104 
Avinash Kusrega v. Phoolchand, (Dwarka Dhish Bansal, J.), 2026 SCC OnLine MP 36015 
Ayush Samudre v. State of M.P., (Devnarayan Mishra, J.), 2026 SCC OnLine MP 35957 
Ayush v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 36398 
Bablu Aleas Babulal v. Abhishek, (Amit Seth, J.), 2026 SCC OnLine MP 36066 
Bablu v. State of M.P., (Rajendra Kumar Vani, J.), 2026 SCC OnLine MP 36223 
Babulal Sahu v. State of M.P., (Himanshu Joshi, J.), 2026 SCC OnLine MP 36081 
Bahadur Singh v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 36121 
Baldev Prasad Choudhari v. State of M.P., (Deepak Khot, J.), 2026 SCC OnLine MP 36716 
Baliram Vishwakarma v. State of M.P., (B.P. Sharma, J.), 2026 SCC OnLine MP 36448 
Ballu v. State of M.P., (Ratnesh Chandra Singh Bisen, J.), 2026 SCC OnLine MP 36236 
Balram Vasudev v. State of M.P., (Amit Lahoti, J.), 2026 SCC OnLine MP 36112 
Banti Meena v. State of M.P., (Pushpendra Yadav, J.), 2026 SCC OnLine MP 35990 
Benidas Bairagi v. State of M.P., (Anand Pathak and B.P. Sharma, JJ.), 2026 SCC OnLine MP 36519 
Betu Urf Jay Singh v. State of M.P., (Pushpendra Yadav, J.), 2026 SCC OnLine MP 36000 
Bhagwan Singh Gurjar v. Rashmi Arun Shami, (Amit Seth, J.), 2026 SCC OnLine MP 35920 
Bhai Sahab Lodhi v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 36708 
Bhanu v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 36422 
Bharat Singh Gond v. State of M.P., (Ajay Kumar Nirankari, J.), 2026 SCC OnLine MP 36207 
Bharat Singh v. State of M.P., (Milind Ramesh Phadke and Pushpendra Yadav, JJ.), 2026 SCC 

OnLine MP 35934 
Bharti Trivedi v. State of M.P., (Anand Pathak and B.P. Sharma, JJ.), 2026 SCC OnLine MP 36510 
Bhawar Singh v. Station House Officer, (Devnarayan Mishra, J.), 2026 SCC OnLine MP 35965 
Bhojilal v. Shantibai, (Pranay Verma, J.), 2026 SCC OnLine MP 36479 
Bhola v. State of M.P., (Amit Lahoti, J.), 2026 SCC OnLine MP 36152 
Bhumika v. Deepak, (Dwarka Dhish Bansal, J.), 2026 SCC OnLine MP 36022 
Bhupinder Singh Uikey v. State of M.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine MP 36626 
Bhuralal v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 36262 
Bifr Ref. Shree Sajjan Mills Ltd. v. Mill, (Pavan Kumar Dwivedi, J.), 2026 SCC OnLine MP 35917 
Bihari Charmkar v. State of M.P., (Ratnesh Chandra Singh Bisen, J.), 2026 SCC OnLine MP 36206 
Birendra Kumar Panika v. Nisharani Padwar, (Vivek Agarwal and Avanindra Kumar Singh, JJ.), 

2026 SCC OnLine MP 36036 
Birkhi Chandravanshi v. State of M.P., (Ajay Kumar Nirankari, J.), 2026 SCC OnLine MP 36359 
Brajesh Dubey v. State of M.P., (Ratnesh Chandra Singh Bisen, J.), 2026 SCC OnLine MP 36340 
Brajesh Patel v. State of M.P., (Ratnesh Chandra Singh Bisen, J.), 2026 SCC OnLine MP 36208 
Brajesh Yadav v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 36591 
Brijendra Kamriya v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 36421 
Brijendra v. State of M.P., (Vivek Agarwal and Avanindra Kumar Singh, JJ.), 2026 SCC OnLine MP 

35978 
Brijesh Ahirwar v. State of M.P., (Amit Lahoti, J.), 2026 SCC OnLine MP 36282 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967856
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967768
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967710
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968148
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967818
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967974
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967833
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967872
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968459
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968196
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967987
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967864
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967743
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967662
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967753
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967673
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968451
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968172
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967958
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967687
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967687
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967660
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967718
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968227
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967903
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967775
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968369
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968013
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967670
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967957
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967789
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968110
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968091
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967959
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968334
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968171
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967731
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967731
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968033


 - 22 - 

© EBC Publishing Pvt Ltd 

Brijesh Kumar Sharma v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 36696 
Burhanuddin v. Bank of Baroda, (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 36627 
Chandan Singh v. Bhagbai, (Ashish Shroti, J.), 2026 SCC OnLine MP 36481 
Chandra Mahour v. State of M.P., (Amit Seth, J.), 2026 SCC OnLine MP 36472 
Chandrakala Mahore v. Union of India, (Sanjeev S. Kalgaonkar, J.), 2026 SCC OnLine MP 36242 
Chandramani Prasad Sharma v. State of M.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine MP 

36570 
Chandrapal Singh v. State of M.P., (Deepak Khot, J.), 2026 SCC OnLine MP 36548 
Chandrapal v. State of M.P., (Amit Seth, Member and Abhishek Singh Bhadauria, Member), 2026 

SCC OnLine MP 36005 
Chandrashekhar Naidu v. Girish Kushwaha, (Dwarka Dhish Bansal, J.), 2026 SCC OnLine MP 

36024 
Chandu Rathod v. State of M.P., (Pavan Kumar Dwivedi, J.), 2026 SCC OnLine MP 36692 
Chhotkau Singh Gond v. State of M.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine MP 36557 
Chief Engineer v. Balram Tiwari, (Vivek Jain, J.), 2026 SCC OnLine MP 36038 
Child in Conflict with Law X. v. State of M.P., (Pushpendra Yadav, J.), 2026 SCC OnLine MP 36018 
Child in Conflict with Law v. State of M.P., (Alok Awasthi, J.), 2026 SCC OnLine MP 36779 
Child in Conflict with Law v. State of M.P., (Jai Kumar Pillai, J.), 2026 SCC OnLine MP 36017 
Chitrabhan Singh v. M.P. Purva Kshetra Vidyut Vitran Co., (Maninder S. Bhatti, J.), 2026 SCC 

OnLine MP 36701 
Cholamandalam Ms General Insurance Co. Ltd. v. Ashok Sharma, (Ashish Shroti, J.), 2026 SCC 

OnLine MP 36467 
Chotu Ahirwal v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 36417 
Chotu Urf Ritukesh v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 36333 
Choubey Karpentar v. State of M.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine MP 36618 
Chunni Lal Gond v. State of M.P., (Ratnesh Chandra Singh Bisen, J.), 2026 SCC OnLine MP 36371 
Dabbu v. State of M.P., (Ratnesh Chandra Singh Bisen, J.), 2026 SCC OnLine MP 36294 
Damodar Parihar v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 36317 
Dashmi Lal Saket v. State of M.P., (Ratnesh Chandra Singh Bisen, J.), 2026 SCC OnLine MP 36187 
Dashrath Nayak v. Union of India, (Gajendra Singh, J.), 2026 SCC OnLine MP 36248 
Dashrath v. State of M.P., (Rajendra Kumar Vani, J.), 2026 SCC OnLine MP 36420 
Daulat Singh Kubrey v. CBI, (Sanjeev S. Kalgaonkar, J.), 2026 SCC OnLine MP 35967 
Dayal Athya v. State of M.P., (Ajay Kumar Nirankari, J.), 2026 SCC OnLine MP 36192 
Dayaram v. Rajjan, (B.P. Sharma, J.), 2026 SCC OnLine MP 36306 
Dayashankar v. Bhagwanlal, (Ashish Shroti, J.), 2026 SCC OnLine MP 36480 
Deepak Rajoria v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 36414 
Deepak Shivhare v. State of M.P., (Devnarayan Mishra, J.), 2025 SCC OnLine MP 11331 
Deepak Shrivas v. State of M.P., (Ajay Kumar Nirankari, J.), 2026 SCC OnLine MP 36165 
Deepak Tiwari v. State of M.P., (Ratnesh Chandra Singh Bisen, J.), 2026 SCC OnLine MP 36214 
Deepak Verma v. Rashmi Singh, (Dwarka Dhish Bansal, J.), 2026 SCC OnLine MP 36020 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968439
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968370
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968229
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968220
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967993
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968313
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968313
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968291
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967758
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967758
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967777
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967777
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968435
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968300
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967791
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967771
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969726
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967770
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968444
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968444
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968215
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968215
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968167
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968084
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968361
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968122
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968045
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968068
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967938
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967999
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968170
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967720
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967943
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968057
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968228
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968164
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969725
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967916
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967965
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967773


 - 23 - 

© EBC Publishing Pvt Ltd 

Deepak Yadav v. State of M.P., (Ratnesh Chandra Singh Bisen, J.), 2026 SCC OnLine MP 36329 
Deepash v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 36090 
Deependra v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 36316 
Deepsingh v. Balu, (Vinay Saraf, J.), 2026 SCC OnLine MP 36490 
Deepu Baghel v. State of M.P., (Rajendra Kumar Vani, J.), 2026 SCC OnLine MP 36327 
Deonath Singh v. State of M.P., (Sanjeev S. Kalgaonkar, J.), 2026 SCC OnLine MP 35937 
Deva Paradi v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 36388 
Devakar Nishad v. State of M.P., (Ajay Kumar Nirankari, J.), 2026 SCC OnLine MP 36173 
Devendra Kumar Sharma v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 36572 
Devendra Naagar v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 36404 
Devendra Rajpoot v. State of M.P., (Ajay Kumar Nirankari, J.), 2026 SCC OnLine MP 36295 
Devendra Shanichre v. State of M.P., (Vivek Agarwal and Avanindra Kumar Singh, JJ.), 2026 SCC 

OnLine MP 36688 
Devi Dayal Tiwari v. State of M.P., (Deepak Khot, J.), 2026 SCC OnLine MP 36568 
Devki Rana v. State of M.P., (Ajay Kumar Nirankari, J.), 2026 SCC OnLine MP 36315 
Dhaniram Ahirwar v. State of M.P., (Ajay Kumar Nirankari, J.), 2026 SCC OnLine MP 36291 
Dhanjeet Singh v. Jagjeet Singh, (Registrar (J-I)), 2026 SCC OnLine MP 36473 
Dhanraj v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 36301 
Dharmpal v. State of M.P., (Ajay Kumar Nirankari, J.), 2026 SCC OnLine MP 36167 
Dheeraj Jain v. State of M.P., (Vivek Agarwal and Avanindra Kumar Singh, JJ.), 2026 SCC OnLine 

MP 35932 
Dheeraj Singh Rajpoot v. State of M.P., (Himanshu Joshi, J.), 2026 SCC OnLine MP 36043 
Dhruv v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 36138 
Dilshad Khan v. State of M.P., (Milind Ramesh Phadke and Pushpendra Yadav, JJ.), 2026 SCC 

OnLine MP 35945 
Dinesh Jain v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 36040 
Dinesh Prajapati v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 36380 
Dinesh Rai v. State of M.P., (Himanshu Joshi, J.), 2026 SCC OnLine MP 36433 
Dinesh Sen v. State of M.P., (Rajendra Kumar Vani, J.), 2026 SCC OnLine MP 36273 
Dinesh v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 36265 
Dinku v. State of M.P., (Himanshu Joshi, J.), 2026 SCC OnLine MP 36447 
Divya Jyoti Arya v. State of M.P., (Milind Ramesh Phadke, J.), 2026 SCC OnLine MP 36615 
Dr Manas Nayak v. Dr Rhythm Surati, (Himanshu Joshi, J.), 2026 SCC OnLine MP 36292 
Dulichandra Jaiswal v. State of M.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine MP 36657 
Durg Singh v. State of M.P., (Pushpendra Yadav, J.), 2026 SCC OnLine MP 35962 
Durga Kaachhi v. State of M.P., (Vivek Agarwal and Avanindra Kumar Singh, JJ.), 2026 SCC 

OnLine MP 35977 
Durga Prasad v. Kiran Bhatt, (Amit Seth, J.), 2026 SCC OnLine MP 36457 
Faizan Ali v. State of M.P., (Maninder S. Bhatti, J.), 2026 SCC OnLine MP 36582 
Fattulal v. Narendra, (Alok Awasthi, J.), 2026 SCC OnLine MP 35981 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968080
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967842
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968067
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968238
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968078
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967690
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968138
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967924
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968315
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968154
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968046
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968431
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968431
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968311
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968066
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968042
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968221
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968052
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967918
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967685
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967685
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967796
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967889
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967698
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967698
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967793
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968130
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967659
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968024
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968016
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968195
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968358
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968043
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968400
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967715
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967730
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967730
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968205
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968325
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967734


 - 24 - 

© EBC Publishing Pvt Ltd 

Firoz Niyargar v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 36238 
Fortune Builders v. State of M.P., (Vishal Mishra, J.), 2026 SCC OnLine MP 36569 
G.P. Rajput v. State of M.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine MP 36567 
Gaddu v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 36411 
Ganesh Lal v. State of M.P., (Anuradha Shukla, J.), 2026 SCC OnLine MP 35993 
Gangaram v. State of M.P., (Rajendra Kumar Vani, J.), 2026 SCC OnLine MP 36303 
Gangaram v. State of M.P., (Rajendra Kumar Vani, J.), 2026 SCC OnLine MP 36419 
Garima Agrawal v. Mohit Agrawal, (Vivek Agarwal and Avanindra Kumar Singh, JJ.), 2026 SCC 

OnLine MP 36037 
Gaurav Bajpayi v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 36244 
Gaurav Dwivedi v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 36606 
Gautam v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 36320 
Gayatri Devi v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 36393 
Ghooman Patel v. Raghuveer, (Pranay Verma, J.), 2026 SCC OnLine MP 36484 
Girdhari Lal Pendram v. State of M.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine MP 36651 
Girraj Tiwari v. State of M.P., (Pushpendra Yadav, Member and Anjana Singh Tomar, Member), 

2026 SCC OnLine MP 36110 
Gokul Singh v. New India Insurance Co. Ltd., (Jai Kumar Pillai, J.), 2026 SCC OnLine MP 36465 
Gopal Kumar Shrivastava v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 36610 
Gopal Prasad v. State of M.P., (Ratnesh Chandra Singh Bisen, J.), 2026 SCC OnLine MP 36202 
Gopal Singh v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 36318 
Gopal v. State of M.P., (Jai Kumar Pillai, J.), 2026 SCC OnLine MP 35929 
Gorkha v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 36442 
Gourav Singh v. State of M.P., (Vishal Mishra, J.), 2026 SCC OnLine MP 36583 
Gouri Bai Katare v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 36386 
Govind v. State of M.P., (Rajendra Kumar Vani, J.), 2026 SCC OnLine MP 36280 
Gram Panchayat Garkhua v. State of M.P., (Vivek Rusia, A.C.J. and Pradeep Mittal, J.), 2026 SCC 

OnLine MP 36518 
Gumaan Singh v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 36635 
Hakki Bai Lodhi v. Kalawati Byaare, (Vivek Jain, J.), 2026 SCC OnLine MP 35928 
Hamood Ahmad Siddiqui v. State of M.P., (Amit Lahoti, J.), 2026 SCC OnLine MP 36128 
Haresh Kumar v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 36390 
Hari Shankar Soni v. Manu Shrivastava, (Amit Seth, J.), 2026 SCC OnLine MP 35925 
Hari Singh Rajput v. State of M.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine MP 36711 
Hariom Singh v. State of M.P., (Dwarka Dhish Bansal, J.), 2026 SCC OnLine MP 36009 
Hariom v. State of M.P., (Rajendra Kumar Vani, J.), 2026 SCC OnLine MP 36239 
Hariram v. Mangaliya, (Ashish Shroti, J.), 2026 SCC OnLine MP 36492 
Harisingh Paal v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 36299 
Harnam Singh Maina v. State of M.P., (Pushpendra Yadav, J.), 2026 SCC OnLine MP 35964 
Harsh Soni v. State of M.P., (Ratnesh Chandra Singh Bisen, J.), 2026 SCC OnLine MP 36358 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967989
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968312
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968310
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968161
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967746
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968054
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968169
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967790
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967790
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967995
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968349
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968071
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968143
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968232
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968394
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967862
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968213
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968353
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967953
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968069
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967682
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968190
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968326
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968136
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968031
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968263
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968263
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968378
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967681
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967879
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968140
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967678
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968454
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967762
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967990
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968240
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968050
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967717
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968109


 - 25 - 

© EBC Publishing Pvt Ltd 

Harveer Singh Raghuwanshi v. Sta Te of M.P., (G.S. Ahluwalia and Anuradha Shukla, JJ.), 2026 
SCC OnLine MP 36523 

Hatey Singh Rawat v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 36644 
Heeralal Dwivedi v. State of M.P., (Vishal Dhagat, J.), 2026 SCC OnLine MP 36646 
Hemant Shrivastava v. Anil Kumar, (Dwarka Dhish Bansal, J.), 2026 SCC OnLine MP 36019 
Himmat Singh v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 36253 
Hitendra Singh Sikarwar v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 36132 
Hriday Lal v. Ashok Bairagi, (Ramkumar Choubey, J.), 2026 SCC OnLine MP 36047 
Hussain Khan v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 36440 
Iftikhar Ansari v. Parvej Khan, (Jai Kumar Pillai, J.), 2026 SCC OnLine MP 36031 
Ikbal v. State of M.P., (Jai Kumar Pillai, J.), 2026 SCC OnLine MP 35970 
Imran Khan v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 36502 
In the Matter of Akash Yadav v. Municipal Corpn., (Milind Ramesh Phadke, J.), 2026 SCC OnLine 

MP 36470 
In the Matter of Shobha Soya Oil Product v. In the Matter of Shobha Soya Oil Products Ltd., (Ashish 

Shroti, J.), 2026 SCC OnLine MP 35918 
Indal Singh v. State of M.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine MP 36721 
Indira Bhalavi v. State of M.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine MP 36539 
Indrajeet Ahirwar v. State of M.P., (Ratnesh Chandra Singh Bisen, J.), 2026 SCC OnLine MP 36190 
Indrapal Singh v. State of M.P., (Vishal Dhagat, J.), 2026 SCC OnLine MP 36616 
Irfan Khan v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 36310 
Jafar v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 36343 
Jagdish Chandra v. National Commission for Schedule Tribes, (Sandeep N. Bhatt, J.), 2026 SCC 

OnLine MP 36503 
Jagdish Dubey v. Mohd. Suhail Khan, (Pramod Kumar Agrawal, J.), 2026 SCC OnLine MP 36085 
Jagdish Kumar Malviya v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 36341 
Jagdish Sahu v. State of M.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine MP 36589 
Jagdish Soni v. State of M.P., (Rajendra Kumar Vani, J.), 2026 SCC OnLine MP 36362 
Jageshwar Lodhi v. State of M.P., (Devnarayan Mishra, J.), 2026 SCC OnLine MP 35999 
Jai Kumar Kushwaha v. State of M.P., (Amit Lahoti, J.), 2026 SCC OnLine MP 36277 
Jamuna Patel v. State of M.P., (Maninder S. Bhatti, J.), 2026 SCC OnLine MP 36617 
Jamuna Saket v. State of M.P., (Ratnesh Chandra Singh Bisen, J.), 2026 SCC OnLine MP 36158 
Janaklali Kanjar v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 36409 
Janki Bai v. Abdul Hameed, (Ramkumar Choubey, J.), 2026 SCC OnLine MP 36057 
Jaskaran Singh v. Union of India, (Rajendra Kumar Vani, J.), 2026 SCC OnLine MP 36283 
Javed Khan v. State of M.P., (Ajay Kumar Nirankari, J.), 2026 SCC OnLine MP 36397 
Jayant Dehariya v. State of M.P., (Amit Lahoti, J.), 2026 SCC OnLine MP 36153 
Jaydeep Sen v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 36232 
Jeetendra Singh v. CBI (Acb), (Gajendra Singh, J.), 2026 SCC OnLine MP 36211 
Jeetendra Urf Jitu Jatav v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 36438 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967663
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967663
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968387
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968389
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967772
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968004
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967883
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967800
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968188
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967784
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967723
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968249
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968218
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968218
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967671
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968464
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968282
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967941
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968359
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968061
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968094
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968250
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968250
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967837
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968092
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968332
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968113
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967752
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968028
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968360
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967909
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968159
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967810
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968034
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968147
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967904
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967983
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967962
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968186


 - 26 - 

© EBC Publishing Pvt Ltd 

Jeevan Singh Yadav v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 36314 
Jeewan Singh Rajak v. Jyoti Rajak, (Dwarka Dhish Bansal, J.), 2026 SCC OnLine MP 36035 
Jhanaklal v. Batiya Bai, (Pranay Verma, J.), 2026 SCC OnLine MP 36485 
Jitendra Bhatt v. State of M.P., (Vivek Agarwal and Avanindra Kumar Singh, JJ.), 2026 SCC OnLine 

MP 36004 
Jitendra Nagar v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 36364 
Jitendra Patidar v. State of M.P., (Rajendra Kumar Vani, J.), 2026 SCC OnLine MP 36089 
Jitendra Singh Yadav v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 36285 
Jitendra Singh v. State of M.P., (Rajendra Kumar Vani, J.), 2026 SCC OnLine MP 36415 
Jitendra v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 36212 
Jittu Urf Jitendra v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 36375 
Jugal Kishore Pandey v. Ramayan Prasad, (Pranay Verma, J.), 2026 SCC OnLine MP 36494 
K.P. Singh Parihar v. State of M.P., (Deepak Khot, J.), 2026 SCC OnLine MP 36540 
Kailash Bariagi v. State of M.P., (Amit Lahoti, J.), 2026 SCC OnLine MP 36129 
Kailash Chandra v. Union of India, (Ramkumar Choubey, J.), 2026 SCC OnLine MP 36075 
Kailash Naryan Bhatele v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 36445 
Kajal Kewat v. State of M.P., (Amit Lahoti, J.), 2026 SCC OnLine MP 36177 
Kajal Meskar v. State of M.P., (Ajay Kumar Nirankari, J.), 2026 SCC OnLine MP 36254 
Kalam v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 36143 
Kalla Gurjar v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 36389 
Kalla Urf Rohit Rathore v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 36119 
Kalpana Shrivastava v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 36508 
Kamlesh Kuma Wat (Dr.) v. Ratnesh Porwal, (Vinay Saraf, J.), 2026 SCC OnLine MP 36475 
Kamlesh Kumar Tiwariya v. State of M.P., (Vishal Dhagat, J.), 2026 SCC OnLine MP 36579 
Kamlesh Kumar Tripathi v. State of M.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine MP 36719 
Kanchan Kumari v. State of M.P., (Milind Ramesh Phadke, J.), 2026 SCC OnLine MP 36632 
Kanhaiyalal Rathore v. State of M.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine MP 36647 
Kanhaiyalal v. State of M.P., (Pushpendra Yadav, J.), 2026 SCC OnLine MP 36025 
Kapil Fouzdar v. Rohit Fouzdar, (Deepak Khot, J.), 2026 SCC OnLine MP 35913 
Kapil Gugnani v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 36587 
Kapil Kuthare v. State of M.P., (Ratnesh Chandra Singh Bisen, J.), 2026 SCC OnLine MP 36209 
Kapil Vanshkar v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 36410 
Kedar v. State of M.P., (Pushpendra Yadav, J.), 2026 SCC OnLine MP 35949 
Khaleel v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 36264 
Khelan Prasad v. State of M.P., (Ratnesh Chandra Singh Bisen, J.), 2026 SCC OnLine MP 36225 
Kishan Gambhir v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 36600 
Kishan Modi v. Enforcement Directorate, (Ratnesh Chandra Singh Bisen, J.), 2026 SCC OnLine MP 

36191 
Komal Singh Batham v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 36641 
Komal v. State of M.P., (Milind Ramesh Phadke, J.), 2026 SCC OnLine MP 36668 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968065
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967788
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968233
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967757
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967757
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968115
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967841
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968036
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968165
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967963
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968126
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968242
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968283
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967880
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967827
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968193
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967928
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968005
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967894
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968139
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967870
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968255
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968223
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968322
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968462
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968375
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968390
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967778
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967657
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968330
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967960
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968160
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967702
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968015
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967976
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968343
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967942
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967942
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968384
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968411


 - 27 - 

© EBC Publishing Pvt Ltd 

Krishanpal Singh Baagdi v. State of M.P., (Milind Ramesh Phadke, J.), 2026 SCC OnLine MP 36673 
Krishna Gurjar v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 36444 
Krishna Kumar Agrawal v. State of M.P., (Maninder S. Bhatti, J.), 2026 SCC OnLine MP 36659 
Krishna v. State of M.P., (Rajendra Kumar Vani, J.), 2026 SCC OnLine MP 36325 
Krishnapal Singh Rajpoot v. State of M.P., (Ratnesh Chandra Singh Bisen, J.), 2026 SCC OnLine MP 

36271 
Kuldeep Kumar Dubey v. Rashmi Arun Shami, (Amit Seth, J.), 2026 SCC OnLine MP 35924 
Kuldeep Naagar v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 36392 
Kumar Kavish v. Union of India, (Vivek Kumar Singh, J.), 2026 SCC OnLine MP 36581 
Kundan Banote v. State of M.P., (Devnarayan Mishra, J.), 2026 SCC OnLine MP 35956 
Laddu v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 36434 
Lakhan Lal Ahirwar v. Union of India, (Ramkumar Choubey, J.), 2026 SCC OnLine MP 36045 
Lakhan Maravi v. State of M.P., (Vishal Dhagat, J.), 2026 SCC OnLine MP 36578 
Lakhan Singh v. State of M.P., (Ajay Kumar Nirankari, J.), 2026 SCC OnLine MP 36163 
Lakhpati Rawat v. State of M.P., (Ratnesh Chandra Singh Bisen, J.), 2026 SCC OnLine MP 36220 
Lakshami Prasad v. State of M.P., (Ajay Kumar Nirankari, J.), 2026 SCC OnLine MP 36199 
Lal Das Dhurve v. State of M.P., (Ratnesh Chandra Singh Bisen, J.), 2026 SCC OnLine MP 36182 
Lala Kushwaha v. State of M.P., (Amit Lahoti, J.), 2026 SCC OnLine MP 36127 
Lalchand v. Union of India, (Gajendra Singh, J.), 2026 SCC OnLine MP 36170 
Lalit Dehariya v. State of M.P., (Ratnesh Chandra Singh Bisen, J.), 2026 SCC OnLine MP 36350 
Lalit Kahar v. State of M.P., (Amit Lahoti, J.), 2026 SCC OnLine MP 36126 
Lalji Singh v. State of M.P., (Sanjeev S. Kalgaonkar, J.), 2026 SCC OnLine MP 36545 
Lallu Raikwar v. State of M.P., (Amit Lahoti, J.), 2026 SCC OnLine MP 36231 
Laveen Urf Bhupendra v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 36233 
Laxmidas Sonwani v. State of M.P., (Vivek Agarwal and Avanindra Kumar Singh, JJ.), 2026 SCC 

OnLine MP 35989 
Laxminarayan Parashar v. Shyam Sunder Mishra, (Himanshu Joshi, J.), 2026 SCC OnLine MP 

36178 
Laxratnam Kanewar v. State of M.P., (Vishal Dhagat, J.), 2026 SCC OnLine MP 36542 
Leelabai v. Krishna, (Vinay Saraf, J.), 2026 SCC OnLine MP 36478 
Lokesh Naagar v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 36403 
Lula v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 36234 
M.P. Karmachari Congress v. State of M.P., (Anand Pathak and B.P. Sharma, JJ.), 2026 SCC 

OnLine MP 36514 
M.P. Madhya Kshetra Vidhyut Vitran Co. Ltd. v. Dhaniram Sahu, (Vivek Agarwal and Avanindra 

Kumar Singh, JJ.), 2026 SCC OnLine MP 36511 
M.P. Madhya Kshetra Vidyut Vitran Co. Ltd. v. Dhaniram Kushwah, (Anuradha Shukla, J.), 2026 

SCC OnLine MP 35984 
M.U.K. Subha Savera v. M.M.K. Subha Savera, (Amit Seth, J.), 2026 SCC OnLine MP 36456 
Madhav Infra Projects Ltd. v. M.P. Madhya Kshetra Vidyut Vitran Co. Ltd., (Vivek Rusia, A.C.J. and 

Pradeep Mittal, J.), 2026 SCC OnLine MP 36538 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968416
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968192
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968402
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968076
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968022
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968022
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967677
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968142
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968324
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967709
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968182
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967798
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968321
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967914
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967971
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967950
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967933
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967878
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967921
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968101
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967877
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968288
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967982
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967984
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967742
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967742
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967929
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967929
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968285
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968226
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968153
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967985
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968260
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968260
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968257
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967737
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967737
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968204
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968281


 - 28 - 

© EBC Publishing Pvt Ltd 

Mahendra Kumar Rawat v. State of M.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine MP 36605 
Mahendra Singh Yadav v. State of M.P., (Ajay Kumar Nirankari, J.), 2026 SCC OnLine MP 36428 
Mahendra Yadav v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 36339 
Mahesh v. Lalit Kumar Koche, (Pranay Verma, J.), 2026 SCC OnLine MP 36493 
Mahesh v. State of M.P., (Jai Kumar Pillai, J.), 2026 SCC OnLine MP 35950 
Malkhan Singh v. State of M.P., (Amit Lahoti, J.), 2026 SCC OnLine MP 36324 
Mamta Kapoliya v. Municipal Corpn., (Milind Ramesh Phadke, J.), 2026 SCC OnLine MP 36602 
Mamtabai Patel v. State of M.P., (Amit Lahoti, J.), 2026 SCC OnLine MP 36115 
Manager Iffco Tokio Gdneral Insurance Co. Ltd. v. Jayantilal, (Jai Kumar Pillai, J.), 2026 SCC 

OnLine MP 36076 
Maneesh Pandey v. Rani Durgawati Vishwavidhyalaya, (Vivek Kumar Singh, J.), 2026 SCC OnLine 

MP 36667 
Mangilal Sahu v. State of M.P., (Devnarayan Mishra, J.), 2026 SCC OnLine MP 35992 
Manish Kori v. State of M.P., (Vivek Rusia, A.C.J. and Pradeep Mittal, J.), 2026 SCC OnLine MP 

36706 
Manish Kumar Malu v. State of M.P., (B.P. Sharma, J.), 2026 SCC OnLine MP 36468 
Manish Kushwaha v. CBI Cbi, (Sanjeev S. Kalgaonkar, J.), 2026 SCC OnLine MP 36302 
Manish Rawat v. State of M.P., (Ratnesh Chandra Singh Bisen, J.), 2026 SCC OnLine MP 36249 
Manish v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 36235 
Manisha Tomar v. State of M.P., (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 36500 
Manju Singh v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 36221 
Manohar v. State of M.P., (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 36599 
Manoj Rajput v. State of M.P., (Devnarayan Mishra, J.), 2026 SCC OnLine MP 35988 
Manoj Singh v. State of M.P., (Amit Lahoti, J.), 2026 SCC OnLine MP 36102 
Manoj Yadav v. State of M.P., (Devnarayan Mishra, J.), 2026 SCC OnLine MP 35952 
Mansingh v. State of M.P., (Vivek Agarwal and Avanindra Kumar Singh, JJ.), 2026 SCC OnLine MP 

35946 
Mansoor Khan v. Arshi Khan, (Dwarka Dhish Bansal, J.), 2026 SCC OnLine MP 36021 
Manti Bai v. Daulat Singh, (Ashish Shroti, J.), 2026 SCC OnLine MP 36477 
Mohanlal Tiwari v. State of M.P., (Maninder S. Bhatti, J.), 2026 SCC OnLine MP 36597 
Mohd Kalim Ansari (Dr.) v. D.P. Ahuja, (Vivek Jain, J.), 2026 SCC OnLine MP 35921 
Mohd. Ahshan Ui Haq v. Municipal Council, (Maninder S. Bhatti, J.), 2026 SCC OnLine MP 36594 
Mohd. Sajid v. Sania Khatun, (Dwarka Dhish Bansal, J.), 2026 SCC OnLine MP 36010 
Mohd. Shaban v. State of M.P., (Ratnesh Chandra Singh Bisen, J.), 2026 SCC OnLine MP 36181 
Moher Singh v. Nand Kishore, (Ramkumar Choubey, J.), 2026 SCC OnLine MP 36077 
Mohit Yadav v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 36321 
Monika Kushwah v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 36443 
Monika Kushwah v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 36446 
Monika Shakya v. Rajesh Rajora, (Amit Seth, J.), 2026 SCC OnLine MP 35927 
Motiram Shakya v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 36643 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968348
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968177
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968090
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968241
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967703
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968075
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968345
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967866
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967828
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967828
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968410
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968410
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967745
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968449
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968449
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968216
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968053
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968000
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967986
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968247
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967972
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968342
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967741
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967854
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967705
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967699
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967699
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967774
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968225
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968340
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967674
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968337
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967763
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967932
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967829
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968072
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968191
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968194
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967680
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968386


 - 29 - 

© EBC Publishing Pvt Ltd 

Muhurat Infrastructure (P) Ltd. v. Competent Authority Collector, (Sandeep N. Bhatt, J.), 2026 SCC 
OnLine MP 36680 

Mukesh Kumar Barman (Manjhi) v. State of M.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine MP 
36566 

Mukesh Kumar v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 36640 
Mukesh Lodhi v. State of M.P., (Rajendra Kumar Vani, J.), 2026 SCC OnLine MP 36227 
Mukesh v. Sachinannad Sakh Sahkari Sanstha Mar Yadit, (Jai Kumar Pillai, J.), 2026 SCC OnLine 

MP 36030 
Mukesh v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 36412 
Mukti Kant Ray v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 36366 
Municipal Corpn. Gwalior v. Sanjay Singhal, (Ashish Shroti, J.), 2026 SCC OnLine MP 36487 
Municipal Council Neemuch v. Family Faountain Jaipur, (Vinay Saraf, J.), 2026 SCC OnLine MP 

36488 
Munni Bai v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 36576 
Munni Devi v. Om Prakash Singh, (Ramkumar Choubey, J.), 2026 SCC OnLine MP 36049 
Munnu v. State of M.P., (Dwarka Dhish Bansal, J.), 2026 SCC OnLine MP 36013 
Murli v. State of M.P., (Rajendra Kumar Vani, J.), 2026 SCC OnLine MP 36246 
Nafees Mansoori v. State of M.P., (Amit Lahoti, J.), 2026 SCC OnLine MP 36097 
Nafeesa Bee v. State of M.P., (Ratnesh Chandra Singh Bisen, J.), 2026 SCC OnLine MP 36224 
Naku v. State of M.P., (Rajendra Kumar Vani, J.), 2026 SCC OnLine MP 36304 
Nandlal v. Ratnesh, (Vinay Saraf, J.), 2026 SCC OnLine MP 36474 
Nanhe Chaudhary v. State of M.P., (Amit Lahoti, J.), 2026 SCC OnLine MP 36145 
Nanhesingh v. State of M.P., (Ratnesh Chandra Singh Bisen, J.), 2026 SCC OnLine MP 36387 
Nanni Bai v. Narbadi Bai, (Ashish Shroti, J.), 2026 SCC OnLine MP 36491 
Nannulal Prajapati v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 36656 
Narayandas Rathod v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 36391 
Narbad Barman v. State of M.P., (Vivek Agarwal and Avanindra Kumar Singh, JJ.), 2026 SCC 

OnLine MP 35980 
Narbadi Bai Dubey v. State of M.P., (Deepak Khot, J.), 2026 SCC OnLine MP 36717 
Narendra Sharma Urf Chhotu Pandit v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine 

MP 36374 
Narendra Singh v. State of M.P., (Jai Kumar Pillai, J.), 2026 SCC OnLine MP 35987 
Naresh Daheriya v. State of M.P., (Vivek Agarwal and Avanindra Kumar Singh, JJ.), 2026 SCC 

OnLine MP 35969 
National Insurance Co. Ltd. v. Manoj Kumar, (Pradeep Mittal, J.), 2026 SCC OnLine MP 36071 
National Insurance Co. Ltd. v. Ramnewaj Patel, (Ramkumar Choubey, J.), 2026 SCC OnLine MP 

36073 
National Insurance Co. Ltd. v. Sunita Bai, (Ramkumar Choubey, J.), 2026 SCC OnLine MP 36055 
National Insurance Co. Thr v. Anar Devi, (Amit Seth, J.), 2026 SCC OnLine MP 36046 
Naveen v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 36130 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968423
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968423
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968309
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968309
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968383
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967978
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967783
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967783
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968162
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968117
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968235
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968236
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968236
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968319
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967802
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967766
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967997
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967849
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967975
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968055
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968222
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967896
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968137
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968239
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968399
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968141
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967733
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967733
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968460
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968125
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968125
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967740
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967722
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967722
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967823
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967825
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967825
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967808
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967799
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967881


 - 30 - 

© EBC Publishing Pvt Ltd 

Navraj v. Public Health Engineering Department, (Pavan Kumar Dwivedi, J.), 2026 SCC OnLine MP 
36537 

Nayyum Mohammed v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 36196 
Neel Kamal Awadhiya v. Ravi Shelke, (B.P. Sharma, J.), 2026 SCC OnLine MP 36099 
Neeraj Dehariya v. State of M.P., (Ajay Kumar Nirankari, J.), 2026 SCC OnLine MP 36171 
New India Assurance Co. Ltd. v. Rachna, (Amit Seth, J.), 2026 SCC OnLine MP 36067 
New India Assurance Co. Ltd. v. Shakuntalabai, (Vinay Saraf, J.), 2026 SCC OnLine MP 36039 
New India Insurance Com. Ltd. v. Roopkant Rai, (Vivek Jain, J.), 2026 SCC OnLine MP 35915 
Nikhil Singh Sisodiya v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 36345 
Nilesh Titarmare v. State of M.P., (Amit Lahoti, J.), 2026 SCC OnLine MP 36124 
Nisha Gurjar v. Union of India, (Vivek Agarwal and Avanindra Kumar Singh, JJ.), 2026 SCC 

OnLine MP 36536 
Nokhai Pal v. State of M.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine MP 36679 
Om Purohit v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 36426 
Omkar Patel v. P.S. Gosalpur, (Ratnesh Chandra Singh Bisen, J.), 2026 SCC OnLine MP 36405 
Omprakash Prajapati v. Anand Prajapati, (Pushpendra Yadav, J.), 2026 SCC OnLine MP 36028 
Omprakash Yadav v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 36601 
Oriental Insurance Co. Ltd. v. Ramta, (Pradeep Mittal, J.), 2026 SCC OnLine MP 36072 
Oriental Insurance Co. Ltd. v. Sonu, (Jai Kumar Pillai, J.), 2026 SCC OnLine MP 36463 
Oriental Insurance Co. v. Koushalya, (Ramkumar Choubey, J.), 2026 SCC OnLine MP 36058 
Oriental Insurance Co. v. Rinki Raghuvanshi, (Amit Seth, J.), 2026 SCC OnLine MP 36053 
Oriental Insurance Co. v. Shanti Devi, (Ramkumar Choubey, J.), 2026 SCC OnLine MP 36056 
Palak Bhardwaj v. Shriffle Technologies (P) Ltd., (Vinay Saraf, J.), 2026 SCC OnLine MP 35912 
Panchrati Prasad Pathak v. State of M.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine MP 36546 
Pankaj Jatav v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 36263 
Pankaj Sharma v. M.P. Gramin Bank, (Deepak Khot, J.), 2026 SCC OnLine MP 36529 
Pankaj v. State of M.P., (Ratnesh Chandra Singh Bisen, J.), 2026 SCC OnLine MP 36266 
Paras Jatav v. State of M.P., (Pushpendra Yadav, J.), 2026 SCC OnLine MP 35994 
Paras Pardi v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 36361 
Parasmal v. State of M.P., (Rajendra Kumar Vani, J.), 2026 SCC OnLine MP 36368 
Parasram Jatav v. State of M.P., (Milind Ramesh Phadke, J.), 2026 SCC OnLine MP 36683 
Parasram v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 36222 
Parmal Kori v. State of M.P., (Ratnesh Chandra Singh Bisen, J.), 2026 SCC OnLine MP 36169 
Parshuram Kushwah v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 36376 
Patiram Batham v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 36662 
Pawan Patel v. State of M.P., (Vivek Agarwal and Avanindra Kumar Singh, JJ.), 2026 SCC OnLine 

MP 35939 
Pawan Prajapati v. State of M.P., (Ratnesh Chandra Singh Bisen, J.), 2026 SCC OnLine MP 36172 
Phool Singh v. State of M.P., (Devnarayan Mishra, J.), 2026 SCC OnLine MP 35985 
Pinki Shukla v. Indore Municipal Corpn., (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 36699 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968280
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968280
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967947
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967851
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967922
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967819
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967792
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967668
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968096
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967875
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968279
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968279
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968422
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968176
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968155
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967781
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968344
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967824
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968211
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967811
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967806
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967809
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967666
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968289
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968014
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968272
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968017
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967747
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968112
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968119
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968426
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967973
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967920
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968127
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968405
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967692
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967692
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967923
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967738
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968442


 - 31 - 

© EBC Publishing Pvt Ltd 

Pinky Sharma v. State of M.P., (Vivek Jain, J.), 2026 SCC OnLine MP 35926 
Pintu v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 36210 
Poonam Kushwaha v. Alok Singh, (Himanshu Joshi, J.), 2026 SCC OnLine MP 36255 
Pooran Lal Shrivas v. State of M.P., (Devnarayan Mishra, J.), 2026 SCC OnLine MP 35961 
Pradeep Ahirwar v. State of M.P., (Ajay Kumar Nirankari, J.), 2026 SCC OnLine MP 36150 
Pradeep Batham v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 36687 
Pradeep Bhartiya v. State of M.P., (Amit Lahoti, J.), 2026 SCC OnLine MP 36148 
Pradeep Kewat v. State of M.P., (Ajay Kumar Nirankari, J.), 2026 SCC OnLine MP 36166 
Pradeep Pal v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 36373 
Pradeep Shivhare v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 36377 
Prakash Dhimar v. Public Works Department, (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 

36697 
Prakhar Thapak v. State of M.P., (Pushpendra Yadav, Member and Anjana Singh Tomar, Member), 

2026 SCC OnLine MP 36111 
Pratap Meena v. State of M.P., (Ajay Kumar Nirankari, J.), 2026 SCC OnLine MP 36267 
Pratap Meena v. State of M.P., (Ajay Kumar Nirankari, J.), 2026 SCC OnLine MP 36268 
Pratap Singh Jadon v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 36142 
Pratipal Singh Rajput v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 36639 
Praveen Kosta v. State of M.P., (Ratnesh Chandra Singh Bisen, J.), 2026 SCC OnLine MP 36217 
Prayag Singh Chauhan v. Sarpanch Gram Panchayat Manpura, (Amit Seth, J.), 2026 SCC OnLine 

MP 36460 
Prem Narayan Purohit v. Prem Narayan Purohit, (Pradeep Mittal, J.), 2026 SCC OnLine MP 36068 
Premprakash Singh v. Girish Yadav, (Himanshu Joshi, J.), 2026 SCC OnLine MP 36338 
Prince Agrawal v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 36107 
Priyanshu Sharma v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 36408 
Prosecutrix X. v. State of M.P., (Vishal Mishra, J.), 2026 SCC OnLine MP 36501 
Puniram v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 36356 
Puniya Bai Jat v. State of M.P., (Vishal Mishra, J.), 2026 SCC OnLine MP 36532 
Purshottam Parihar v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 36642 
Pushkar Singh Rajput v. State of M.P., (Amit Lahoti, J.), 2026 SCC OnLine MP 36279 
Pushpendra Gupta v. State of M.P., (Ajay Kumar Nirankari, J.), 2026 SCC OnLine MP 36185 
Pushpendra Kumar Pandey v. State of M.P., (Ajay Kumar Nirankari, J.), 2026 SCC OnLine MP 

36201 
Rachna v. State of M.P., (Ajay Kumar Nirankari, J.), 2026 SCC OnLine MP 36252 
Radheshyam Meena v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 36287 
Rafiq v. State of M.P., (Rajendra Kumar Vani, J.), 2026 SCC OnLine MP 36278 
Raghuvir Loniya v. State of M.P., (Ajay Kumar Nirankari, J.), 2026 SCC OnLine MP 36198 
Rahul Jain v. Collector Satna, (Maninder S. Bhatti, J.), 2026 SCC OnLine MP 36585 
Rahul Jaiswal v. State of M.P., (Vishal Mishra, J.), 2026 SCC OnLine MP 36658 
Rahul Lohat v. State of M.P., (Amit Lahoti, J.), 2026 SCC OnLine MP 36147 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967679
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967961
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968006
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967714
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967901
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968430
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967899
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967917
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968124
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968128
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968440
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968440
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967863
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968018
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968019
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967893
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968382
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967968
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968208
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968208
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967820
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968089
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967859
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968158
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968248
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968107
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968275
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968385
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968030
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967936
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967952
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967952
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968003
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968038
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968029
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967949
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968328
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968401
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967898


 - 32 - 

© EBC Publishing Pvt Ltd 

Rahul Parashar v. Sta Te of M.P., (Pushpendra Yadav, J.), 2026 SCC OnLine MP 35935 
Rahul Rajput v. State of M.P., (Devnarayan Mishra, J.), 2026 SCC OnLine MP 35955 
Rahul Yadav v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 36344 
Rahul v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 36418 
Rahul v. State of M.P., (Jai Kumar Pillai, J.), 2026 SCC OnLine MP 35968 
Rahul v. State of M.P., (Vivek Agarwal and Avanindra Kumar Singh, JJ.), 2026 SCC OnLine MP 

35963 
Raj Chouhan v. State of M.P., (Rajendra Kumar Vani, J.), 2026 SCC OnLine MP 36335 
Raj Kumar v. Muneesh, (Ramkumar Choubey, J.), 2026 SCC OnLine MP 36052 
Raj Sarathe v. State of M.P., (Ajay Kumar Nirankari, J.), 2026 SCC OnLine MP 36247 
Raj v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 36215 
Raja Bhaiya v. Aadhar Singh, (Ashish Shroti, J.), 2026 SCC OnLine MP 36486 
Raja Meena v. State of M.P., (Amit Lahoti, J.), 2026 SCC OnLine MP 36425 
Raja Verma v. Sta Te of M.P., (Devnarayan Mishra, J.), 2026 SCC OnLine MP 35960 
Raja v. State of M.P., (Ajay Kumar Nirankari, J.), 2026 SCC OnLine MP 36194 
Rajani Raidas v. State of M.P., (Alpesh Y. Kogje, C.J. and Vivek Rusia, J.), 2026 SCC OnLine MP 

36515 
Rajaram Patel v. State of M.P., (Pavan Kumar Dwivedi, J.), 2026 SCC OnLine MP 36663 
Rajat Builders (P) Ltd. v. State of M.P., (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 36681 
Rajeev Dandotiya v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 36603 
Rajendra Kumar Mahendra v. State of M.P., (Deepak Khot, J.), 2026 SCC OnLine MP 36527 
Rajendra Kumar Pandey v. State of M.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine MP 36613 
Rajendra Kumar Sharma v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 36565 
Rajendra Singh Baghel v. State of M.P., (Pushpendra Yadav, J.), 2026 SCC OnLine MP 35954 
Rajendra Singh Chauhan v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 36183 
Rajendra Singh v. Rampyari, (Amit Seth, J.), 2026 SCC OnLine MP 36454 
Rajendra Thakur v. State of Madhya Pradeh, (Vivek Agarwal and Avanindra Kumar Singh, JJ.), 

2026 SCC OnLine MP 36573 
Rajendra v. State of M.P., (Amit Lahoti, J.), 2026 SCC OnLine MP 36108 
Rajendra v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 36226 
Rajesh Bhovre v. Jagannath Prasad Yadav, (Dwarka Dhish Bansal, J.), 2026 SCC OnLine MP 36023 
Rajesh Gangele v. State of M.P., (Maninder S. Bhatti, J.), 2026 SCC OnLine MP 36694 
Rajesh Kumar Shrivastava v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 

36693 
Rajesh Saket v. State of M.P., (Ajay Kumar Nirankari, J.), 2026 SCC OnLine MP 36334 
Rajesh Shrivas v. State of M.P., (Ajay Kumar Nirankari, J.), 2026 SCC OnLine MP 36161 
Rajesh Sing Babra v. State of M.P., (Ajay Kumar Nirankari, J.), 2026 SCC OnLine MP 36406 
Rajkumar Bawri (Bawariya) v. State of M.P., (Amit Lahoti, J.), 2026 SCC OnLine MP 36137 
Rajkumar Jain v. Ashokrani, (B.P. Sharma, J.), 2026 SCC OnLine MP 36197 
Rajkumar Pateriya v. State of M.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine MP 36655 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967688
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967708
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968095
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968168
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967721
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967716
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967716
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968086
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967805
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967998
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967966
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968234
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968175
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967713
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967945
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968261
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968261
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968406
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968424
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968346
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968270
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968356
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968308
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967707
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967934
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968202
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968316
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967860
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967977
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967776
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968437
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968436
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968436
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968085
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967912
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968156
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967888
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967948
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968398


 - 33 - 

© EBC Publishing Pvt Ltd 

Rajkumar Sahu v. State of M.P., (Maninder S. Bhatti, J.), 2026 SCC OnLine MP 36648 
Rajlal Saket v. State of M.P., (Ajay Kumar Nirankari, J.), 2026 SCC OnLine MP 36155 
Rajmani Sharma v. Pratibha Pal, (Vivek Jain, J.), 2026 SCC OnLine MP 35923 
Raju Rawat v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 36286 
Raju v. Enforcement Directorate, (Gajendra Singh, J.), 2026 SCC OnLine MP 36060 
Raju v. State of M.P., (Rajendra Kumar Vani, J.), 2026 SCC OnLine MP 36363 
Rakesh Jaat v. State of M.P., (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 36598 
Rakesh Kumar Mishra v. State of M.P., (Deepak Khot, J.), 2026 SCC OnLine MP 36558 
Rakesh Manjhi v. Maneesha Manjhi, (Pushpendra Yadav, J.), 2026 SCC OnLine MP 36034 
Rakesh Rathore v. State of M.P., (Ajay Kumar Nirankari, J.), 2026 SCC OnLine MP 36164 
Rakesh Sen v. State of M.P., (Deepak Khot, J.), 2026 SCC OnLine MP 36080 
Ram Naresh Sharma v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 36574 
Ram Niwas Vishwakarma v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 36661 
Ram Sajeevan Sen v. State of M.P., (Anand Pathak and B.P. Sharma, JJ.), 2026 SCC OnLine MP 

36516 
Ram Sharan v. Ritu, (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 36289 
Ram v. State of M.P., (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 36676 
Raman v. State of M.P., (Ratnesh Chandra Singh Bisen, J.), 2026 SCC OnLine MP 36383 
Ramanuj Prasad Sen v. Vice Chancellor, (Vivek Kumar Singh, J.), 2026 SCC OnLine MP 36684 
Rambhajan Singh v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 36257 
Ramchandra v. State of M.P., (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 36595 
Ramcharan v. State of M.P., (Milind Ramesh Phadke, J.), 2026 SCC OnLine MP 36604 
Ramdayal Pal v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 36370 
Ramdayal v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 36592 
Ramesh Hassanandani v. Indore Muncipal Corpn., (Pavan Kumar Dwivedi, J.), 2026 SCC OnLine 

MP 36686 
Ramesh Kumar Patel v. State of M.P., (Anand Pathak and B.P. Sharma, JJ.), 2026 SCC OnLine MP 

36520 
Ramesh Kumar Soni v. Ram Krishna Soni, (Amit Seth, J.), 2026 SCC OnLine MP 36462 
Ramesh Prasad Chaturvedi v. State of M.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine MP 36633 
Ramesh Wankhede v. Superintendent, (Sanjeev S. Kalgaonkar, J.), 2026 SCC OnLine MP 35933 
Ramgopal Yadav v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 36691 
Ramkesh v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 36229 
Ramlakhan Mishra v. Ankit Gupta, (Ramkumar Choubey, J.), 2026 SCC OnLine MP 36069 
Ramlal v. State of M.P., (Vivek Agarwal and Avanindra Kumar Singh, JJ.), 2026 SCC OnLine MP 

35951 
Ramnarayan Dwivedi v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 36634 
Rampal Namdeo v. Neelu, (Pranay Verma, J.), 2026 SCC OnLine MP 36458 
Ramsagar Saket v. State of M.P., (Ratnesh Chandra Singh Bisen, J.), 2026 SCC OnLine MP 36250 
Ramswaroop Kori v. State of M.P., (Pushpendra Yadav, J.), 2026 SCC OnLine MP 35991 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968391
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967906
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967676
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968037
https://www.scconline.com/DocumentLink.aspx?q=
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968114
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968341
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968301
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967787
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967915
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967832
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968317
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968404
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967661
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967661
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968040
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968419
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968133
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968427
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968008
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968338
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968347
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968121
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968335
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968429
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968429
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968264
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968264
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968210
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968376
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967686
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968434
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967980
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967821
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967704
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967704
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968377
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968206
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968001
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967744


 - 34 - 

© EBC Publishing Pvt Ltd 

Rani Mugal (Dr.) v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 36096 
Ranjana Sharma v. State of M.P., (Amit Lahoti, J.), 2026 SCC OnLine MP 36293 
Ranveer v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 36134 
Ravendra Gupta v. State of M.P., (Devnarayan Mishra, J.), 2026 SCC OnLine MP 35953 
Ravi Raja v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 36348 
Ravinder Budholiya v. State of M.P., (Deepak Khot, J.), 2026 SCC OnLine MP 36530 
Ravindra Kumar Sharma v. Shaskiya Karmchari Grih Nlrman Samiti, (Ashish Shroti, J.), 2026 SCC 

OnLine MP 36476 
Rayla v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 36245 
Rehan v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 36241 
Rekha Devi v. State of M.P., (Pramod Kumar Agrawal, J.), 2026 SCC OnLine MP 36093 
Rekha Pandit v. State of M.P., (Pavan Kumar Dwivedi, J.), 2026 SCC OnLine MP 36698 
Rekha Rathore v. State of M.P., (Pavan Kumar Dwivedi, J.), 2026 SCC OnLine MP 36690 
Reshma Begum v. Zafar Ali, (Jai Kumar Pillai, J.), 2026 SCC OnLine MP 36464 
Rinku Meena v. State of M.P., (Milind Ramesh Phadke, J.), 2026 SCC OnLine MP 36611 
Rinku v. State of M.P., (Amit Lahoti, J.), 2026 SCC OnLine MP 36281 
Ritesh Kushwaha v. State of M.P., (Vivek Agarwal and Avanindra Kumar Singh, JJ.), 2026 SCC 

OnLine MP 35979 
Ritesh Shukla v. State of M.P., (Pavan Kumar Dwivedi, J.), 2026 SCC OnLine MP 36628 
Ritik v. State of M.P., (Ratnesh Chandra Singh Bisen, J.), 2026 SCC OnLine MP 36205 
Rohit Jadhav v. State of M.P., (Rajendra Kumar Vani, J.), 2026 SCC OnLine MP 36228 
Rohit Lodhi v. State of M.P., (Devnarayan Mishra, J.), 2026 SCC OnLine MP 35997 
Rohit Mohan v. Northern Coal Field Ltd., (Anand Pathak and B.P. Sharma, JJ.), 2026 SCC OnLine 

MP 36513 
Roopesh Kumar Nema v. State of M.P., (Vishal Mishra, J.), 2026 SCC OnLine MP 36607 
Roshan Singh Negi v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 36705 
Roshani Saket v. State of M.P., (Ajay Kumar Nirankari, J.), 2026 SCC OnLine MP 36157 
Roshni Sanodiya v. State of M.P., (Anand Pathak and B.P. Sharma, JJ.), 2026 SCC OnLine MP 

36517 
Rukma Verma v. State of M.P., (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 36695 
Rupaji v. Manohar Singh, (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 36525 
Rupesh Yadav v. State of M.P., (Amit Lahoti, J.), 2026 SCC OnLine MP 36042 
Saalig Khan v. State of M.P., (Ratnesh Chandra Singh Bisen, J.), 2026 SCC OnLine MP 36186 
Sabbo Bai v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 36353 
Sachin Kushwaha v. State of M.P., (Amit Lahoti, J.), 2026 SCC OnLine MP 36290 
Sachin v. State of M.P., (Ajay Kumar Nirankari, J.), 2026 SCC OnLine MP 36180 
Sachin v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 36354 
Saddam Khan v. State of M.P., (Ratnesh Chandra Singh Bisen, J.), 2026 SCC OnLine MP 36296 
Sagar Balmik v. State of M.P., (Amit Lahoti, J.), 2026 SCC OnLine MP 36105 
Sahdev Kumar Khatik v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 36394 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967848
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968044
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967885
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967706
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968099
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968273
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968224
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968224
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967996
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967992
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967845
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968441
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968433
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968212
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968354
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968032
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967732
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967732
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968371
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967956
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967979
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967750
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968259
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968259
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968350
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968448
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967908
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968262
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968262
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968438
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968268
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967795
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967937
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968104
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968041
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967931
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968105
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968047
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967857
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968144


 - 35 - 

© EBC Publishing Pvt Ltd 

Sahil Giri v. State of M.P., (Ratnesh Chandra Singh Bisen, J.), 2026 SCC OnLine MP 36179 
Saifu v. State of M.P., (Amit Lahoti, J.), 2026 SCC OnLine MP 36151 
Sakir Khan v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 36346 
Salman Khan v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 36560 
Samsuddin v. State of M.P., (Rajendra Kumar Vani, J.), 2026 SCC OnLine MP 36288 
Sanat Kumar Tiwari v. State of M.P., (Maninder S. Bhatti, J.), 2026 SCC OnLine MP 36710 
Sandeep Kumar Saket v. State of M.P., (Devnarayan Mishra, J.), 2026 SCC OnLine MP 35940 
Sandeep Malviya v. Sheela, (Dwarka Dhish Bansal, J.), 2026 SCC OnLine MP 36008 
Sandeep Meena v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 36381 
Sandeep Saket v. State of M.P., (Ajay Kumar Nirankari, J.), 2026 SCC OnLine MP 36332 
Sandeep v. State of M.P., (Ajay Kumar Nirankari, J.), 2026 SCC OnLine MP 36396 
Sandhya Security Force v. Regional Directior, (Pavan Kumar Dwivedi, J.), 2026 SCC OnLine MP 

36564 
Sangita Chourasia v. State of M.P., (Vishal Dhagat, J.), 2026 SCC OnLine MP 36666 
Sanjay Dohre v. State of M.P., (Ratnesh Chandra Singh Bisen, J.), 2026 SCC OnLine MP 36270 
Sanjay Gayakwad v. State of M.P., (Ratnesh Chandra Singh Bisen, J.), 2026 SCC OnLine MP 36213 
Sanjay Patel v. State of M.P., (Dwarka Dhish Bansal, J.), 2026 SCC OnLine MP 36032 
Sanjay Saket v. State of M.P., (Ratnesh Chandra Singh Bisen, J.), 2026 SCC OnLine MP 36328 
Sanjay Yadav v. State of M.P., (Ajay Kumar Nirankari, J.), 2026 SCC OnLine MP 36349 
Sanjay v. Police Station Silwani, (Ajay Kumar Nirankari, J.), 2026 SCC OnLine MP 36429 
Sanju Ahirwar v. State of M.P., (Ratnesh Chandra Singh Bisen, J.), 2026 SCC OnLine MP 36401 
Sanju v. State of M.P., (Vivek Agarwal and Avanindra Kumar Singh, JJ.), 2026 SCC OnLine MP 

35982 
Santosh Kumar Rathour v. State of M.P., (Deepak Khot, J.), 2026 SCC OnLine MP 36534 
Santosh Kumar Sahu v. Chief Managing Director, (Deepak Khot, J.), 2026 SCC OnLine MP 36551 
Santosh Kumar Saket v. State of M.P., (Ajay Kumar Nirankari, J.), 2026 SCC OnLine MP 36154 
Santosh v. State of M.P., (Ratnesh Chandra Singh Bisen, J.), 2026 SCC OnLine MP 36269 
Sardar Mohammad v. Anjum Bano, (Himanshu Joshi, J.), 2026 SCC OnLine MP 36451 
Sarfaraz v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 36261 
Saroj Dangi v. State of M.P., (Himanshu Joshi, J.), 2026 SCC OnLine MP 36086 
Saroj Namdev v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 36507 
Satyam Parmar v. Idbi Bank Ltd., (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 36623 
Satyendra v. State of M.P., (Ajay Kumar Nirankari, J.), 2026 SCC OnLine MP 36116 
Saurabh Agrawal v. Union of India, (Vivek Rusia, A.C.J. and Pradeep Mittal, J.), 2026 SCC OnLine 

MP 36563 
Saurabh Mishra v. State of M.P., (Amit Lahoti, J.), 2026 SCC OnLine MP 36125 
Saurabh v. State of M.P., (Pushpendra Yadav, J.), 2026 SCC OnLine MP 36001 
Savai Lal v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 36562 
Savish Dalal v. State of M.P., (Pushpendra Yadav, J.), 2026 SCC OnLine MP 35938 
Savita Pandey v. State of M.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine MP 36702 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967930
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967902
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968097
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968303
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968039
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968453
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967693
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967761
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968131
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968083
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968146
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968307
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968307
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968409
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968021
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967964
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967785
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968079
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968100
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968178
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968151
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967735
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967735
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968277
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968294
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967905
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968020
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968199
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968012
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967838
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968254
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968366
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967867
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968306
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968306
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967876
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967754
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968305
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967691
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968445


 - 36 - 

© EBC Publishing Pvt Ltd 

Savita Prajapati v. Union of India, (Ramkumar Choubey, J.), 2026 SCC OnLine MP 36074 
Savitri v. Rambadan, (Ramkumar Choubey, J.), 2026 SCC OnLine MP 36065 
Sayana v. State of M.P., (Vivek Agarwal and Avanindra Kumar Singh, JJ.), 2026 SCC OnLine MP 

35971 
Sayeed Khan v. State of M.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine MP 36620 
Seema Bharti v. Gulabi Devi, (Dwarka Dhish Bansal, J.), 2026 SCC OnLine MP 36007 
Seema Patel v. State of M.P., (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 36590 
Seeta Devi v. Lakhan Pal, (Amit Seth, J.), 2026 SCC OnLine MP 36461 
Sevak Prasad Rai v. State of M.P., (Ajay Kumar Nirankari, J.), 2026 SCC OnLine MP 36189 
Shabdar v. State of M.P., (Ratnesh Chandra Singh Bisen, J.), 2026 SCC OnLine MP 36272 
Shahbaz v. State of M.P., (Subodh Abhyankar and Alok Awasthi, JJ.), 2026 SCC OnLine MP 35944 
Shahid v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 36184 
Shahid v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 36439 
Shahrukh Khan v. State of M.P., (Amit Lahoti, J.), 2026 SCC OnLine MP 36117 
Shahrukh Khan v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 36336 
Shailendra Kumar Shankwar v. State of M.P., (Amit Lahoti, J.), 2026 SCC OnLine MP 36122 
Shailendra Sharma v. State of M.P., (Maninder S. Bhatti, J.), 2026 SCC OnLine MP 36713 
Shailendra Tiwari v. State of M.P., (Vivek Agarwal and Avanindra Kumar Singh, JJ.), 2026 SCC 

OnLine MP 35942 
Shaitani Bai Verma v. State of M.P., (Rajendra Kumar Vani, J.), 2026 SCC OnLine MP 36313 
Shakun Pamar v. Collector, (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 36509 
Shakuntala Mali v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 36149 
Shalini Chavan v. Dhanvarsh Saakh Sahkari Sanstha Maryadit Kukshi, (Rajendra Kumar Vani, J.), 

2026 SCC OnLine MP 36136 
Sharad Kumar Yadav v. State of M.P., (Maninder S. Bhatti, J.), 2026 SCC OnLine MP 36556 
Sharafat Khan v. State of M.P., (Milind Ramesh Phadke, J.), 2026 SCC OnLine MP 36631 
Sharukh Khan v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 36407 
Shastri Brothers v. Bharat Petroleum Corpn., (Maninder S. Bhatti, J.), 2026 SCC OnLine MP 36678 
Sheikh Mohommad v. State of M.P., (Ratnesh Chandra Singh Bisen, J.), 2026 SCC OnLine MP 36204 
Sher Singh Thakur v. Labour Department, (Pavan Kumar Dwivedi, J.), 2026 SCC OnLine MP 36715 
Shiv Kumar Singh v. Union of India, (Ramkumar Choubey, J.), 2026 SCC OnLine MP 36051 
Shiv Kumar Tiwari v. Balkishore, (Pradeep Mittal, J.), 2026 SCC OnLine MP 36064 
Shiv Kumar v. State of M.P., (Amit Lahoti, J.), 2026 SCC OnLine MP 36131 
Shiv Narayan Chouksey v. M.P. Pollution Control Board, (Maninder S. Bhatti, J.), 2026 SCC OnLine 

MP 36712 
Shiva v. State of M.P., (Ajay Kumar Nirankari, J.), 2026 SCC OnLine MP 36176 
Shivansh Dubey v. State of M.P., (Devnarayan Mishra, J.), 2026 SCC OnLine MP 35947 
Shivendra Singh v. State of M.P., (Ajay Kumar Nirankari, J.), 2026 SCC OnLine MP 36305 
Shrankhala Sharma v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 36660 
Shrey Gupta v. State of M.P., (Ajay Kumar Nirankari, J.), 2026 SCC OnLine MP 36159 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967826
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967817
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967724
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967724
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968363
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967760
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968333
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968209
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967940
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968023
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967697
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967935
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968187
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967868
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968087
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967873
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968456
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967695
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967695
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968064
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968256
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967900
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967887
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968299
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968374
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968157
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968421
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967955
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968458
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967804
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967816
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967882
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968455
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968455
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967927
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967700
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968056
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968403
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967910


 - 37 - 

© EBC Publishing Pvt Ltd 

Shrichand v. State of M.P., (Pushpendra Yadav, J.), 2026 SCC OnLine MP 35943 
Shriram General Insurance Co Ltd. v. Rambahori Ahirwar, (Ramkumar Choubey, J.), 2026 SCC 

OnLine MP 36070 
Shriram Meena v. State of M.P., (Deepak Khot, J.), 2026 SCC OnLine MP 36714 
Shriram v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 36365 
Shukhlal v. State of M.P., (Dwarka Dhish Bansal, J.), 2026 SCC OnLine MP 36027 
Shyamlal Dangi v. Union of India, (Gajendra Singh, J.), 2026 SCC OnLine MP 36378 
Siddharth Saxena v. State of M.P., (Vishal Mishra, J.), 2026 SCC OnLine MP 36584 
Silkiara Style (P) Ltd. v. Branch Manager Unity Small Finance Bank, (Sandeep N. Bhatt, J.), 2026 

SCC OnLine MP 36665 
Silkiara Style (P) v. Branch Managar Indusind Bank, (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 

36672 
Smita Dandotiya v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 36638 
Sobaran Singh v. State of M.P., (Jai Kumar Pillai, J.), 2026 SCC OnLine MP 35972 
Sonakshi Sharma v. Mp State Coop. Dairy Federation Ltd., (Deepak Khot, J.), 2026 SCC OnLine MP 

36531 
Sonali v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 36203 
Sonkali v. State of M.P., (Milind Ramesh Phadke, J.), 2026 SCC OnLine MP 36670 
Sonu Parihar v. Prosicutrix, (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 36395 
Sonu v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 36437 
Special Area Development Authority v. Deewan Singh Rajpoot, (Amit Seth, J.), 2026 SCC OnLine 

MP 36453 
Special Area Development Authority v. Diwan Singh, (Amit Seth, J.), 2026 SCC OnLine MP 36471 
State of M.P. v. Ajay Kumar Shrivastava, (Vivek Agarwal and Avanindra Kumar Singh, JJ.), 2026 

SCC OnLine MP 36521 
State of M.P. v. Ankur Jawada, (B.P. Sharma, J.), 2026 SCC OnLine MP 36095 
State of M.P. v. Anurag Pandey, (B.P. Sharma, J.), 2026 SCC OnLine MP 36087 
State of M.P. v. Chan Babu, (B.P. Sharma, J.), 2026 SCC OnLine MP 36083 
State of M.P. v. Gulab Singh, (Sanjeev S. Kalgaonkar, J.), 2026 SCC OnLine MP 36106 
State of M.P. v. Gulab, (Anuradha Shukla, J.), 2026 SCC OnLine MP 36002 
State of M.P. v. Jamna Prasad Malviya, (Himanshu Joshi, J.), 2026 SCC OnLine MP 36139 
State of M.P. v. Jittu, (Himanshu Joshi, J.), 2026 SCC OnLine MP 36092 
State of M.P. v. Kailash Bheel, (Anuradha Shukla, J.), 2026 SCC OnLine MP 35974 
State of M.P. v. Keshav, (B.P. Sharma, J.), 2026 SCC OnLine MP 36449 
State of M.P. v. Kumari Aditi Jain, (Anand Pathak and B.P. Sharma, JJ.), 2026 SCC OnLine MP 

36512 
State of M.P. v. Manisha Patel, (Himanshu Joshi, J.), 2026 SCC OnLine MP 36082 
State of M.P. v. Mukesh, (Anuradha Shukla, J.), 2026 SCC OnLine MP 35975 
State of M.P. v. Rajendra Singh Parihar, (Anand Pathak and B.P. Sharma, JJ.), 2026 SCC OnLine MP 

36495 
State of M.P. v. Rajesh Prajapati, (Anuradha Shukla, J.), 2026 SCC OnLine MP 35983 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967696
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967822
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967822
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968457
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968116
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967780
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968129
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968327
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968408
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968408
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968415
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968415
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968381
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967725
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968274
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968274
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967954
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968413
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968145
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968185
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968201
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968201
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968219
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968265
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968265
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967847
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967839
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967835
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967858
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967755
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967890
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967844
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967727
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968197
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968258
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968258
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967834
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967728
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968243
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968243
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967736


 - 38 - 

© EBC Publishing Pvt Ltd 

State of M.P. v. Rakesh, (B.P. Sharma, J.), 2026 SCC OnLine MP 36331 
State of M.P. v. Ramkishan, (Himanshu Joshi, J.), 2026 SCC OnLine MP 36218 
State of M.P. v. Sooraj, (Pramod Kumar Agrawal, J.), 2026 SCC OnLine MP 36100 
State of M.P. v. Urmila Bai, (B.P. Sharma, J.), 2026 SCC OnLine MP 36312 
Subhash Dnyansehwar (Dr.) v. National Commission for Indian System of Medicine (Ncism), (Vivek 

Kumar Singh, J.), 2026 SCC OnLine MP 36689 
Subhash Dubey v. State of M.P., (Deepak Khot, J.), 2026 SCC OnLine MP 36526 
Sudha Malviya v. Ayodhya Prasad, (Deepak Khot, J.), 2026 SCC OnLine MP 35914 
Sukhlal v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 36240 
Sulochna Bai v. State of M.P., (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 36622 
Sultana Khatoon v. State of M.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine MP 36649 
Suman Gupta v. State of M.P., (Vishal Mishra, J.), 2026 SCC OnLine MP 36544 
Sumit Chouhan (Balmik) v. State of M.P., (Amit Lahoti, J.), 2026 SCC OnLine MP 36133 
Sumit Khatik v. State of M.P., (Ratnesh Chandra Singh Bisen, J.), 2026 SCC OnLine MP 36309 
Sunil Bairagi v. State of M.P., (Amit Lahoti, J.), 2026 SCC OnLine MP 36109 
Sunil Kumar Shrivastava v. State of M.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine MP 36652 
Sunil v. State of M.P., (Rajendra Kumar Vani, J.), 2026 SCC OnLine MP 36323 
Sunil v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 36424 
Suo Moto in the Matter of State of Mp v. Rupesh Ratan Singhai, (Amit Seth, J.), 2026 SCC OnLine 

MP 35919 
Superintending Engineer v. Ram Singh Gurjar, (Vinay Saraf, J.), 2026 SCC OnLine MP 36483 
Suraj Singh Tomar v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 36275 
Surendra Goutam v. State of M.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine MP 36593 
Surendra Sahu v. State of M.P., (Devnarayan Mishra, J.), 2026 SCC OnLine MP 35986 
Surendra Singh Dhurve v. Suneel Kumar, (Ramkumar Choubey, J.), 2026 SCC OnLine MP 36059 
Surendra Singh Yadav v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 36430 
Surendra v. State of M.P., (Pushpendra Yadav, J.), 2026 SCC OnLine MP 35959 
Suresh Chandra Prajapati v. State of M.P., (Pramod Kumar Agrawal, J.), 2026 SCC OnLine MP 

36284 
Suresh Kumar Singh v. State of M.P., (Sanjeev S. Kalgaonkar, J.), 2026 SCC OnLine MP 35948 
Suresh Mittal v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 36707 
Suresh Prasad Chaurasiya v. State of M.P., (Dwarka Dhish Bansal, J.), 2026 SCC OnLine MP 36029 
Suresh Sharma v. Revtiraman Singh Parmar, (Pushpendra Yadav, J.), 2026 SCC OnLine MP 36026 
Suresh v. Mushtak Khan, (Ramkumar Choubey, J.), 2026 SCC OnLine MP 36062 
Suresh v. State of M.P., (Vivek Agarwal and Avanindra Kumar Singh, JJ.), 2026 SCC OnLine MP 

35973 
Suresh v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 36140 
Suresh v. State of M.P., (Jai Kumar Pillai, J.), 2026 SCC OnLine MP 35936 
Suresh v. State of M.P., (Pavan Kumar Dwivedi, J.), 2026 SCC OnLine MP 36535 
Surinder Singh v. State of M.P., (Rajendra Kumar Vani, J.), 2026 SCC OnLine MP 36146 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968082
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967969
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967852
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968063
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968432
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968269
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967667
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967991
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968365
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968392
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968287
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967884
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968060
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967861
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968395
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968074
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968174
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967672
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967672
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968231
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968026
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968336
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967739
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967812
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968179
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967712
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968035
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968035
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967701
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968450
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967782
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967779
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967814
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967726
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967726
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967891
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967689
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968278
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967897


 - 39 - 

© EBC Publishing Pvt Ltd 

Sursingh v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 36195 
Sushil Dwivedi v. State of M.P., (Pramod Kumar Agrawal, J.), 2026 SCC OnLine MP 36452 
Sushil Rai v. State of M.P., (Ajay Kumar Nirankari, J.), 2026 SCC OnLine MP 36237 
Syyed Anjum Ali v. State of M.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine MP 36619 
Tanveersingh v. State of M.P., (Jai Kumar Pillai, J.), 2026 SCC OnLine MP 35930 
Tarun Gupta v. State of M.P., (Milind Ramesh Phadke, J.), 2026 SCC OnLine MP 36586 
Thakur Prasad Choudhary v. State of M.P., (Vivek Agarwal and Avanindra Kumar Singh, JJ.), 2026 

SCC OnLine MP 35941 
Tinku Adivasi v. State of M.P., (Vivek Agarwal and Avanindra Kumar Singh, JJ.), 2026 SCC OnLine 

MP 35931 
Tomar Buidres & Contractors (P) Ltd. v. State of M.P., (Milind Ramesh Phadke and Pushpendra 

Yadav, JJ.), 2026 SCC OnLine MP 36718 
Toran Singh v. Imarti Bai, (Ashish Shroti, J.), 2026 SCC OnLine MP 36489 
Toshant v. Narayni Devi, (Dwarka Dhish Bansal, J.), 2026 SCC OnLine MP 36003 
Tulsiram Kachhi v. State of M.P., (Sanjeev S. Kalgaonkar, J.), 2026 SCC OnLine MP 36505 
Tulsiram v. State of M.P., (Rajendra Kumar Vani, J.), 2026 SCC OnLine MP 36347 
Uday Narayan Shukla v. State of M.P., (Ajay Kumar Nirankari, J.), 2026 SCC OnLine MP 36120 
Uma Shanker v. State of M.P., (Ajay Kumar Nirankari, J.), 2026 SCC OnLine MP 36193 
Umesh Kantilal Patel v. State of M.P., (Dwarka Dhish Bansal, J.), 2026 SCC OnLine MP 36012 
United India Insurance Co. Ltd. v. Geeta Bai, (Ramkumar Choubey, J.), 2026 SCC OnLine MP 36050 
United India Insurance Co. Ltd. v. Omwati Kushwaha, (Ramkumar Choubey, J.), 2026 SCC OnLine 

MP 36048 
United India Insurance Com. Ltd. v. Sitaram, (Ramkumar Choubey, J.), 2026 SCC OnLine MP 36044 
Urmila Devi Lakhera v. Asharam, (Vivek Jain, J.), 2026 SCC OnLine MP 35916 
Urmilabai v. Dashram, (Sanjeev S. Kalgaonkar, J.), 2026 SCC OnLine MP 36506 
Usha Bhabor v. M.P. Medical Science University Jabalpur, (Sandeep N. Bhatt, J.), 2026 SCC OnLine 

MP 36704 
Usha Khare v. State of M.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine MP 36685 
Usha Shukla v. State of M.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine MP 36700 
Vaibhav Paliwal v. Jitendra Trivedi, (Alpesh Y. Kogje, C.J. and Vivek Rusia, J.), 2026 SCC OnLine 

MP 36522 
Vaishnavi Chakravarti v. Union of India, (Anand Pathak and B.P. Sharma, JJ.), 2026 SCC OnLine 

MP 36543 
Veerbhadra v. State of M.P., (Ajay Kumar Nirankari, J.), 2026 SCC OnLine MP 36162 
Veerendra Kumar v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 36382 
Victim X. v. State of M.P., (Vishal Mishra, J.), 2026 SCC OnLine MP 36682 
Vijay Shrivastava v. State of M.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine MP 36608 
Vijay Singh Dangi v. State of M.P., (Deepak Khot, J.), 2026 SCC OnLine MP 36528 
Vijay v. State of M.P., (Rajendra Kumar Vani, J.), 2026 SCC OnLine MP 36369 
Vijendra Singh v. State of M.P., (Rajendra Kumar Vani, J.), 2026 SCC OnLine MP 36276 
Vijyant Patel v. Union of India, (Vivek Kumar Singh, J.), 2026 SCC OnLine MP 36575 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967946
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968200
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967988
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968362
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967683
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968329
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967694
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967694
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967684
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967684
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968461
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968237
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967756
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968252
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968098
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967871
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967944
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967765
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967803
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967801
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967801
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967797
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967669
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968253
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968447
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968447
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968428
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968443
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968266
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968266
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968286
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968286
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967913
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968132
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968425
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968351
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968271
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968120
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968027
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968318


 - 40 - 

© EBC Publishing Pvt Ltd 

Vikas Jatav v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 36399 
Vikram Singh Meena v. Sanjeev Kumar Khatik, (Pushpendra Yadav, Member and Anjana Singh 

Tomar, Member), 2026 SCC OnLine MP 36016 
Vikram Singh v. State of M.P., (Ajay Kumar Nirankari, J.), 2026 SCC OnLine MP 36259 
Vimal Bai Jat v. State of M.P., (Vishal Mishra, J.), 2026 SCC OnLine MP 36533 
Vimal Buildcon Construction v. Sharda Singh, (Vivek Jain, J.), 2026 SCC OnLine MP 35922 
Vimlendra Tiwari (Dr.) v. State of M.P., (Milind Ramesh Phadke and Pushpendra Yadav, JJ.), 2026 

SCC OnLine MP 36577 
Vineet v. Rao Satendra, (Amit Seth, J.), 2026 SCC OnLine MP 36455 
Vinod Jatav v. State of M.P., (Ajay Kumar Nirankari, J.), 2026 SCC OnLine MP 36297 
Vinod Kumar v. Mohd. Ashfaq, (Jai Kumar Pillai, J.), 2026 SCC OnLine MP 36006 
Vinod Kumar v. State of M.P., (Milind Ramesh Phadke, J.), 2026 SCC OnLine MP 36669 
Vinod Singh v. State of M.P., (Amit Lahoti, J.), 2026 SCC OnLine MP 36135 
Vinod v. Nand Kishore, (Ramkumar Choubey, J.), 2026 SCC OnLine MP 36078 
Vinod v. State of M.P., (Rajendra Kumar Vani, J.), 2026 SCC OnLine MP 36094 
Vinod v. State of M.P., (Rajendra Kumar Vani, J.), 2026 SCC OnLine MP 36256 
Virendra Saket v. State of M.P., (Ratnesh Chandra Singh Bisen, J.), 2026 SCC OnLine MP 36188 
Virendra v. State of M.P., (Ratnesh Chandra Singh Bisen, J.), 2026 SCC OnLine MP 36174 
Vishal Dahiya v. State of M.P., (Ajay Kumar Nirankari, J.), 2026 SCC OnLine MP 36160 
Vishal Napit v. Gajadhar Lodhi, (Pranay Verma, J.), 2026 SCC OnLine MP 36459 
Vishal Upadhyay v. Madhya Kshetra Vidyut Vitran Co. Ltd., (Anand Singh Bahrawat, J.), 2026 SCC 

OnLine MP 36614 
Vishal v. State of M.P., (Ajay Kumar Nirankari, J.), 2026 SCC OnLine MP 36175 
Vishal v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 36355 
Vishal v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 36360 
Visheshar Kewat v. State of M.P., (Devnarayan Mishra, J.), 2026 SCC OnLine MP 35995 
Vishnu Kori v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 36431 
Vishwapal Singh v. Central Bureau of Narcotics, (Gajendra Singh, J.), 2026 SCC OnLine MP 36103 
Vivek Pagare (Dr.) v. State of M.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine MP 36645 
X28 v. State of M.P., (Ratnesh Chandra Singh Bisen, J.), 2026 SCC OnLine MP 36219 
Yash v. State of M.P., (Ratnesh Chandra Singh Bisen, J.), 2026 SCC OnLine MP 36274 
Yashwant Sen v. State of M.P., (Himanshu Joshi, J.), 2026 SCC OnLine MP 36571 
Yogendra Bairagi v. M.P. Madhya Kshetra Vidyut Vitran Co. Ltd., (Amit Seth, Member and Abhishek 

Singh Bhadauria, Member), 2026 SCC OnLine MP 35911 
Yogesh v. Rajya Bima Nigam, (Vinay Saraf, J.), 2026 SCC OnLine MP 36063 

  
Orissa High Court 

Ballabi Gardia v. State of Odisha, (Dr Sanjeeb K. Panigrahi and Murahari Sri Raman, JJ.), 2026 SCC 
OnLine Ori 13499 

Bhikari Das v. Hrusikeshbehera, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori 13485 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968149
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967769
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968010
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968276
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967675
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968320
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968320
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968203
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968048
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967759
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968412
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967886
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967830
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967846
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968007
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967939
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967925
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967911
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968207
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968357
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968357
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967926
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968106
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968111
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967748
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968180
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967855
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968388
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967970
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968025
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003968314
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967665
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967815
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969743
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969743
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969729


 - 41 - 

© EBC Publishing Pvt Ltd 

Biswanath Giri v. National Highways Authority of India, (Dr Sanjeeb K. Panigrahi and Murahari Sri 
Raman, JJ.), 2026 SCC OnLine Ori 13497 

Canara Bank v. Harmohan Nayak, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori 13487 
Chandan Kumar Satapathy v. State of Odisha, (Sibo Sankar Mishra, J.), 2026 SCC OnLine Ori 

13488 
Dutiya Kishan v. State of Odisha, (Dr Sanjeeb K. Panigrahi and Murahari Sri Raman, JJ.), 2026 SCC 

OnLine Ori 13502 
GEC School of Pharmacy v. State of Odisha, (B.P. Routray and Savitri Ratho, JJ.), 2026 SCC OnLine 

Ori 13498 
Golden Hospitality Services (P) Ltd. v. Union of India, (Dr Sanjeeb K. Panigrahi and Murahari Sri 

Raman, JJ.), 2026 SCC OnLine Ori 13492 
Gourimani Mishra v. Basanti Mishra, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori 13486 
Jagruti Goud v. State of Odisha, (Dr Sanjeeb K. Panigrahi and Murahari Sri Raman, JJ.), 2026 SCC 

OnLine Ori 13501 
Mamata Dhrua v. State of Odisha, (Dr Sanjeeb K. Panigrahi and Murahari Sri Raman, JJ.), 2026 SCC 

OnLine Ori 13500 
Pankajini Naik v. State of Odisha, (Sibo Sankar Mishra, J.), 2026 SCC OnLine Ori 13490 
Prince Kumar Ram v. State of Odisha, (V. Narasingh, J.), 2026 SCC OnLine Ori 13483 
Puneet Bhatnagar v. State of Odisha, (B.P. Routray and Savitri Ratho, JJ.), 2026 SCC OnLine Ori 

13495 
Ramesh Naik v. Collector, (Dr Sanjeeb K. Panigrahi and Murahari Sri Raman, JJ.), 2026 SCC OnLine 

Ori 13494 
Rashmita Sahoo v. State of Odisha, (Sibo Sankar Mishra, J.), 2026 SCC OnLine Ori 13491 
Rathi Pradhan v. Collector, (Dr Sanjeeb K. Panigrahi and Murahari Sri Raman, JJ.), 2026 SCC 

OnLine Ori 13493 
Sachin Nag v. State of Odisha, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori 13484 
Sanjeet Moharana v. State of Odisha, (Sibo Sankar Mishra, J.), 2026 SCC OnLine Ori 13489 
Shanti Pujan Das v. State of Odisha, (Dr Sanjeeb K. Panigrahi and Murahari Sri Raman, JJ.), 2026 

SCC OnLine Ori 13496 
  
Punjab and Haryana High Court 

Jyoti Sareen v. Union of India, (Deepak Sibal and Rupinderjit Chahal, JJ.), 2026 SCC OnLine P&H 
32413 

Santosh Associates (P) Ltd. v. Haryana SIIDC Ltd., (Jagmohan Bansal, J.), 2024 SCC OnLine P&H 
15986 

  
Rajasthan High Court 

Kailash Ram v. State of Rajasthan, (Ashok Kumar Jain, J.), 2025 SCC OnLine Raj 7271 
Shekhar Mewara v. State of Rajasthan, (Ashok Kumar Jain, J.), 2025 SCC OnLine Raj 7270 

  
 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969741
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969731
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969732
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969732
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969746
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969746
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969742
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969742
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969736
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969730
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969745
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969745
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969744
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969744
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969734
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969727
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969739
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969739
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969738
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969738
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969735
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969737
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969737
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969728
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969733
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969740
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969740
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969749
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969749
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969747
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969747
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969751
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969750


 - 42 - 

© EBC Publishing Pvt Ltd 

Telangana High Court 
Singapogu Pullaiah v. Lok Adalat, (Ujjal Bhuyan, C.J. and A. Venkateshwara Reddy, J.), 2022 SCC 

OnLine TS 3617 
  
UP Real Estate Appellate Tribunal 

Shakuntala Devi v. Aligarh Vikas Pradhikaran, (Suneet Kumar, Chairman, Rameshwar Singh, 
Member (Administrative) and Devindar Singh Chaudhry, Member (Technical)), 2026 SCC 
OnLine UP RERA 22 

  
Armed Forces Tribunal 

Abhimanyu Kumar Tiwari v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. 
Sanjay Singh, Member (Administrative)), 2026 SCC OnLine AFT 5905 

Abhishek Kumar Tiwari v. Union of India, (Rajendra Menon, Chairperson and Lt. Gen. C.P. Mohanty, 
Member (Administrative)), 2026 SCC OnLine AFT 6017 

Abhitesh Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 6083 

Advika Yadav v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil Puri, 
Member (Administrative)), 2026 SCC OnLine AFT 5895 

Aftab Alam v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul 
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 5987 

Agre Punjahari Kashinath v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice 
Admiral Atul Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 5998 

Ajay Kumar Banwari v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil 
Puri, Member (Administrative)), 2026 SCC OnLine AFT 5806 

Ajay Kumar Sharma v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. 
Sanjay Singh, Member (Administrative)), 2026 SCC OnLine AFT 5751 

Ajay Kumar Shriwastava v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. 
Anil Puri, Member (Administrative)), 2026 SCC OnLine AFT 5963 

Ajay Pratap Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 6035 

Ajeet Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil Puri, 
Member (Administrative)), 2026 SCC OnLine AFT 5758 

Ajeet Singh Yadav v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul 
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 5741 

Ajeet Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay Singh, 
Member (Administrative)), 2026 SCC OnLine AFT 5766 

Ajit Bahadur v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul 
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6024 

Akshay Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 6139 

Alok Kumar Rai v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul 
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 5972 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969643
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003969643
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967086
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967086
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965994
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966105
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966171
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965984
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966075
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966086
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965895
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965840
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966051
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966123
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965847
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965830
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965855
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966112
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966227
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966060


 - 43 - 

© EBC Publishing Pvt Ltd 

Alok Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay Singh, 
Member (Administrative)), 2026 SCC OnLine AFT 6055 

Alok Shukla v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil Puri, 
Member (Administrative)), 2026 SCC OnLine AFT 6119 

Alok Shukla v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil Puri, 
Member (Administrative)), 2026 SCC OnLine AFT 6120 

Amar Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay Singh, 
Member (Administrative)), 2026 SCC OnLine AFT 5887 

Ambreesh Kumar Dubey v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice 
Admiral Atul Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 5714 

Amit Bijalwan v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil Puri, 
Member (Administrative)), 2026 SCC OnLine AFT 5960 

Amit Chaturvedi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil Puri, 
Member (Administrative)), 2026 SCC OnLine AFT 5883 

Amit Pandey v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul 
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6046 

Anand Kumar Shukla v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. 
Sanjay Singh, Member (Administrative)), 2026 SCC OnLine AFT 6085 

Anand Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 5886 

Angoori Devi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil Puri, 
Member (Administrative)), 2026 SCC OnLine AFT 6124 

Anil Kumar Chaudhary v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice 
Admiral Atul Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6045 

Anil Kumar Dubey v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 5779 

Anil Kumar Pandey v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil 
Puri, Member (Administrative)), 2026 SCC OnLine AFT 6056 

Anil Kumar Sharma v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. 
Sanjay Singh, Member (Administrative)), 2026 SCC OnLine AFT 5750 

Anil Kumar Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil Puri, 
Member (Administrative)), 2026 SCC OnLine AFT 5629 

Anil Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil Puri, 
Member (Administrative)), 2026 SCC OnLine AFT 5821 

Anil Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil Puri, 
Member (Administrative)), 2026 SCC OnLine AFT 6038 

Anil Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay Singh, 
Member (Administrative)), 2026 SCC OnLine AFT 5807 

Anil Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay Singh, 
Member (Administrative)), 2026 SCC OnLine AFT 5896 

Anil Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay Singh, 
Member (Administrative)), 2026 SCC OnLine AFT 5898 

Anil Thakur v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay Singh, 
Member (Administrative)), 2026 SCC OnLine AFT 6037 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966143
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966207
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966208
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965976
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965803
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966048
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965972
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966134
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966173
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965975
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966212
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966133
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965868
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966144
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965839
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965719
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965910
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966126
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965896
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965985
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965987
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966125


 - 44 - 

© EBC Publishing Pvt Ltd 

Ankit Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil Puri, 
Member (Administrative)), 2026 SCC OnLine AFT 5911 

Anoop Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil Puri, 
Member (Administrative)), 2026 SCC OnLine AFT 6136 

Anup Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil Puri, 
Member (Administrative)), 2026 SCC OnLine AFT 5760 

Aradhana v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay Singh, 
Member (Administrative)), 2026 SCC OnLine AFT 5924 

Arjun Lal Verma v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul 
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 5691 

Arpan Dubey v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 5697 

Arun Kumar Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 5878 

Arun Kumar Tripathi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral 
Atul Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6012 

Arun Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul 
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 5977 

Arun Prakash Trivedi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. 
Sanjay Singh, Member (Administrative)), 2026 SCC OnLine AFT 5728 

Arun Shukla v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul 
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 5744 

Arunabha Chatterjee v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral 
Atul Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6137 

Arvind Bhushan v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 5720 

Arvind Kumar Dixit v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral 
Atul Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6078 

Arvind Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 6053 

Arvind Tiwari v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul 
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6025 

Asha Devi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay Singh, 
Member (Administrative)), 2026 SCC OnLine AFT 5935 

Asheesh Kumar Mithas v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. 
Sanjay Singh, Member (Administrative)), 2026 SCC OnLine AFT 5938 

Ashish Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil Puri, 
Member (Administrative)), 2026 SCC OnLine AFT 6123 

Ashish Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 5776 

Ashish Shakya v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 5736 

Ashok Kumar Dubey v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil 
Puri, Member (Administrative)), 2026 SCC OnLine AFT 5784 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966000
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966224
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965849
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966013
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965781
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965787
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965967
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966100
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966065
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965817
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965833
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966225
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965809
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966166
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966141
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966113
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966023
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966026
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966211
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965865
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965825
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965873


 - 45 - 

© EBC Publishing Pvt Ltd 

Ashok Kumar Gupta v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. 
Sanjay Singh, Member (Administrative)), 2026 SCC OnLine AFT 6009 

Ashok Kumar Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral 
Atul Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6001 

Ashutosh Singh v. Union of India, (Rajendra Menon, Chairperson and Lt. Gen. C.P. Mohanty, 
Member (Administrative)), 2026 SCC OnLine AFT 6103 

Ashutosh Tewari v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 5657 

Atul Pratap Singh Tomer v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice 
Admiral Atul Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6118 

Avaneesh Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 6068 

Aveg Goel v. Union of India, (Nandita Dubey, Member (Judicial) and Rasika Chaube, Member 
(Administrative)), 2026 SCC OnLine AFT 6106 

Bahadur Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul 
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 5989 

Baldev Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil Puri, 
Member (Administrative)), 2026 SCC OnLine AFT 5957 

Balesh Kumari v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 5873 

Balesh Kumari v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 6095 

Balraj Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul 
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 5715 

Banti Kundu v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil Puri, 
Member (Administrative)), 2026 SCC OnLine AFT 5791 

Basant Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil Puri, 
Member (Administrative)), 2026 SCC OnLine AFT 6039 

Bhanu Pratap Pandey v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil 
Puri, Member (Administrative)), 2026 SCC OnLine AFT 6013 

Bharat Vir Singh Rathi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral 
Atul Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 5967 

Bhawan Nath Giri v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral 
Atul Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 5660 

Bhim Yadav v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul 
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6094 

Bhisma Pitamah v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil Puri, 
Member (Administrative)), 2026 SCC OnLine AFT 5814 

Bhupal Singh Nagarkoti v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. 
Sanjay Singh, Member (Administrative)), 2026 SCC OnLine AFT 5649 

Bijendra Pal v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 5941 

Bimal Rasaily v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 5964 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966097
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966089
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966191
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965747
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966206
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966156
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966194
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966077
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966045
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965962
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966183
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965804
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965880
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966127
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966101
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966055
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965750
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966182
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965903
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965739
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966029
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966052


 - 46 - 

© EBC Publishing Pvt Ltd 

Bir Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul Kumar 
Jain, Member (Administrative)), 2026 SCC OnLine AFT 6062 

Birendra Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 6069 

Bishan Lal v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil Puri, 
Member (Administrative)), 2026 SCC OnLine AFT 6071 

Bol Kumari Jugjali v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 5931 

Bolin Durah v. Union of India, (Nandita Dubey, Member (Judicial) and Rasika Chaube, Member 
(Administrative)), 2026 SCC OnLine AFT 6112 

Brahm Prakash v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 6064 

Chandan Kumar Pandey v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. 
Anil Puri, Member (Administrative)), 2026 SCC OnLine AFT 5958 

Chandra Kant Pandey v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. 
Sanjay Singh, Member (Administrative)), 2026 SCC OnLine AFT 5716 

Chandra Prakash Ojha v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. 
Sanjay Singh, Member (Administrative)), 2026 SCC OnLine AFT 5637 

Chandra Prakash Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. 
Anil Puri, Member (Administrative)), 2026 SCC OnLine AFT 5737 

Chandra Prakash v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 5827 

Chhote Lal v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay Singh, 
Member (Administrative)), 2026 SCC OnLine AFT 5672 

D.R. Beniwal v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul 
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6047 

Deepak Chauhan v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 5625 

Deepak Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul 
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 5702 

Deependra Kumar Srivastava v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. 
Gen. Sanjay Singh, Member (Administrative)), 2026 SCC OnLine AFT 5816 

Dev Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil Puri, 
Member (Administrative)), 2026 SCC OnLine AFT 5811 

Dev Prakash Shukla v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. 
Sanjay Singh, Member (Administrative)), 2026 SCC OnLine AFT 5661 

Dev Singh Yadav v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul 
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 5997 

Devanand Tiwari v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 6003 

Devendra Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 5753 

Devendra Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 5910 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966150
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966157
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966159
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966019
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966200
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966152
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966046
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965805
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965727
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965826
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965916
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965762
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966135
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965715
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965791
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965905
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965900
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965751
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966085
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966091
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965842
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965999


 - 47 - 

© EBC Publishing Pvt Ltd 

Devraj v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul Kumar 
Jain, Member (Administrative)), 2026 SCC OnLine AFT 6020 

Dhakne Deepak Babanrao v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. 
Sanjay Singh, Member (Administrative)), 2026 SCC OnLine AFT 5913 

Dhakne Deepak Babanrao v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. 
Sanjay Singh, Member (Administrative)), 2026 SCC OnLine AFT 5914 

Dhan Kumari Gurung v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. 
Sanjay Singh, Member (Administrative)), 2026 SCC OnLine AFT 5628 

Dharam Dev Ram v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul 
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 5693 

Dharma Deo Tiwari v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. 
Sanjay Singh, Member (Administrative)), 2026 SCC OnLine AFT 5925 

Dharmendra Yadav v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil 
Puri, Member (Administrative)), 2026 SCC OnLine AFT 5810 

Dhiraj Bhinder v. Union of India, (Nandita Dubey, Member (Judicial) and Rasika Chaube, Member 
(Administrative)), 2026 SCC OnLine AFT 6107 

Dhirendra Pratap Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. 
Sanjay Singh, Member (Administrative)), 2026 SCC OnLine AFT 5860 

Dhruv Raheja v. Union of India, (Rajendra Menon, Chairperson and Lt. Gen. C.P. Mohanty, Member 
(Administrative)), 2026 SCC OnLine AFT 6102 

Dhruv Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul 
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6079 

Dil Maya v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil Puri, 
Member (Administrative)), 2026 SCC OnLine AFT 5861 

Dilip Kumar Pandey v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral 
Atul Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 5666 

Dilip Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay Singh, 
Member (Administrative)), 2026 SCC OnLine AFT 5726 

Dinesh Chandra Gaur v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral 
Atul Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 5694 

Dinesh Chandra Shukla v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice 
Admiral Atul Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 5734 

Dinesh Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul 
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 5708 

Dipankar Choudhury v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil 
Puri, Member (Administrative)), 2026 SCC OnLine AFT 5959 

Divya Devi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay Singh, 
Member (Administrative)), 2026 SCC OnLine AFT 5836 

Durga Prasad Pandey v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil 
Puri, Member (Administrative)), 2026 SCC OnLine AFT 5881 

Durvasha Devi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil Puri, 
Member (Administrative)), 2026 SCC OnLine AFT 5850 

Dushyant Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil Puri, 
Member (Administrative)), 2026 SCC OnLine AFT 5802 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966108
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966002
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966003
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965718
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965783
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966014
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965899
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966195
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965949
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966190
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966167
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965950
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965756
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965815
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965784
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965823
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965797
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966047
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965925
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965970
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965939
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965891


 - 48 - 

© EBC Publishing Pvt Ltd 

Ganga Sagar Kushwaha v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. 
Anil Puri, Member (Administrative)), 2026 SCC OnLine AFT 5828 

Ganga Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul 
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 5727 

Gaya Ram Mishra v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral 
Atul Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 5652 

Ghallal Bhimrao Ashruba v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. 
Sanjay Singh, Member (Administrative)), 2026 SCC OnLine AFT 6041 

Gopal Ji Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 5729 

Govind Singh Negi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 5786 

Gurdeep Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 5943 

Gyan Chandr Dixit v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 6070 

Gyanendra Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 5749 

Hakim Singh v. Chief of Army Staff, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 5654 

Hardeep Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil Puri, 
Member (Administrative)), 2026 SCC OnLine AFT 6073 

Hari Kanla v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay Singh, 
Member (Administrative)), 2026 SCC OnLine AFT 5930 

Hari Om Sharan Chauhan v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. 
Sanjay Singh, Member (Administrative)), 2026 SCC OnLine AFT 5773 

Hari Om Sharan Chauhan v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. 
Sanjay Singh, Member (Administrative)), 2026 SCC OnLine AFT 5774 

Hari Om Sharan Chauhan v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. 
Sanjay Singh, Member (Administrative)), 2026 SCC OnLine AFT 5777 

Hari Pal Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 5722 

Hari Raj Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul 
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6074 

Hariom Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil Puri, 
Member (Administrative)), 2026 SCC OnLine AFT 5900 

Harpal Singh v. Union of India, (Anu Malhotra, Member (Judicial) and Lt. Gen. C.P. Mohanty, 
Member (Administrative)), 2026 SCC OnLine AFT 6015 

Harpal Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul 
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 5690 

Harwinder Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil Puri, 
Member (Administrative)), 2026 SCC OnLine AFT 5830 

Hemant Kumar Singh Chauhan v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. 
Gen. Anil Puri, Member (Administrative)), 2026 SCC OnLine AFT 5775 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965917
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965816
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965742
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966129
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965818
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965875
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966031
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966158
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965838
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965744
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966161
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966018
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965862
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965863
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965866
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965811
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966162
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965989
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966103
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965780
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965919
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965864


 - 49 - 

© EBC Publishing Pvt Ltd 

Hemant Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul 
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 5703 

Hom Singh Yadav v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 5915 

Hom Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul 
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6052 

Hony Sub Ram Milan v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral 
Atul Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6000 

Hriday Narain Kaushal v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. 
Sanjay Singh, Member (Administrative)), 2026 SCC OnLine AFT 5706 

Indrajit Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 5864 

Irfan Mehdi Abdi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul 
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6059 

Jaaideo Singh Parihar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil 
Puri, Member (Administrative)), 2026 SCC OnLine AFT 5799 

Jagat Ram v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay Singh, 
Member (Administrative)), 2026 SCC OnLine AFT 6092 

Jagdish Singh Yadav v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. 
Sanjay Singh, Member (Administrative)), 2026 SCC OnLine AFT 6028 

Jagpal Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil Puri, 
Member (Administrative)), 2026 SCC OnLine AFT 5966 

Jalaluddin v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul Kumar 
Jain, Member (Administrative)), 2026 SCC OnLine AFT 5713 

Janak Raj v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil Puri, 
Member (Administrative)), 2026 SCC OnLine AFT 6057 

Janki Devi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil Puri, 
Member (Administrative)), 2026 SCC OnLine AFT 6125 

Jasbir Singh Phugat v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. 
Sanjay Singh, Member (Administrative)), 2026 SCC OnLine AFT 6133 

Jasvinder Singh v. Union of India, (Nandita Dubey, Member (Judicial) and Rasika Chaube, Member 
(Administrative)), 2026 SCC OnLine AFT 6105 

Jata Shankar Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil 
Puri, Member (Administrative)), 2026 SCC OnLine AFT 5817 

Jawahar Lal Mandal v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. 
Sanjay Singh, Member (Administrative)), 2026 SCC OnLine AFT 5656 

Jeetendra Pratap v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul 
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6080 

Jeewan Chandra v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 6030 

Jitendra Kumar Choubey v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. 
Sanjay Singh, Member (Administrative)), 2026 SCC OnLine AFT 6066 

Jitendra Kumar Verma v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil 
Puri, Member (Administrative)), 2026 SCC OnLine AFT 6033 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965792
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966004
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966140
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966088
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965795
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965953
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966147
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965888
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966180
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966116
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966054
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965802
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966145
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966213
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966221
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966193
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965906
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965746
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966168
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966118
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966154
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966121


 - 50 - 

© EBC Publishing Pvt Ltd 

Jitendra Prasad Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. 
Sanjay Singh, Member (Administrative)), 2026 SCC OnLine AFT 5670 

K.V. Rama Rao v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 5981 

Kailash Kol v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil Puri, 
Member (Administrative)), 2026 SCC OnLine AFT 5621 

Kamal Krishna Roy v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral 
Atul Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 5658 

Kamala Devi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil Puri, 
Member (Administrative)), 2026 SCC OnLine AFT 5909 

Kamlesh Chauhan v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral 
Atul Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 5709 

Kamlesh Kumar Yadav v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral 
Atul Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6091 

Kamlesh Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil Puri, 
Member (Administrative)), 2026 SCC OnLine AFT 5761 

Kanhai Lal v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil Puri, 
Member (Administrative)), 2026 SCC OnLine AFT 5770 

Kanhaiya Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 5798 

Kapil Deo Yadav v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil Puri, 
Member (Administrative)), 2026 SCC OnLine AFT 5822 

Karuna Shanker Tripathi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. 
Sanjay Singh, Member (Administrative)), 2026 SCC OnLine AFT 6054 

Khim Singh Padiyar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. 
Sanjay Singh, Member (Administrative)), 2026 SCC OnLine AFT 6044 

Kishore Nayak v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 5748 

Kollati Kanaka Rao v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral 
Atul Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 5787 

Krishanpal Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul 
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 5970 

Krishna Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 5984 

Krushna Chandra Rout v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil 
Puri, Member (Administrative)), 2026 SCC OnLine AFT 5769 

Kushal Chandra Thapa v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. 
Sanjay Singh, Member (Administrative)), 2026 SCC OnLine AFT 5889 

Lailtul Nisha v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 5923 

Lakshmanan TP v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 5920 

Lakshmi Narain Pandey v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice 
Admiral Atul Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 5732 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965760
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966069
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965711
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965748
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965998
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965798
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966179
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965850
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965859
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965887
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965911
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966142
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966132
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965837
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965876
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966058
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966072
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965858
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965978
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966012
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966009
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965821


 - 51 - 

© EBC Publishing Pvt Ltd 

Lal Maya Rana v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil Puri, 
Member (Administrative)), 2026 SCC OnLine AFT 5762 

Lal Mohan Yadav v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 5707 

Lalanji Mishra v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil Puri, 
Member (Administrative)), 2026 SCC OnLine AFT 5954 

Lalanji Mishra v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 5874 

Lalit Sharma v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul 
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 5711 

Laxman Bahadur v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 5992 

Laxmi Kant Tiwari v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 5644 

Laxmi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil Puri, Member 
(Administrative)), 2026 SCC OnLine AFT 5879 

Lokesh Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul 
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 5988 

Lokesh Malik v. Chief of Army Staff, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 5922 

Mahendra Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 5993 

Mahendra Nath Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral 
Atul Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6032 

Mahendra Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 6010 

Mahesh Chandra v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 5937 

Mahesh Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 5687 

Mahipal Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil Puri, 
Member (Administrative)), 2026 SCC OnLine AFT 5901 

Mahtab Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil Puri, 
Member (Administrative)), 2026 SCC OnLine AFT 5764 

Mamta Bhardwaj v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 5939 

Mamta Vaid v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay Singh, 
Member (Administrative)), 2026 SCC OnLine AFT 5894 

Man Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay Singh, 
Member (Administrative)), 2026 SCC OnLine AFT 6061 

Maneesh Chawla v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil Puri, 
Member (Administrative)), 2026 SCC OnLine AFT 5940 

Mangal Singh Khati v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. 
Sanjay Singh, Member (Administrative)), 2026 SCC OnLine AFT 6135 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965851
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965796
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966042
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965963
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965800
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966080
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965734
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965968
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966076
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966011
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966081
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966120
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966098
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966025
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965777
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965990
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965853
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966027
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965983
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966149
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966028
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966223


 - 52 - 

© EBC Publishing Pvt Ltd 

Manish Kumar Tiwari v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil 
Puri, Member (Administrative)), 2026 SCC OnLine AFT 5780 

Manish Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 5862 

Manju Belwal v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul 
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 5710 

Manju Devi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay Singh, 
Member (Administrative)), 2026 SCC OnLine AFT 5633 

Manoj Gurung SM v. Union of India, (Rajender Menon, Chairperson and Lt. Gen. C.P. Mohanty, 
Member (Administrative)), 2026 SCC OnLine AFT 6099 

Manoj Kumar Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral 
Atul Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 5653 

Manoj Kumar v. Union of India, (Rajendra Menon, Chairperson and Lt. Gen. C.P. Mohanty, Member 
(Administrative)), 2026 SCC OnLine AFT 6101 

Manoj Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 5838 

Manoj Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 5854 

Manoj Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 5893 

Manoj Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 6084 

Manvendra Kumar Pandey v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. 
Anil Puri, Member (Administrative)), 2026 SCC OnLine AFT 5813 

Mapi Taramu v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil Puri, 
Member (Administrative)), 2026 SCC OnLine AFT 5956 

Markandey Tiwari v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 6031 

Maya Kumari Chhetri v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil 
Puri, Member (Administrative)), 2026 SCC OnLine AFT 5632 

Meena Sharma v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 5826 

Meenakshee Mishra v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. 
Sanjay Singh, Member (Administrative)), 2026 SCC OnLine AFT 5904 

Meraj Khan v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay Singh, 
Member (Administrative)), 2026 SCC OnLine AFT 5800 

Mirza Rais Ahmed v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 6029 

Mithilesh Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul 
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6077 

Mohan v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil Puri, Member 
(Administrative)), 2026 SCC OnLine AFT 5783 

Mohd. Islam Ansari v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. 
Sanjay Singh, Member (Administrative)), 2026 SCC OnLine AFT 5719 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965869
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965951
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965799
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965723
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966187
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965743
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966189
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965927
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965943
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965982
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966172
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965902
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966044
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966119
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965722
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965915
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965993
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965889
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966117
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966165
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965872
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965808


 - 53 - 

© EBC Publishing Pvt Ltd 

Mohd. Rizwan Ansari v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral 
Atul Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 5969 

Mohd. Saleem v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul 
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 5643 

Mohd. Wasi Khan v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 5875 

Mohini Madhvi Devi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil 
Puri, Member (Administrative)), 2026 SCC OnLine AFT 5867 

Moseem Alam v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 5626 

Mukesh Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil Puri, 
Member (Administrative)), 2026 SCC OnLine AFT 5765 

Mulla Farukh Badshaha v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice 
Admiral Atul Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6040 

Nagendra Thakur v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 5912 

Narain Prasad v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 5888 

Narayani Kumari Shahi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. 
Sanjay Singh, Member (Administrative)), 2026 SCC OnLine AFT 5866 

Narender Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil Puri, 
Member (Administrative)), 2026 SCC OnLine AFT 5929 

Narendra Kumar Mishra v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. 
Anil Puri, Member (Administrative)), 2026 SCC OnLine AFT 5907 

Naresh Pal v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul 
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 5634 

Navin Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul 
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 5699 

Nb. Sub Grade v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 5673 

Nidhikant Dhyani v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 5855 

Niraj Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul 
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 5971 

Niraj Yadav v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul 
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6002 

Niranjan Kumar Pandey v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice 
Admiral Atul Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 5974 

Niranjan Kumar Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral 
Atul Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 5639 

Nirmala Devi v. Union of India, (Rajendra Menon, Chairperson and Rear Admiral Dhiren Vig, 
Member (Administrative)), 2026 SCC OnLine AFT 6016 

Noor Saba v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay Singh, 
Member (Administrative)), 2026 SCC OnLine AFT 5763 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966057
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965733
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965964
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965956
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965716
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965854
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966128
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966001
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965977
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965955
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966017
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965996
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965724
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965789
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965763
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965944
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966059
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966090
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966062
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965729
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966104
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965852


 - 54 - 

© EBC Publishing Pvt Ltd 

Om Prakash v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 5801 

Om Prakash v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 6138 

Onkar Prasad Pattnaik v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. 
Sanjay Singh, Member (Administrative)), 2026 SCC OnLine AFT 5668 

P.P. Naidu v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay Singh, 
Member (Administrative)), 2026 SCC OnLine AFT 5793 

P.P. Naidu v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay Singh, 
Member (Administrative)), 2026 SCC OnLine AFT 5825 

Pallavi Varma v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 5829 

Pankaj Sachdeva v. Union of India, (Nandita Dubey, Member (Judicial) and Rasika Chaube, Member 
(Administrative)), 2026 SCC OnLine AFT 6110 

Parag Sharma v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil Puri, 
Member (Administrative)), 2026 SCC OnLine AFT 5857 

Parikshik Paul v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil Puri, 
Member (Administrative)), 2026 SCC OnLine AFT 6034 

Parsu Ram Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 6129 

Patil Ekanath Supadu v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral 
Atul Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 5790 

Patil Machhindra Narayan v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. 
Gen. Sanjay Singh, Member (Administrative)), 2026 SCC OnLine AFT 6067 

Patil Nitin Parmeshwar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. 
Anil Puri, Member (Administrative)), 2026 SCC OnLine AFT 5942 

Pawan Kumar Sharma v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. 
Sanjay Singh, Member (Administrative)), 2026 SCC OnLine AFT 5990 

Persadi Lal v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay Singh, 
Member (Administrative)), 2026 SCC OnLine AFT 6121 

Phool Chandra Gupta v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral 
Atul Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 5680 

Prabha Lall v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul 
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6130 

Prabhakar Prasad Pandey v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. 
Anil Puri, Member (Administrative)), 2026 SCC OnLine AFT 5818 

Prabhat Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 5717 

Prabhat Nandan Jha v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. 
Sanjay Singh, Member (Administrative)), 2026 SCC OnLine AFT 5771 

Prabhavati v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil Puri, 
Member (Administrative)), 2026 SCC OnLine AFT 5869 

Prakash Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 5808 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965890
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966226
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965758
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965882
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965914
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965918
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966198
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965946
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966122
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966217
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965879
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966155
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966030
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966078
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966209
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965770
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966218
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965907
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965806
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965860
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965958
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965897


 - 55 - 

© EBC Publishing Pvt Ltd 

Prakash Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 5823 

Prakash v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul Kumar 
Jain, Member (Administrative)), 2026 SCC OnLine AFT 5705 

Pramod Kumar v. Union of India, (Sachindra Pal Singh, I/C Registrar), 2026 SCC OnLine AFT 6022 
Pramod Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 

Singh, Member (Administrative)), 2026 SCC OnLine AFT 5684 
Pramod Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 

Singh, Member (Administrative)), 2026 SCC OnLine AFT 5885 
Prateek Singh Chandel v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil 

Puri, Member (Administrative)), 2026 SCC OnLine AFT 5805 
Praveen Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 

Singh, Member (Administrative)), 2026 SCC OnLine AFT 6090 
Praveen Yadav v. Chief of Naval Staff, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. 

Sanjay Singh, Member (Administrative)), 2026 SCC OnLine AFT 5796 
Prem Chand Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral 

Atul Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 5999 
Prem Kumar Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral 

Atul Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6043 
Prem Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay Singh, 

Member (Administrative)), 2026 SCC OnLine AFT 5731 
Puneet Kumar Mishra v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral 

Atul Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 5978 
Pupeshwar Prasad Shukla v. Chief of Army Staff, (Suresh Kumar Gupta, Member (Judicial) and Vice 

Admiral Atul Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 5996 
Purastu Madhu v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 

Singh, Member (Administrative)), 2026 SCC OnLine AFT 6081 
Purni Maya Gharti v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil 

Puri, Member (Administrative)), 2026 SCC OnLine AFT 5962 
Pushpa Devi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 

Singh, Member (Administrative)), 2026 SCC OnLine AFT 6122 
Pushpa Vishwakarma v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. 

Sanjay Singh, Member (Administrative)), 2026 SCC OnLine AFT 5865 
R.R. Awasthi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 

Singh, Member (Administrative)), 2026 SCC OnLine AFT 5837 
Rabendra Kumar Tiwari v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. 

Sanjay Singh, Member (Administrative)), 2026 SCC OnLine AFT 5778 
Radharaman Sharma v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral 

Atul Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 5757 
Radhe Shyam Singh Yadawa v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice 

Admiral Atul Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 5986 
Raghvendra Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 

Singh, Member (Administrative)), 2026 SCC OnLine AFT 5945 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965912
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965794
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966110
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965774
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965974
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965894
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966178
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965885
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966087
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966131
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965820
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966066
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966084
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966169
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966050
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966210
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965954
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965926
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965867
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965846
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966074
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966033


 - 56 - 

© EBC Publishing Pvt Ltd 

Raj Kishor Sah v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 5897 

Raj Kumar Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil Puri, 
Member (Administrative)), 2026 SCC OnLine AFT 5755 

Raj Kumar Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 5903 

Raj Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay Singh, 
Member (Administrative)), 2026 SCC OnLine AFT 6023 

Raja Ram v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay Singh, 
Member (Administrative)), 2026 SCC OnLine AFT 5843 

Rajdeo Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul 
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 5636 

Rajeev Kumar Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. 
Sanjay Singh, Member (Administrative)), 2026 SCC OnLine AFT 6063 

Rajeev Nain Tiwary v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil 
Puri, Member (Administrative)), 2026 SCC OnLine AFT 5872 

Rajeev Prasad Gupta v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. 
Sanjay Singh, Member (Administrative)), 2026 SCC OnLine AFT 5730 

Rajendra Chand v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul 
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6051 

Rajendra Kumar Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil 
Puri, Member (Administrative)), 2026 SCC OnLine AFT 5756 

Rajendra Prasad Tiwari v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice 
Admiral Atul Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 5646 

Rajendra Prasad v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil Puri, 
Member (Administrative)), 2026 SCC OnLine AFT 5735 

Rajendra Singh Thapa v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. 
Sanjay Singh, Member (Administrative)), 2026 SCC OnLine AFT 5871 

Rajendra Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 5833 

Rajendra Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 5834 

Rajendra Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 5868 

Rajendra Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul 
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6011 

Rajesh Kumar Awasthi v. Union of India, (Sachindra Pal Singh, I/C Registrar), 2026 SCC OnLine 
AFT 5820 

Rajesh Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 5980 

Rajesh Mittal v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 5627 

Rajesh Tiwari v. Union of India, (Nandita Dubey, Member (Judicial) and Rasika Chaube, Member 
(Administrative)), 2026 SCC OnLine AFT 6108 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965986
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965844
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965992
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966111
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965932
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965726
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966151
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965961
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965819
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966139
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965845
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965736
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965824
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965960
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965922
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965923
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965957
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966099
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965909
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965909
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966068
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965717
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966196


 - 57 - 

© EBC Publishing Pvt Ltd 

Rajiv Giri v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul Kumar 
Jain, Member (Administrative)), 2026 SCC OnLine AFT 6058 

Rajneesh Bahari v. Union of India, (Rajendra Menon, Chairperson and Lt. Gen. C.P. Mohanty, 
Member (Administrative)), 2026 SCC OnLine AFT 6100 

Rakendu Upadhyay v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil 
Puri, Member (Administrative)), 2026 SCC OnLine AFT 5849 

Rakesh Kumar Mishra v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. 
Sanjay Singh, Member (Administrative)), 2026 SCC OnLine AFT 5848 

Rakesh Kumar Sharma v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. 
Sanjay Singh, Member (Administrative)), 2026 SCC OnLine AFT 5948 

Rakesh Ranjan v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul 
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 5667 

Rakesh Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 5927 

Ram Babu Pal v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 5782 

Ram Bachan Singh Yadav v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. 
Sanjay Singh, Member (Administrative)), 2026 SCC OnLine AFT 5795 

Ram Bahadur Thapa v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral 
Atul Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 5618 

Ram Chander Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil 
Puri, Member (Administrative)), 2026 SCC OnLine AFT 5908 

Ram Dulari v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay Singh, 
Member (Administrative)), 2026 SCC OnLine AFT 5932 

Ram Gopal Tanwar v. Union of India, (Sachindra Pal Singh, I/C Registrar), 2026 SCC OnLine AFT 
5944 

Ram Hans Verma v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul 
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 5681 

Ram Krishna v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul 
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 5982 

Ram Lal Yadav v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil Puri, 
Member (Administrative)), 2026 SCC OnLine AFT 5851 

Ram Narayan v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 5704 

Ram Naresh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil Puri, 
Member (Administrative)), 2026 SCC OnLine AFT 5685 

Ram Prabesh Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. 
Sanjay Singh, Member (Administrative)), 2026 SCC OnLine AFT 5740 

Ram Prakash Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral 
Atul Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 5647 

Ram Sardar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay Singh, 
Member (Administrative)), 2026 SCC OnLine AFT 5863 

Ram Surat Pandey v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 5933 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966146
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966188
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965938
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965937
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966036
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965757
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966016
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965871
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965884
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965708
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965997
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966020
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966032
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966032
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965771
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966070
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965940
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965793
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965775
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965829
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965737
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965952
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966021


 - 58 - 

© EBC Publishing Pvt Ltd 

Ram Swarup Maithil v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. 
Sanjay Singh, Member (Administrative)), 2026 SCC OnLine AFT 5876 

Rama Shankar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul 
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 5678 

Ramakant v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil Puri, 
Member (Administrative)), 2026 SCC OnLine AFT 5880 

Rambir Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul 
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6117 

Ramesh Kumar Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral 
Atul Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 5659 

Ramesh Kumar Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral 
Atul Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 5788 

Ramesh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay Singh, 
Member (Administrative)), 2026 SCC OnLine AFT 5772 

Rameshwar Dayal v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil 
Puri, Member (Administrative)), 2026 SCC OnLine AFT 5859 

Rameshwar Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 5975 

Ramvir Singh v. Chief of Army Staff, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil Puri, 
Member (Administrative)), 2026 SCC OnLine AFT 5648 

Randheer Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 5650 

Ranjeet Kumar Chaudhary v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. 
Gen. Sanjay Singh, Member (Administrative)), 2026 SCC OnLine AFT 6026 

Ranjeet Kumar Rai v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 6086 

Ranjita Rana Bhat Chhetri v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. 
Anil Puri, Member (Administrative)), 2026 SCC OnLine AFT 5916 

Ranvir Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 5718 

Rao ST v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay Singh, 
Member (Administrative)), 2026 SCC OnLine AFT 6093 

Rashpal Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil Puri, 
Member (Administrative)), 2026 SCC OnLine AFT 5835 

Ratan Kumar Srivastava v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice 
Admiral Atul Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 5712 

Ratan Lal Srivastava v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. 
Sanjay Singh, Member (Administrative)), 2026 SCC OnLine AFT 5696 

Ravi Kumar Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 5815 

Ravindr Kumar Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. 
Sanjay Singh, Member (Administrative)), 2026 SCC OnLine AFT 5723 

Ravindra Nath Rai v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral 
Atul Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6050 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965965
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965768
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965969
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966205
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965749
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965877
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965861
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965948
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966063
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965738
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965740
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966114
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966174
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966005
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965807
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966181
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965924
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965801
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965786
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965904
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965812
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966138


 - 59 - 

© EBC Publishing Pvt Ltd 

Ravindra Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil Puri, 
Member (Administrative)), 2026 SCC OnLine AFT 5759 

Ravindra Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 5794 

Ravindra Tiwari v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 5824 

Rekha Devi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay Singh, 
Member (Administrative)), 2026 SCC OnLine AFT 5635 

Rishav Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 6134 

Ritarani Swain v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul 
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 5743 

Rohitaswa Verma v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul 
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 5642 

Roopa Chauhan v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil Puri, 
Member (Administrative)), 2026 SCC OnLine AFT 5902 

Sachchidanand Tiwari v. Chief of Army Staff, (Suresh Kumar Gupta, Member (Judicial) and Maj. 
Gen. Sanjay Singh, Member (Administrative)), 2026 SCC OnLine AFT 5839 

Sagir Ahmed v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 5676 

Salil Bhatnagar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul 
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 5725 

Sandeep Kumar Pandey v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. 
Sanjay Singh, Member (Administrative)), 2026 SCC OnLine AFT 5683 

Sandeep Kumar Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral 
Atul Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 5641 

Sanesh Babu v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 5947 

Sanjay Kumar Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil 
Puri, Member (Administrative)), 2026 SCC OnLine AFT 5663 

Sanjay Kumar Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. 
Sanjay Singh, Member (Administrative)), 2026 SCC OnLine AFT 6065 

Sanjay Kumar Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral 
Atul Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 5689 

Sanjay Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul 
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 5686 

Sanjay Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul 
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6060 

Sanjay Trivedi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 5934 

Sanjeev Kumar Gupta v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. 
Sanjay Singh, Member (Administrative)), 2026 SCC OnLine AFT 5936 

Sanjeev Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil Puri, 
Member (Administrative)), 2026 SCC OnLine AFT 6008 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965848
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965883
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965913
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965725
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966222
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965832
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965732
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965991
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965928
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965766
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965814
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965773
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965731
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966035
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965753
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966153
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965779
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965776
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966148
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966022
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966024
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966096


 - 60 - 

© EBC Publishing Pvt Ltd 

Santosh Kumar B. v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul 
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6042 

Santosh Kumar Choudhary v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice 
Admiral Atul Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 5754 

Santosh Kumar Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil 
Puri, Member (Administrative)), 2026 SCC OnLine AFT 5892 

Santosh Kumar Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral 
Atul Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6075 

Santosh Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 5926 

Santosh Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul 
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 5624 

Sapna Devi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil Puri, 
Member (Administrative)), 2026 SCC OnLine AFT 5631 

Sarita Devi v. Secretary D.E.S.W., (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil Puri, 
Member (Administrative)), 2026 SCC OnLine AFT 6115 

Sarita Rani v. Union of India, (Nandita Dubey, Member (Judicial) and Rasika Chaube, Member 
(Administrative)), 2026 SCC OnLine AFT 6104 

Sarvesh Kumar Yadava v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice 
Admiral Atul Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 5645 

Sarvesh Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 5950 

Satendra Narayan Tripathi v. Union of India, (Anu Malhotra, Member (Judicial) and Lt. Gen. C.P. 
Mohanty, Member (Administrative)), 2026 SCC OnLine AFT 6097 

Satish Chander Lal v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 5921 

Satish Chander Solanki v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. 
Sanjay Singh, Member (Administrative)), 2026 SCC OnLine AFT 6088 

Satish Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 6127 

Satveer v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul Kumar 
Jain, Member (Administrative)), 2026 SCC OnLine AFT 5994 

Satya Narayan v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 5747 

Satya Prakash Rathaur v. Union of India, (Anu Malhotra, Member (Judicial) and Lt. Gen. C.P. 
Mohanty, Member (Administrative)), 2026 SCC OnLine AFT 6098 

Satya Prakash Tripathi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. 
Sanjay Singh, Member (Administrative)), 2026 SCC OnLine AFT 5745 

Satyendra Kumar Pandey v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. 
Sanjay Singh, Member (Administrative)), 2026 SCC OnLine AFT 5623 

Satyendra Kumar Shukla v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice 
Admiral Atul Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 5995 

Saurabh Dharampal Tyagi v. Union of India, (Nandita Dubey, Member (Judicial) and Rasika Chaube, 
Member (Administrative)), 2026 SCC OnLine AFT 6109 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966130
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965843
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965981
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966163
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966015
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965714
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965721
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966203
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966192
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965735
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966038
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966185
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966010
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966176
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966215
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966082
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965836
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966186
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965834
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965713
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966083
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966197


 - 61 - 

© EBC Publishing Pvt Ltd 

Saurabh Tiwari v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil Puri, 
Member (Administrative)), 2026 SCC OnLine AFT 5677 

Saurabh Tiwari v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul 
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 5688 

Shachche Lal Yadav v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. 
Sanjay Singh, Member (Administrative)), 2026 SCC OnLine AFT 6082 

Shaik Shabber v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil Puri, 
Member (Administrative)), 2026 SCC OnLine AFT 5797 

Shailendra Bahadur Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. 
Sanjay Singh, Member (Administrative)), 2026 SCC OnLine AFT 6131 

Shailendra Kumar Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. 
Sanjay Singh, Member (Administrative)), 2026 SCC OnLine AFT 6132 

Shailendra Pratap Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice 
Admiral Atul Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 5700 

Shambhu Sharan v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 5752 

Shanti Devi Gurung v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. 
Sanjay Singh, Member (Administrative)), 2026 SCC OnLine AFT 5841 

Shanti Kumari Chhetri v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil 
Puri, Member (Administrative)), 2026 SCC OnLine AFT 5620 

Shekhar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay Singh, 
Member (Administrative)), 2026 SCC OnLine AFT 5804 

Sheo Balak Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 5847 

Shital Singh Rathore v. Union of India, (Sachindra Pal Singh, I/C Registrar), 2026 SCC OnLine AFT 
6007 

Shiv Dutt Kumar Sharma v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. 
Anil Puri, Member (Administrative)), 2026 SCC OnLine AFT 5953 

Shiv Dutt Kumar Sharma v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. 
Sanjay Singh, Member (Administrative)), 2026 SCC OnLine AFT 5949 

Shiv Hari Tripathi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil 
Puri, Member (Administrative)), 2026 SCC OnLine AFT 5906 

Shiv Kant Tripathi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil 
Puri, Member (Administrative)), 2026 SCC OnLine AFT 5853 

Shiv Kumar Saroj v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul 
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 5692 

Shiv Singh Dangi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul 
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 5662 

Shiva Mishra v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 6089 

Shivendra Bikram Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. 
Sanjay Singh, Member (Administrative)), 2026 SCC OnLine AFT 6027 

Shri Pal v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil Puri, Member 
(Administrative)), 2026 SCC OnLine AFT 5619 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965767
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965778
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966170
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965886
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966219
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966220
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965790
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965841
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965930
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965710
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965893
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965936
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966095
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966095
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966041
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966037
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965995
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965942
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965782
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965752
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966177
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966115
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965709


 - 62 - 

© EBC Publishing Pvt Ltd 

Shukla Ram Kishor Kashiprasad v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and 
Maj. Gen. Sanjay Singh, Member (Administrative)), 2026 SCC OnLine AFT 5671 

Shuvrangshu Chowdhury v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. 
Sanjay Singh, Member (Administrative)), 2026 SCC OnLine AFT 5789 

Shyam Babu Roy v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul 
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 5983 

Shyam Lal Pandey v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 5651 

Shyam Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 5946 

Shyam Sunder Singh Yadav v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. 
Anil Puri, Member (Administrative)), 2026 SCC OnLine AFT 5840 

Sneha v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay Singh, 
Member (Administrative)), 2026 SCC OnLine AFT 5899 

Soumya Mukherjee v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral 
Atul Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6004 

Sriram Pandey v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 5630 

Subedar Upendra Nath Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. 
Gen. Sanjay Singh, Member (Administrative)), 2026 SCC OnLine AFT 5968 

Subhash Chandra Yadav v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. 
Sanjay Singh, Member (Administrative)), 2026 SCC OnLine AFT 5674 

Sudhakar Mishra v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul 
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 5638 

Sudhi Ram Yadav v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul 
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 5746 

Sugunamma Appa v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul 
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 5622 

Sukh Veer Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 5792 

Sumit Kumar Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 5640 

Sunand Kumar Chaturvedi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. 
Sanjay Singh, Member (Administrative)), 2026 SCC OnLine AFT 5842 

Sunil Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil Puri, 
Member (Administrative)), 2026 SCC OnLine AFT 6006 

Surendra Kumar Sharma v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice 
Admiral Atul Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 5739 

Surendra Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil Puri, 
Member (Administrative)), 2026 SCC OnLine AFT 5803 

Surendra Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil Puri, 
Member (Administrative)), 2026 SCC OnLine AFT 6021 

Suresh Chand v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 6126 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965761
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965878
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966071
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965741
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966034
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965929
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965988
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966092
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965720
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966056
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965764
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965728
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965835
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965712
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965881
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965730
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965931
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966094
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965828
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965892
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966109
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966214


 - 63 - 

© EBC Publishing Pvt Ltd 

Suresh Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul 
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6019 

Suresh Mamgain v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 5721 

Suresh Prasad v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 5665 

Suresh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay Singh, 
Member (Administrative)), 2026 SCC OnLine AFT 5919 

Surya Pal Yadao v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil Puri, 
Member (Administrative)), 2026 SCC OnLine AFT 6049 

Susheela v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay Singh, 
Member (Administrative)), 2026 SCC OnLine AFT 5890 

Sushil Bajpai v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 5785 

Sushil Dutt Tripathi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil 
Puri, Member (Administrative)), 2026 SCC OnLine AFT 5738 

Sushil Kumar Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil 
Puri, Member (Administrative)), 2026 SCC OnLine AFT 5846 

Sushil Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul 
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 5655 

Sushil Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul 
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 5973 

Teekshan Kumar v. Union of India, (Rajendra Menon, Chairperson and Rear Admiral Dhiren Vig, 
Member (Administrative)), 2026 SCC OnLine AFT 6096 

Tejendra Singh Rana v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral 
Atul Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 5812 

Tejendra Singh Rana v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral 
Atul Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 5976 

Tika Thapa v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay Singh, 
Member (Administrative)), 2026 SCC OnLine AFT 5858 

Tribhuwan Kumar Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. 
Sanjay Singh, Member (Administrative)), 2026 SCC OnLine AFT 6014 

Uday Narayan Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. 
Sanjay Singh, Member (Administrative)), 2026 SCC OnLine AFT 5682 

Udho Lal Shakya v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil Puri, 
Member (Administrative)), 2026 SCC OnLine AFT 5781 

Ugrasen Pandey v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil Puri, 
Member (Administrative)), 2026 SCC OnLine AFT 5979 

Uma Devi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay Singh, 
Member (Administrative)), 2026 SCC OnLine AFT 5831 

Umed Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul 
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 5742 

Umesh Chandra Joshi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil 
Puri, Member (Administrative)), 2026 SCC OnLine AFT 6005 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966107
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965810
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965755
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966008
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966137
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965979
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965874
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965827
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965935
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965745
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966061
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966184
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965901
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966064
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965947
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966102
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965772
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965870
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966067
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965920
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965831
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966093


 - 64 - 

© EBC Publishing Pvt Ltd 

Umesh Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul 
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6128 

Union of India v. Ruqunuddin Mansoori, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil 
Puri, Member (Administrative)), 2026 SCC OnLine AFT 6116 

Union of India v. Udai Veer Singh, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 6114 

Upendra Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 6087 

Urmila Devi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil Puri, 
Member (Administrative)), 2026 SCC OnLine AFT 5844 

Ved Kanti v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay Singh, 
Member (Administrative)), 2026 SCC OnLine AFT 6140 

Ved Prakash Chandra Joshi v. Union of India, (Nandita Dubey, Member (Judicial) and Rasika 
Chaube, Member (Administrative)), 2026 SCC OnLine AFT 6018 

Ved Prakash Upadhyay v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil 
Puri, Member (Administrative)), 2026 SCC OnLine AFT 5985 

Ved Prakash v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul 
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 5664 

Veda Prakash v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul 
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 5679 

Vidyavati v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil Puri, 
Member (Administrative)), 2026 SCC OnLine AFT 5991 

Vijai Pratap Narain Mishra v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. 
Anil Puri, Member (Administrative)), 2026 SCC OnLine AFT 5877 

Vijay Bahadur v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 5917 

Vijay Kumar Thakur v. Union of India, (Nandita Dubey, Member (Judicial) and Rasika Chaube, 
Member (Administrative)), 2026 SCC OnLine AFT 6113 

Vijay Kumar Tiwari v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil 
Puri, Member (Administrative)), 2026 SCC OnLine AFT 5675 

Vijay Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil Puri, 
Member (Administrative)), 2026 SCC OnLine AFT 6072 

Vijay Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 5733 

Vijay Laxmi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil Puri, 
Member (Administrative)), 2026 SCC OnLine AFT 5955 

Vijay Pal Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil Puri, 
Member (Administrative)), 2026 SCC OnLine AFT 5952 

Vijay Pal Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 5951 

Vijay Pal Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 6048 

Vijay Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul 
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 5832 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966216
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966204
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966202
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966175
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965933
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966228
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966106
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966073
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965754
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965769
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966079
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965966
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966006
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966201
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965765
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966160
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965822
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966043
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966040
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966039
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966136
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965921


 - 65 - 

© EBC Publishing Pvt Ltd 

Vikas Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 5870 

Vikesh Kumar Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral 
Atul Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 5965 

Vimal Devi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul 
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6076 

Vimal Rawat v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 5724 

Vinita Pandey v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 5819 

Vinita Pandey v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 5856 

Vinod Kumar Kashyap v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. 
Sanjay Singh, Member (Administrative)), 2026 SCC OnLine AFT 5882 

Vinod Kumar Kashyap v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. 
Sanjay Singh, Member (Administrative)), 2026 SCC OnLine AFT 5918 

Vinod Kumar Kashyap v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. 
Sanjay Singh, Member (Administrative)), 2026 SCC OnLine AFT 6036 

Vinod Kumar Kushwah v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. 
Sanjay Singh, Member (Administrative)), 2026 SCC OnLine AFT 5884 

Vinod Kumar Pal v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 5695 

Vinod Kumar Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. 
Sanjay Singh, Member (Administrative)), 2026 SCC OnLine AFT 5891 

Vinod Kumar Upadhaya v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. 
Sanjay Singh, Member (Administrative)), 2026 SCC OnLine AFT 5767 

Vinod Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 5852 

Vinod Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul 
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 5698 

Virendra Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 5669 

Vishnu Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 5845 

Vivek Gupta v. Union of India, (Rajendra Menon, Chairperson and Lt. Gen. C.P. Mohanty, Member 
(Administrative)), 2026 SCC OnLine AFT 6111 

Vivek Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil Puri, 
Member (Administrative)), 2026 SCC OnLine AFT 5809 

Yogendra Prasad Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. 
Anil Puri, Member (Administrative)), 2026 SCC OnLine AFT 5768 

Yogendra Prasad v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Maj. Gen. Sanjay 
Singh, Member (Administrative)), 2026 SCC OnLine AFT 5961 

  

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965959
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966053
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966164
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965813
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965908
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965945
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965971
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966007
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966124
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965973
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965785
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965980
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965856
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965941
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965788
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965759
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965934
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966199
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965898
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003965857
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966049


 - 66 - 

© EBC Publishing Pvt Ltd 

Appellate Tribunal for Electricity 
Bihar State Power Transmission Co. Ltd. v. Bihar Electricity Regulatory Commission, (Seema Gupta, 

Officiating Chairperson and Virender Bhat, Member (Judicial)), 2026 SCC OnLine APTEL 100 
NTPC Renewable Energy Ltd. v. Rajasthan Electricity Regulatory Commission, (Virender Bhat, 

Member (Judicial) and Ajay Talegaonkar, Member (Technical)), 2026 SCC OnLine APTEL 102 
RKM Powergen (P) Ltd. v. Chairman, UP Power Corpn. Ltd., (Virender Bhat, Member (Judicial) and 

Ajay Talegaonkar, Member (Technical)), 2026 SCC OnLine APTEL 101 
TANGEDCO v. Secretary Central Electricity Regulatory Commission, (Virender Bhat, Member 

(Judicial) and Ajay Talegaonkar, Member (Technical)), 2026 SCC OnLine APTEL 103 
  
Central Administrative Tribunal 

A. Jagan v. Union of India, (Umesh Gajankush, Member (Judicial) and Shalini Misra, Member 
(Administrative)), 2026 SCC OnLine CAT 1421 

Abdul Gafoor v. State (UT of J&K), (Ram Mohan Johri, Member (Administrative) and Diwakar 
Singh, Member (Judicial)), 2026 SCC OnLine CAT 1295 

Abuk Deodatta Gaikwad v. Union of India, (Shri Krishna, Member (Administrative)), 2026 SCC 
OnLine CAT 1300 

Achyuta Nand Upadhyay v. Union of India, (Om Prakash VII, Member (Judicial)), 2026 SCC OnLine 
CAT 1574 

Aditya Sachit Chatne v. Union of India, (M.G. Sewlikar, Member (Judicial) and Sangam Narain 
Srivastava, Member (Administrative)), 2026 SCC OnLine CAT 1497 

Ajay Gupta v. State (UT of J&K), (Rajinder Singh Dogra, Member (Judicial) and Ram Mohan Johri, 
Member (Administrative)), 2026 SCC OnLine CAT 1440 

Ajay Kumar v. State (UT of J&K), (Ram Mohan Johri, Member (Administrative) and Diwakar Singh, 
Member (Judicial)), 2026 SCC OnLine CAT 1275 

Ajeet Kumar Shukla v. Union of India, (Rajnish Kumar Rai, Member (Judicial) and Manju Pandey, 
Member (Administrative)), 2026 SCC OnLine CAT 1530 

Ajit Kumar v. S.E. Railway, (Dr Lata Baswaraj Patne, Member (Judicial) and Sisir Kumar Ratho, 
Member (Administrative)), 2026 SCC OnLine CAT 1413 

Ajoy Kumar v. Sr. Divisional Operations Manager, (Umesh Gajankush, Member (Judicial)), 2026 
SCC OnLine CAT 1533 

Akhil Kumar Singh v. Union of India, (Anil Kumar Ojha, Member (Judicial) and Pankaj Kumar, 
Member (Administrative)), 2026 SCC OnLine CAT 1400 

All India Railway Trackmaintainer Union v. Union of India, (Om Prakash VII, Member (Judicial) and 
Manju Pandey, Member (Administrative)), 2026 SCC OnLine CAT 1304 

Amarsang Thakor v. Union of India, (Jayesh V. Bhairavia, Member (Judicial) and Sanjiv Kumar, 
Member (Administrative)), 2026 SCC OnLine CAT 1541 

Amit Kumar Agarwal v. Union of India, (Dr Lata Baswaraj Patne, Member (Judicial) and Sisir Kumar 
Ratho, Member (Administrative)), 2026 SCC OnLine CAT 1279 

Amita Bajpai v. Union of India, (Om Prakash VII, Member (Judicial)), 2026 SCC OnLine CAT 1284 
Anil Kanaujia v. Union of India, (Rajnish Kumar Rai, Member (Judicial)), 2026 SCC OnLine CAT 

1582 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966229
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966231
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966230
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966232
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966381
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966255
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966260
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966260
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966534
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966534
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966457
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966400
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966235
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966490
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966373
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966493
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966493
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966360
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966264
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966501
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966239
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966244
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966542
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966542


 - 67 - 

© EBC Publishing Pvt Ltd 

Anil Kumar Thakur v. Department of Posts, (Dr Lata Baswaraj Patne, Member (Judicial) and Sisir 
Kumar Ratho, Member (Administrative)), 2026 SCC OnLine CAT 1568 

Anil Kumar v. State (UT of J&K), (Rajinder Singh Dogra, Member (Judicial) and Ram Mohan Johri, 
Member (Administrative)), 2026 SCC OnLine CAT 1303 

Anjana Devi v. Union of India, (Om Prakash VII, Member (Judicial)), 2026 SCC OnLine CAT 1309 
Anshul Badholiya v. Union of India, (Jayesh V. Bhairavia, Member (Judicial) and Sanjiv Kumar, 

Member (Administrative)), 2026 SCC OnLine CAT 1555 
Anup Mitra v. Union of India, (Anindo Majumdar, Member (Administrative)), 2026 SCC OnLine 

CAT 1494 
Arati Jana v. Union of India, (Anindo Majumdar, Member (Administrative)), 2026 SCC OnLine CAT 

1369 
Arijit De v. Union of India, (Anindo Majumdar, Member (Administrative)), 2026 SCC OnLine CAT 

1566 
Arti Vishwakarma v. Union of India, (Rajiv Joshi, Member (Judicial) and Anjani Nandan Sharan, 

Member (Administrative)), 2026 SCC OnLine CAT 1291 
Arun Kumar v. Union of India, (Rajiv Joshi, Member (Judicial) and Anjani Nandan Sharan, Member 

(Administrative)), 2026 SCC OnLine CAT 1501 
Aruna Dwivedi v. Union of India, (Om Prakash VII, Member (Judicial)), 2026 SCC OnLine CAT 

1283 
Asha Devi Upadhayay v. Union of India, (Rajnish Kumar Rai, Member (Judicial)), 2026 SCC OnLine 

CAT 1433 
Ashish Kumar Yadav v. Union of India, (Rajiv Joshi, Member (Judicial) and Anjani Nandan Sharan, 

Member (Administrative)), 2026 SCC OnLine CAT 1478 
Ashok Kumar Srivastava v. Union of India, (Om Prakash VII, Member (Judicial)), 2026 SCC OnLine 

CAT 1432 
Asit Kumar Sutar v. KVS, (Pramod Kumar Das, Member (Administrative) and Sudhi Ranjan Mishra, 

Member (Judicial)), 2026 SCC OnLine CAT 1565 
Atul Kumar Singh v. Rajesh Agrawal, (M.G. Sewlikar, Member (Judicial) and Sangam Narain 

Srivastava, Member (Administrative)), 2026 SCC OnLine CAT 1314 
B. Madhusudana v. Union of India, (Manish Garg, Member (Judicial) and Varun Sindhu Kul 

Kaumudi, Member (Administrative)), 2026 SCC OnLine CAT 1301 
B. Raja Ambedkar v. Revenue Secretary to Government of India, (Sudhi Ranjan Mishra, Member 

(Judicial) and Pramod Kumar Das, Member (Administrative)), 2026 SCC OnLine CAT 1274 
B. Vansi v. Union of India, (M.G. Sewlikar, Member (Judicial) and Sangam Narain Srivastava, 

Member (Administrative)), 2026 SCC OnLine CAT 1595 
B.H. Nandish v. Union of India, (S. Sujatha, Member (Judicial) and Sanjiv Kumar, Member 

(Administrative)), 2026 SCC OnLine CAT 1513 
B.L. Anjana v. Director General Fishery Survey of India, (Shri Krishna, Member (Administrative) and 

Umesh Gajankush, Member (Judicial)), 2026 SCC OnLine CAT 1276 
Bablu Sharma v. State (UT of J&K), (Rajinder Singh Dogra, Member (Judicial) and Ram Mohan 

Johri, Member (Administrative)), 2026 SCC OnLine CAT 1491 
Babu Ram v. Union of India, (Pankaj Kumar, Member (Administrative)), 2026 SCC OnLine CAT 

1490 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966528
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966263
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966269
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966515
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966454
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966454
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966329
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966329
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966526
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966526
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966251
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966461
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966243
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966243
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966393
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966393
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966438
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966392
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966392
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966525
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966274
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966261
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966234
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966555
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966473
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966236
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966451
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966450
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966450


 - 68 - 

© EBC Publishing Pvt Ltd 

Bahadur Singh Danu v. Union of India, (Rajinder Singh Dogra, Member (Judicial) and Ram Mohan 
Johri, Member (Administrative)), 2026 SCC OnLine CAT 1476 

Balwant Ramashankar Singh v. Nitin Kumar Sinha, (Shri Krishna, Member (Administrative) and 
Umesh Gajankush, Member (Judicial)), 2026 SCC OnLine CAT 1564 

Banarsi Lal v. State (UT of J&K), (Rajinder Singh Dogra, Member (Judicial) and Ram Mohan Johri, 
Member (Administrative)), 2026 SCC OnLine CAT 1522 

Basant Kumar v. Union of India, (Om Prakash VII, Member (Judicial)), 2026 SCC OnLine CAT 1505 
Bharat Yadav v. Union of India, (Om Prakash VII, Member (Judicial)), 2026 SCC OnLine CAT 1434 
Bherulal Magraj Chauhan v. Union of India, (Jayesh V. Bhairavia, Member (Judicial) and Sanjiv 

Kumar, Member (Administrative)), 2026 SCC OnLine CAT 1344 
Bidhan Bouri v. Steel Authority of India, (Dr Lata Baswaraj Patne, Member (Judicial) and Sisir Kumar 

Ratho, Member (Administrative)), 2026 SCC OnLine CAT 1545 
Bimalendu Mondal v. Eastern Railway, (Dr Lata Baswaraj Patne, Member (Judicial) and Sisir Kumar 

Ratho, Member (Administrative)), 2026 SCC OnLine CAT 1563 
Bina Ghosh v. Ministry of Defence, (Dr Lata Baswaraj Patne, Member (Judicial) and Sisir Kumar 

Ratho, Member (Administrative)), 2026 SCC OnLine CAT 1312 
Blessed Prabhat Ranjan Nayak v. Union of India, (Sudhi Ranjan Mishra, Member (Judicial) and 

Pramod Kumar Das, Member (Administrative)), 2026 SCC OnLine CAT 1516 
Brijesh Kumar v. Union of India, (Rajiv Joshi, Member (Judicial) and Anjani Nandan Sharan, 

Member (Administrative)), 2026 SCC OnLine CAT 1367 
C.S. Geethakumari v. Union of India, (Sunil Thomas, Member (Judicial) and V. Rama Mathew, 

Member (Administrative)), 2026 SCC OnLine CAT 1318 
Chanda v. Union of India, (Om Prakash VII, Member (Judicial)), 2026 SCC OnLine CAT 1277 
Chandra Bhal Prasad v. Union of India, (Rajinder Singh Dogra, Member (Judicial) and Mallika Arya, 

Member (Administrative)), 2026 SCC OnLine CAT 1381 
Chetan Pundalik Aher v. Union of India, (Shri Krishna, Member (Judicial) and Umesh Gajankush, 

Member (Judicial)), 2026 SCC OnLine CAT 1459 
Chiranjivee V. Borkar v. Union of India, (Shri Krishna, Member (Administrative) and Umesh 

Gajankush, Member (Judicial)), 2026 SCC OnLine CAT 1403 
CNV. Adinarayana v. Chairman, Central Board of Direct Taxes, (Manish Garg, Member (Judicial) 

and Varun Sindhu Kul Kaumudi, Member (Administrative)), 2026 SCC OnLine CAT 1395 
Darshan Lal v. State (UT of J&K), (Rajinder Singh Dogra, Member (Judicial) and Ram Mohan Johri, 

Member (Administrative)), 2026 SCC OnLine CAT 1360 
Daya Nand v. Union of India, (Anil Kumar Ojha, Member (Judicial) and Pankaj Kumar, Member 

(Administrative)), 2026 SCC OnLine CAT 1550 
Debapriya Das v. Union of India, (Urmita Datta (Sen), Member (Judicial) and Anindo Majumdar, 

Member (Administrative)), 2026 SCC OnLine CAT 1540 
Deep Chand v. Union of India, (Om Prakash - VII, Member (Judicial)), 2026 SCC OnLine CAT 1349 
Devendra Dubey v. Union of India, (Om Prakash VII, Member (Judicial)), 2026 SCC OnLine CAT 

1584 
Devendra Singh v. Union of India, (Rajiv Joshi, Member (Judicial) and Anjani Nandan Sharan, 

Member (Administrative)), 2026 SCC OnLine CAT 1317 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966436
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966524
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966482
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966465
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966394
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966304
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966505
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966523
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966272
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966476
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966327
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966278
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966237
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966341
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966419
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966363
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966355
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966320
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966510
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966500
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966309
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966544
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966544
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966277


 - 69 - 

© EBC Publishing Pvt Ltd 

Devi Prasad Yadav v. Union of India, (Anil Kumar Ojha, Member (Judicial) and Pankaj Kumar, 
Member (Administrative)), 2026 SCC OnLine CAT 1296 

Devo Rani v. Ram Niwas Sharma, (Ram Mohan Johri, Member (Administrative) and Diwakar Singh, 
Member (Judicial)), 2026 SCC OnLine CAT 1552 

Dewa Dhannuji Chinchghare v. Union of India, (Shri Krishna, Member (Administrative) and Umesh 
Gajankush, Member (Judicial)), 2026 SCC OnLine CAT 1481 

Dharam Shah v. BSNL, (Jayesh V. Bhairavia, Member (Judicial) and Sanjiv Kumar, Member 
(Administrative)), 2026 SCC OnLine CAT 1466 

Dheeraj Bhatia v. Union of India, (Jayesh V. Bhairavia, Member (Judicial) and Sanjiv Kumar, 
Member (Administrative)), 2026 SCC OnLine CAT 1431 

Dibyendu Das v. Department of India Post, (Dr Lata Baswaraj Patne, Member (Judicial) and Sisir 
Kumar Ratho, Member (Administrative)), 2026 SCC OnLine CAT 1348 

Dilip Kumar Pandit v. Union of India, (Shri Krishna, Member (Administrative) and Umesh 
Gajankush, Member (Judicial)), 2026 SCC OnLine CAT 1594 

Dilipsinh Chauhan v. Union of India, (Jayesh V. Bhairavia, Member (Judicial) and Sanjiv Kumar, 
Member (Administrative)), 2026 SCC OnLine CAT 1410 

Dineshwar Prasad Tiwari v. Union of India, (Om Prakash VII, Member (Judicial)), 2026 SCC 
OnLine CAT 1384 

Diraj Gangal Choudhary v. Sher-e-Kashmir University of Agricultural Sciences, (Rajinder Singh 
Dogra, Member (Judicial) and Ram Mohan Johri, Member (Administrative)), 2026 SCC OnLine 
CAT 1350 

Divya v. Union of India, (Rajiv Joshi, Member (Judicial) and Anjani Nandan Sharan, Member 
(Administrative)), 2026 SCC OnLine CAT 1411 

Dr. Anayat Ali Rather v. State (UT of J&K), (Sanjeev Gupta, Member (Judicial) and Pragya Sahay 
Saksena, Member (Administrative)), 2026 SCC OnLine CAT 1278 

Dr. Kapil Sharma v. State (UT of J&K), (Sanjeev Gupta, Member (Judicial) and Pragya Sahay 
Saksena, Member (Administrative)), 2026 SCC OnLine CAT 1488 

Dr. Paviter Singh v. State (UT of J&K), (Rajinder Singh Dogra, Member (Judicial) and Ram Mohan 
Johri, Member (Administrative)), 2026 SCC OnLine CAT 1457 

Dr. Sunil Kumar Raina v. State (UT of J&K), (Ram Mohan Johri, Member (Administrative) and 
Diwakar Singh, Member (Judicial)), 2026 SCC OnLine CAT 1273 

Ezeemin v. ommissioner/Secretary to Government, Education Department, (Sanjeev Gupta, Member 
(Judicial)), 2026 SCC OnLine CAT 1385 

Farhatbano Azizkhan Pathan v. Union of India, (Shri Krishna, Member (Administrative) and Umesh 
Gajankush, Member (Judicial)), 2026 SCC OnLine CAT 1386 

Fuliya v. Union of India, (Om Prakash VII, Member (Judicial)), 2026 SCC OnLine CAT 1560 
G. Raghu v. Garrison Engineer, (Sunil Thomas, Member (Judicial) and Braj Mohan Agrawal, 

Member (Administrative)), 2026 SCC OnLine CAT 1511 
Gajendra Kumar Kesari v. Union of India, (Rajinder Singh Dogra, Member (Judicial) and Sanjiv 

Kumar, Member (Administrative)), 2026 SCC OnLine CAT 1327 
Gaurav Bajpai v. Union of India, (Om Prakash VII, Member (Judicial)), 2026 SCC OnLine CAT 

1333 
Gazala Parveen v. State (UT of J&K), (Rajinder Singh Dogra, Member (Judicial) and Ram Mohan 

Johri, Member (Administrative)), 2026 SCC OnLine CAT 1420 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966256
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966512
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966441
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966426
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966391
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966308
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966554
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966370
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966344
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966344
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966310
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966310
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966371
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966238
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966448
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966417
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966233
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966345
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966346
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966520
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966471
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966287
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966293
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966293
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966380


 - 70 - 

© EBC Publishing Pvt Ltd 

Ghulam Mohi Ud Din v. State (UT of J&K), (Ram Mohan Johri, Member (Administrative) and 
Diwakar Singh, Member (Judicial)), 2026 SCC OnLine CAT 1492 

Ghulam Rasool v. State (UT of J&K), (Rajinder Singh Dogra, Member (Judicial) and Ram Mohan 
Johri, Member (Administrative)), 2026 SCC OnLine CAT 1446 

Girraj Singh v. Union of India, (Rajiv Joshi, Member (Judicial) and Anjani Nadan Sharan, Member 
(Administrative)), 2026 SCC OnLine CAT 1535 

Gopesh Chandra Sonkar v. Union of India, (Om Prakash VII, Member (Judicial)), 2026 SCC OnLine 
CAT 1330 

Goutam Kundagrami v. Union of India, (Urmita Datta (Sen), Member (Judicial) and Anindo 
Majumdar, Member (Administrative)), 2026 SCC OnLine CAT 1405 

Govind Shankar Vyapari v. Union of India, (Sangam Narain Srivastava, Member (Administrative)), 
2026 SCC OnLine CAT 1537 

Gulshan Begum v. State (UT of J&K), (Ram Mohan Johri, Member (Administrative) and Diwakar 
Singh, Member (Judicial)), 2026 SCC OnLine CAT 1475 

Gunderao Pundlik Bhoyar v. Union of India, (Shri Krishna, Member (Administrative)), 2026 SCC 
OnLine CAT 1551 

Hafsa Bano v. State (UT of J&K), (Ram Mohan Johri, Member (Administrative)), 2026 SCC OnLine 
CAT 1587 

Haradhan Biswas v. Department of India Post, (Dr Lata Baswaraj Patne, Member (Judicial) and Sisir 
Kumar Ratho, Member (Administrative)), 2026 SCC OnLine CAT 1496 

Harendra Kumar v. Union of India, (Rajiv Joshi, Member (Judicial) and Anjani Nandan Sharan, 
Member (Administrative)), 2026 SCC OnLine CAT 1321 

Imran Khan v. State (UT of J&K), (Rajinder Singh Dogra, Member (Judicial) and Ram Mohan Johri, 
Member (Administrative)), 2026 SCC OnLine CAT 1338 

Imran Khan v. State (UT of J&K), (Ram Mohan Johri, Member (Administrative)), 2026 SCC OnLine 
CAT 1462 

Indra Sen Kureel v. Union of India, (Rajiv Joshi, Member (Judicial) and Anjani Nandan Sharan, 
Member (Administrative)), 2026 SCC OnLine CAT 1401 

Irshad Ahmed v. State (UT of J&K), (Sanjeev Gupta, Member (Judicial) and Pragya Sahay Saksena, 
Member (Administrative)), 2026 SCC OnLine CAT 1521 

J&K Services Selection Board v. Sunil Singh, (Ram Mohan Johri, Member (Administrative) and 
Diwakar Singh, Member (Judicial)), 2026 SCC OnLine CAT 1292 

J.C. Singh v. Chhatrasal Singh, (Rajiv Joshi, Member (Judicial) and Anjani Nandan Sharan, Member 
(Administrative)), 2026 SCC OnLine CAT 1455 

J.P. Singh v. Union of India, (Rajiv Joshi, Member (Judicial) and Anjani Nandan Sharan, Member 
(Administrative)), 2026 SCC OnLine CAT 1341 

Jabir Hussain Khan v. Union of India, (Om Prakash VII, Member (Judicial)), 2026 SCC OnLine CAT 
1294 

Jagannath Verma v. Union of India, (Rajiv Joshi, Member (Judicial) and Anjani Nandan Sharan, 
Member (Administrative)), 2026 SCC OnLine CAT 1529 

Jai Kumari Rai v. Union of India, (Om Prakash VII, Member (Judicial)), 2026 SCC OnLine CAT 
1504 

Jangali v. Union of India, (Om Prakash VII, Member (Judicial)), 2026 SCC OnLine CAT 1343 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966452
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966406
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966495
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966290
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966290
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966365
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966497
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966435
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966511
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966511
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966547
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966547
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966456
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966281
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966298
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966422
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966422
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966361
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966481
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966252
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966415
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966301
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966254
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966254
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966489
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966464
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966464
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966303


 - 71 - 

© EBC Publishing Pvt Ltd 

Jasbir Singh v. State (UT of J&K), (Sanjeev Gupta, Member (Judicial)), 2026 SCC OnLine CAT 1482 
Jaswant Kumar v. Union of India, (Pankaj Kumar, Member (Administrative)), 2026 SCC OnLine 

CAT 1313 
Jatinder Kumar Mehra v. State (UT of J&K), (Ram Mohan Johri, Member (Administrative) and 

Diwakar Singh, Member (Judicial)), 2026 SCC OnLine CAT 1569 
Jayanta Kumar Mahanta v. Union of India, (Rajinder Singh Dogra, Member (Judicial) and Sanjiv 

Kumar, Member (Administrative)), 2026 SCC OnLine CAT 1444 
Jhinnoo Ram v. Union of India, (Om Prakash VII, Member (Judicial)), 2026 SCC OnLine CAT 1463 
Jitendra Kumar v. Union of India, (Anil Kumar Ojha, Member (Judicial) and Pankaj Kumar, Member 

(Administrative)), 2026 SCC OnLine CAT 1480 
Jitendra Singh v. Union of India, (Om Prakash VII, Member (Judicial)), 2026 SCC OnLine CAT 1307 
K. Muddappa v. Union of India, (Varun Sindhu Kul Kaumudi, Member (Administrative)), 2026 SCC 

OnLine CAT 1461 
K. Sathya v. Union of India, (Manish Garg, Member (Judicial) and Varun Sindhu Kul Kaumudi, 

Member (Administrative)), 2026 SCC OnLine CAT 1473 
K. Srinivasa Kumar v. Chairman, Central Board of Direct Taxes (CBDT), (Manish Garg, Member 

(Judicial) and Varun Sindhu Kul Kaumudi, Member (Administrative)), 2026 SCC OnLine CAT 
1531 

K.E. Pushkaran v. Union of India, (K. Haripal, Member (Judicial) and Braj Mohan Agrawal, Member 
(Administrative)), 2026 SCC OnLine CAT 1429 

Kabani C. v. Union of India, (K. Haripal, Member (Judicial) and Braj Mohan Agrawal, Member 
(Administrative)), 2026 SCC OnLine CAT 1520 

Kamal Afsar v. Union of North India, (Rajiv Joshi, Member (Judicial)), 2026 SCC OnLine CAT 1396 
Kamalakar v. Union of India, (Manish Garg, Member (Judicial) and Varun Sindhu Kul Kaumudi, 

Member (Administrative)), 2026 SCC OnLine CAT 1289 
Kamla Devi v. Union of India, (Om Prakash VII, Member (Judicial)), 2026 SCC OnLine CAT 1469 
Kandapanarayan Bhattacharjee v. Union of India, (Urmita Datta (Sen), Member (Judicial) and 

Anindo Majumdar, Member (Administrative)), 2026 SCC OnLine CAT 1583 
Kareem Fatima v. State (UT of J&K), (Ram Mohan Johri, Member (Administrative)), 2026 SCC 

OnLine CAT 1474 
Kartik Das v. Union of India, (Dr Lata Baswaraj Patne, Member (Judicial) and Sisir Kumar Ratho, 

Member (Administrative)), 2026 SCC OnLine CAT 1406 
Kaushal Kishore Bhashkar v. Sanjay Kumar Agarwal, (Rajiv Joshi, Member (Judicial) and Anjani 

Nandan Sharan, Member (Administrative)), 2026 SCC OnLine CAT 1419 
Khandkar Imtazul Bari v. Eastern Railway, (Dr Lata Baswaraj Patne, Member (Judicial) and Sisir 

Kumar Ratho, Member (Administrative)), 2026 SCC OnLine CAT 1442 
Kokilaben Baria v. Union of India, (Jayesh V. Bhairavia, Member (Judicial) and Sanjiv Kumar, 

Member (Administrative)), 2026 SCC OnLine CAT 1325 
Kollipara Prasad v. Union of India, (Manish Garg, Member (Judicial) and Shalini Misra, Member 

(Administrative)), 2026 SCC OnLine CAT 1323 
Komal Samyal v. State (UT of J&K), (Rajinder Singh Dogra, Member (Judicial) and Ram Mohan 

Johri, Member (Administrative)), 2026 SCC OnLine CAT 1320 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966442
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966273
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966273
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966529
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966404
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966423
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966440
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966267
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966421
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966421
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966433
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966491
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966491
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966389
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966480
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966356
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966249
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966429
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966543
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966434
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966434
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966366
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966379
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966402
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966285
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966283
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966280


 - 72 - 

© EBC Publishing Pvt Ltd 

Kuldeep Raj v. Naseem Javed Choudhary, (Ram Mohan Johri, Member (Administrative) and Diwakar 
Singh, Member (Judicial)), 2026 SCC OnLine CAT 1593 

Kuldeep Raj v. State (UT of J&K), (Ram Mohan Johri, Member (Administrative) and Diwakar Singh, 
Member (Judicial)), 2026 SCC OnLine CAT 1362 

Kuldeep Yadav v. Union of India, (Om Prakash VII, Member (Judicial)), 2026 SCC OnLine CAT 
1426 

Kumar Rajnish v. Union of India, (Rajnish Kumar Rai, Member (Judicial)), 2026 SCC OnLine CAT 
1441 

Kumaran A. v. Union of India, (Sunil Thomas, Member (Judicial) and V. Rama Mathew, Member 
(Administrative)), 2026 SCC OnLine CAT 1500 

Kundan Patnaik v. Union of India, (Anindo Majumdar, Member (Administrative)), 2026 SCC OnLine 
CAT 1391 

Laikhuram Varatdhaja Meitei v. Staff Selection Commission, (Rajinder Singh Dogra, Member 
(Judicial) and Mallika Arya, Member (Administrative)), 2026 SCC OnLine CAT 1450 

Lakhan Lal Sahu v. Union of India, (Om Prakash VII, Member (Judicial)), 2026 SCC OnLine CAT 
1293 

Lakshmi Bhattacharjee v. Union of India, (Rajinder Singh Dogra, Member (Judicial) and Mallika 
Arya, Member (Administrative)), 2026 SCC OnLine CAT 1422 

Lalita Rani Mahato v. Union of India, (Anindo Majumdar, Member (Administrative)), 2026 SCC 
OnLine CAT 1591 

Lalmani Devi v. Union of India, (Om Prakash VII, Member (Judicial)), 2026 SCC OnLine CAT 1549 
Leela Pathrabe v. Ministry of Railways, (Rajnish Kumar Rai, Member (Judicial) and Manju Pandey, 

Member (Administrative)), 2026 SCC OnLine CAT 1562 
Lokanath Sahani v. Union of India, (Sudhi Ranjan Mishra, Member (Judicial) and Pramod Kumar 

Das, Member (Administrative)), 2026 SCC OnLine CAT 1359 
Madan Majhi v. Union of India, (Sudhi Ranjan Mishra, Member (Judicial) and Pramod Kumar Das, 

Member (Administrative)), 2026 SCC OnLine CAT 1302 
Madan Rai v. Union of India, (Rajiv Joshi, Member (Judicial) and Anjani Nandan Sharan, Member 

(Administrative)), 2026 SCC OnLine CAT 1286 
Maha Maya Das v. N.F Railway, (Rajinder Singh Dogra, Member (Judicial) and Mallika Arya, 

Member (Administrative)), 2026 SCC OnLine CAT 1397 
Mahantesh K. Hugar v. Union of India, (S. Sujatha, Member (Judicial) and Dr. Sanjiv Kumar, 

Member (Administrative)), 2026 SCC OnLine CAT 1506 
Mahendra Kashyap v. Union of India, (Jayesh V. Bhairavia, Member (Judicial) and Sanjiv Kumar, 

Member (Administrative)), 2026 SCC OnLine CAT 1472 
Mahendra Kumar v. Arun Kumar Singh, (Rajiv Joshi, Member (Judicial) and Anjani Nandan Sharan, 

Member (Administrative)), 2026 SCC OnLine CAT 1458 
Mahesh Singh v. Union of India, (Om Prakash VII, Member (Judicial)), 2026 SCC OnLine CAT 1412 
Manish Kumar Gupta v. Union of India, (Rajiv Joshi, Member (Judicial) and Anjani Nandan Sharan, 

Member (Administrative)), 2026 SCC OnLine CAT 1428 
Mano Lal Saroj v. Union of India, (Om Prakash VII, Member (Judicial)), 2026 SCC OnLine CAT 

1390 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966553
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966322
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966386
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966386
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966401
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966401
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966460
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966351
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966351
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966410
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966253
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966253
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966382
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966551
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966551
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966509
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966522
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966319
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966262
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966246
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966357
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966466
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966432
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966418
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966372
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966388
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966350
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966350


 - 73 - 

© EBC Publishing Pvt Ltd 

Manohar Kumar v. Union of India, (Om Prakash VII, Member (Judicial)), 2026 SCC OnLine CAT 
1351 

Manohar Tanaji Mane v. Director, All India Institute of Medical Sciences (AIIMS), (M.G. Sewlikar, 
Member (Judicial) and Sangam Narain Srivastava, Member (Administrative)), 2026 SCC OnLine 
CAT 1414 

Manoj Chauhan v. Union of India, (Rajnish Kumar Rai, Member (Judicial)), 2026 SCC OnLine CAT 
1299 

Manoj Kumar Ram v. Union of India, (Om Prakash VII, Member (Judicial)), 2026 SCC OnLine CAT 
1361 

Manoj Kumar Singh v. Union of India, (Pankaj Kumar, Member (Administrative)), 2026 SCC OnLine 
CAT 1553 

Manoranjan Panda v. Parmeshwar Funkwal, (Sudhi Ranjan Mishra, Member (Judicial) and Pramod 
Kumar Das, Member (Administrative)), 2026 SCC OnLine CAT 1468 

MES Employees Union v. Union of India, (Umesh Gajankush, Member (Judicial)), 2026 SCC OnLine 
CAT 1346 

Minu Bagdi v. Union of India, (Dr Lata Baswaraj Patne, Member (Judicial) and Sisir Kumar Ratho, 
Member (Administrative)), 2026 SCC OnLine CAT 1578 

Mitin Bharti v. Union of India, (Anil Kumar Ojha, Member (Judicial) and Pankaj Kumar, Member 
(Administrative)), 2026 SCC OnLine CAT 1424 

Mohd. Aslam v. Sher-e-Kashmir University of Agricultural Sciences & Technology of Jammu, 
(Sanjeev Gupta, Member (Judicial) and Pragya Sahay Saksena, Member (Administrative)), 2026 
SCC OnLine CAT 1416 

Mohd. Mashud Khan Choudhury v. Union of India, (Rajinder Singh Dogra, Member (Judicial) and 
Sanjiv Kumar, Member (Administrative)), 2026 SCC OnLine CAT 1389 

Mohd. Rafi v. State (UT of J&K), (Rajinder Singh Dogra, Member (Judicial) and Ram Mohan Johri, 
Member (Administrative)), 2026 SCC OnLine CAT 1356 

Mohd. Sadiq v. State (UT of J&K), (Ram Mohan Johri, Member (Administrative) and Diwakar Singh, 
Member (Judicial)), 2026 SCC OnLine CAT 1357 

Mohd. Samsur Rahaman v. Union of India, (Dr Lata Baswaraj Patne, Member (Judicial) and Sisir 
Kumar Ratho, Member (Administrative)), 2026 SCC OnLine CAT 1525 

Mohd. Shafiq Khan v. Union of India, (Om Prakash VII, Member (Judicial)), 2026 SCC OnLine CAT 
1479 

Mohd. Yakub Miya v. Union of India, (Varun Sindhu Kul Kaumudi, Member (Administrative)), 2026 
SCC OnLine CAT 1329 

Mritunjay Kumar Sharma v. N.F. Railway, (Dr Lata Baswaraj Patne, Member (Judicial) and Sisir 
Kumar Ratho, Member (Administrative)), 2026 SCC OnLine CAT 1447 

Mukesh Kumar Tiwari v. Union of India, (Rajiv Joshi, Member (Judicial) and Anjani Nandan Sharan, 
Member (Administrative)), 2026 SCC OnLine CAT 1589 

Mukesh Yatee v. Union of India, (Rajnish Kumar Rai, Member (Judicial)), 2026 SCC OnLine CAT 
1379 

Munni Bai v. Union of India, (Om Prakash VII, Member (Judicial)), 2026 SCC OnLine CAT 1377 
Munni Devi v. Union of India, (Om Prakash VII, Member (Judicial)), 2026 SCC OnLine CAT 1572 
Mussarat Jahan Shaikh v. Union of India, (Shri Krishna, Member (Administrative)), 2026 SCC 

OnLine CAT 1354 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966311
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966311
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966374
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966374
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966259
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966259
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966321
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966321
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966513
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966513
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966428
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966306
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966306
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966538
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966384
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966376
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966376
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966349
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966316
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966317
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966485
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966439
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966439
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966289
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966289
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966407
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966549
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966339
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966339
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966337
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966532
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966314
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966314


 - 74 - 

© EBC Publishing Pvt Ltd 

Nalco Retired Employees Welfare Assn. v. Union of India, (Sudhi Ranjan Mishra, Member (Judicial) 
and Pramod Kumar Das, Member (Administrative)), 2026 SCC OnLine CAT 1353 

Narinder Kumar Sharma v. State (UT of J&K), (Rajinder Singh Dogra, Member (Judicial) and Ram 
Mohan Johri, Member (Administrative)), 2026 SCC OnLine CAT 1554 

Nasreen Choudhary v. State (UT of J&K), (Ram Mohan Johri, Member (Administrative) and Diwakar 
Singh, Member (Judicial)), 2026 SCC OnLine CAT 1536 

Nasrin Bano v. State (UT of J&K), (Rajinder Singh Dogra, Member (Judicial) and Ram Mohan Johri, 
Member (Administrative)), 2026 SCC OnLine CAT 1532 

Nathu Ram v. State (UT of J&K), (Ram Mohan Johri, Member (Administrative) and Diwakar Singh, 
Member (Judicial)), 2026 SCC OnLine CAT 1334 

Navnit K. Dudhrejia v. BSNL, (Jayesh V. Bhairavia, Member (Judicial) and Sanjiv Kumar, Member 
(Administrative)), 2026 SCC OnLine CAT 1366 

Neelam v. Union of India, (Om Prakash VII, Member (Judicial)), 2026 SCC OnLine CAT 1392 
Nidhan Singh v. State (UT of J&K), (Ram Mohan Johri, Member (Administrative) and Diwakar 

Singh, Member (Judicial)), 2026 SCC OnLine CAT 1316 
Nirmal Roy v. Eastern Railway, (Dr Lata Baswaraj Patne, Member (Judicial) and Sisir Kumar Ratho, 

Member (Administrative)), 2026 SCC OnLine CAT 1579 
Nirmala Devi v. Union of India, (Om Prakash VII, Member (Judicial)), 2026 SCC OnLine CAT 1592 
Nitin G. Waghela v. Union of India, (M.G. Sewlikar, Member (Judicial) and Sangam Narain 

Srivastava, Member (Administrative)), 2026 SCC OnLine CAT 1499 
Noor Jahan v. Union of India, (Om Prakash VII, Member (Judicial)), 2026 SCC OnLine CAT 1517 
Om Prakash Mishra v. Union of India, (Om Prakash VII, Member (Judicial)), 2026 SCC OnLine 

CAT 1288 
Om Prakash Singh v. Union of India, (Om Prakash VII, Member (Judicial)), 2026 SCC OnLine CAT 

1573 
Onkar Mani Singh v. Union of India, (Rajnish Kumar Rai, Member (Judicial)), 2026 SCC OnLine 

CAT 1305 
P. Chakrapani v. Union of India, (Manish Garg, Member (Judicial) and Shalini Misra, Member 

(Administrative)), 2026 SCC OnLine CAT 1515 
P. Pradeep v. Union of India, (K. Haripal, Member (Judicial) and Rama Mathew, Member 

(Administrative)), 2026 SCC OnLine CAT 1427 
P.J. Gharat v. Dr. Ajay Kumar, (M.G. Sewlikar, Member (Judicial) and Sangam Narain Srivastava, 

Member (Administrative)), 2026 SCC OnLine CAT 1581 
Pallabi Paul v. Union of India, (Dr Lata Baswaraj Patne, Member (Judicial) and Sisir Kumar Ratho, 

Member (Administrative)), 2026 SCC OnLine CAT 1534 
Pardeep Kumar v. State (UT of J&K), (Rajinder Singh Dogra, Member (Judicial) and Ram Mohan 

Johri, Member (Administrative)), 2026 SCC OnLine CAT 1489 
Parimal Ghoshal v. Union of India, (Urmita Datta (Sen), Member (Judicial) and Anindo Majumdar, 

Member (Administrative)), 2026 SCC OnLine CAT 1437 
Partha Biswas v. Union of India, (Urmita Datta (Sen), Member (Judicial) and Anindo Majumdar, 

Member (Administrative)), 2026 SCC OnLine CAT 1364 
Pawan Kumar v. Union of India, (Sanjeev Gupta, Member (Judicial) and Pragya Sahay Saksena, 

Member (Administrative)), 2026 SCC OnLine CAT 1378 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966313
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966514
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966496
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966492
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966294
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966326
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966352
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966276
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966539
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966552
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966459
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966477
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966248
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966248
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966533
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966533
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966265
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966265
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966475
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966387
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966541
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966494
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966449
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966397
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966324
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966338


 - 75 - 

© EBC Publishing Pvt Ltd 

Peter Anthony Joseph v. Union of India, (Umesh Gajankush, Member (Judicial)), 2026 SCC OnLine 
CAT 1336 

Pinakin Rajeshbhai Leuva v. Union of India, (Jayesh V. Bhairavia, Member (Judicial) and Sanjiv 
Kumar, Member (Administrative)), 2026 SCC OnLine CAT 1596 

Prabh Dayal Singh v. Union of India, (Rajnish Kumar Rai, Member (Judicial)), 2026 SCC OnLine 
CAT 1460 

Prabhakaran N. v. Union of India, (K. Haripal, Member (Judicial) and Braj Mohan Agrawal, Member 
(Administrative)), 2026 SCC OnLine CAT 1418 

Prabhat Kumar Shrivastwa v. Union of India, (Rajnish Kumar Rai, Member (Judicial)), 2026 SCC 
OnLine CAT 1339 

Pradeep Kumar Tandon v. Apurva Chandra, (Rajiv Joshi, Member (Judicial) and Anjani Nandan 
Sharan, Member (Administrative)), 2026 SCC OnLine CAT 1370 

Pradyot Gupta v. State (UT of J&K), (Sanjeev Gupta, Member (Judicial) and Pragya Sahay Saksena, 
Member (Administrative)), 2026 SCC OnLine CAT 1358 

Prafullaba Jadega v. Union of India, (Jayesh V. Bhairavia, Member (Judicial) and Sanjiv Kumar, 
Member (Administrative)), 2026 SCC OnLine CAT 1435 

Prahelika Kar v. Department of Posts, (Urmita Datta (Sen), Member (Judicial) and Anindo 
Majumdar, Member (Administrative)), 2026 SCC OnLine CAT 1281 

Prakash Kumar v. Union of India, (Sudhi Ranjan Mishra, Member (Judicial) and Pramod Kumar Das, 
Member (Administrative)), 2026 SCC OnLine CAT 1507 

Pratap Kumar v. Union of India, (Rajnish Kumar Rai, Member (Judicial)), 2026 SCC OnLine CAT 
1561 

Praveen Kumar Rai v. Union of India, (Rajiv Joshi, Member (Judicial) and Anjani Nandan Sharan, 
Member (Administrative)), 2026 SCC OnLine CAT 1510 

Pravinaben B. Khesti v. Union of India, (Jayesh V. Bhairavia, Member (Judicial) and Sanjiv Kumar, 
Member (Administrative)), 2026 SCC OnLine CAT 1527 

Priya Ranjan Kumar v. Union of India, (Rajnish Kumar Rai, Member (Judicial)), 2026 SCC OnLine 
CAT 1519 

Priyesh Bheda v. Union of India, (Shri Krishna, Member (Administrative) and Umesh Gajankush, 
Member (Judicial)), 2026 SCC OnLine CAT 1514 

Promila Devi v. State of Jammu & Kashmir, (Rajinder Singh Dogra, Member (Judicial) and Ram 
Mohan Johri, Member (Administrative)), 2026 SCC OnLine CAT 1394 

Provas Naskar v. Eastern Railway, (Dr Lata Baswaraj Patne, Member (Judicial) and Sisir Kumar 
Ratho, Member (Administrative)), 2026 SCC OnLine CAT 1373 

R. Jayashree v. Rajiv Kumar Jain, (S. Sujatha, Member (Judicial) and Dr. Sanjiv Kumar, Member 
(Administrative)), 2026 SCC OnLine CAT 1543 

R. Thinesh Kumar v. Union of India, (Shri Krishna, Member (Administrative) and Umesh 
Ganjankush, Member (Judicial)), 2026 SCC OnLine CAT 1487 

R.S. Mishra v. Union of India, (Anil Kumar Ojha, Member (Judicial) and Pankaj Kumar, Member 
(Administrative)), 2026 SCC OnLine CAT 1528 

Rabi Ahmad v. Union of India, (Om Prakash VII, Member (Judicial)), 2026 SCC OnLine CAT 1315 
Rabia Tabasum v. State (UT of J&K), (Ram Mohan Johri, Member (Administrative) and Diwakar 

Singh, Member (Judicial)), 2026 SCC OnLine CAT 1371 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966296
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966296
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966556
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966420
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966420
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966378
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966299
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966299
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966330
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966318
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966395
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966241
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966467
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966521
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966521
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966470
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966487
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966479
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966479
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966474
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966354
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966333
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966503
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966447
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966488
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966275
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966331


 - 76 - 

© EBC Publishing Pvt Ltd 

Radha Devi v. Union of India, (Om Prakash VII, Member (Judicial)), 2026 SCC OnLine CAT 1340 
Radhay Sham v. State (UT of J&K), (Ram Mohan Johri, Member (Administrative) and Diwakar 

Singh, Member (Judicial)), 2026 SCC OnLine CAT 1393 
Radhika Devi v. Union of India, (Om Prakash VII, Member (Judicial)), 2026 SCC OnLine CAT 1588 
Rage Kiran Kumar v. Senior Divisional Personnel Officer, (S. Sujatha, Member (Judicial) and Dr. 

Sanjiv Kumar, Member (Administrative)), 2026 SCC OnLine CAT 1407 
Rahil Anjum v. State (UT of J&K), (Sanjeev Gupta, Member (Judicial) and Pragya Sahay Saksena, 

Member (Administrative)), 2026 SCC OnLine CAT 1306 
Raj Kishore Prasad v. Union of India, (Rajinder Singh Dogra, Member (Judicial) and Mallika Arya, 

Member (Administrative)), 2026 SCC OnLine CAT 1483 
Raj Kumar Sharma v. Union of India, (Pankaj Kumar, Member (Administrative)), 2026 SCC OnLine 

CAT 1438 
Raj Kumar v. Union of India, (Om Prakash VII, Member (Judicial)), 2026 SCC OnLine CAT 1417 
Raj Mani Yadav v. Union of India, (Om Prakash VII, Member (Judicial)), 2026 SCC OnLine CAT 

1471 
Rajeev Kumar Mahajan v. KVS, (Rajiv Joshi, Member (Judicial) and Anjani Nandan Sharan, Member 

(Administrative)), 2026 SCC OnLine CAT 1423 
Rajeev Ranjan v. Union of India, (Rajnish Kumar Rai, Member (Judicial)), 2026 SCC OnLine CAT 

1485 
Rajendra Singh v. Aparna Karan, (Rajiv Joshi, Member (Judicial) and Anjani Nandan Sharan, 

Member (Administrative)), 2026 SCC OnLine CAT 1409 
Rajesh Kumar Jain v. State (UT of J&K), (Ram Mohan Johri, Member (Administrative) and Diwakar 

Singh, Member (Judicial)), 2026 SCC OnLine CAT 1486 
Rajesh Kumar v. State (UT of J&K), (Ram Mohan Johri, Member (Administrative) and Diwakar 

Singh, Member (Judicial)), 2026 SCC OnLine CAT 1518 
Rakesh Kumar v. State (UT of J&K), (Rajinder Singh Dogra, Member (Judicial) and Ram Mohan 

Johri, Member (Administrative)), 2026 SCC OnLine CAT 1337 
Ram Shankar Singh v. Union of India, (Om Prakash VII, Member (Judicial)), 2026 SCC OnLine CAT 

1439 
Ram Swaroop v. Union of India, (Anil Kumar Ojha, Member (Judicial) and Pankaj Kumar, Member 

(Administrative)), 2026 SCC OnLine CAT 1577 
Ramesh Chandra Maharana v. Union of India, (Sudhi Ranjan Mishra, Member (Judicial) and Pramod 

Kumar Das, Member (Administrative)), 2026 SCC OnLine CAT 1322 
Ranajit Sinha v. Military Engineer Services, (Dr Lata Baswaraj Patne, Member (Judicial) and Sisir 

Kumar Ratho, Member (Administrative)), 2026 SCC OnLine CAT 1425 
Ranjit Bal v. Union of India, (Dr Lata Baswaraj Patne, Member (Judicial) and Sisir Kumar Ratho, 

Member (Administrative)), 2026 SCC OnLine CAT 1347 
Ras Bihari Rai v. Director General, (Rajnish Kumar Rai, Member (Judicial)), 2026 SCC OnLine 

CAT 1557 
Ratnesh Kumar Mall v. Union of India, (Rajiv Joshi, Member (Judicial) and Anjani Nandan Sharan, 

Member (Administrative)), 2026 SCC OnLine CAT 1285 
Rattan Lal v. State (UT of J&K), (Ram Mohan Johri, Member (Administrative) and Diwakar Singh, 

Member (Judicial)), 2026 SCC OnLine CAT 1503 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966300
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966353
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966548
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966367
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966266
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966443
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966398
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966398
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966377
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966431
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966431
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966383
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966445
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966445
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966369
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966446
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966478
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966297
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966399
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966399
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966537
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966282
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966385
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966307
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966517
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966517
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966245
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966463


 - 77 - 

© EBC Publishing Pvt Ltd 

Ravi Shanker Raman v. Union of India, (M.G. Sewlikar, Member (Judicial)), 2026 SCC OnLine CAT 
1326 

Ravinder Singh v. Union of India, (Sanjeev Gupta, Member (Judicial) and Pragya Sahay Saksena, 
Member (Administrative)), 2026 SCC OnLine CAT 1597 

Ravindra Pratap Singh v. Union of India, (Om Prakash VII, Member (Judicial)), 2026 SCC OnLine 
CAT 1502 

Reeta Dubey v. Union of India, (Om Prakash VII, Member (Judicial)), 2026 SCC OnLine CAT 1558 
Renu Devi v. Union of India, (Ram Mohan Johri, Member (Administrative) and Diwakar Singh, 

Member (Judicial)), 2026 SCC OnLine CAT 1538 
Rishendra Verma v. Union of India, (Om Prakash VII, Member (Judicial)), 2026 SCC OnLine CAT 

1430 
Rishipal Singh v. Union of India, (Rajiv Joshi, Member (Judicial) and Anjani Nandan Sharan, 

Member (Administrative)), 2026 SCC OnLine CAT 1382 
Rishiraj Lalchand Yadav v. Union of India, (Jayesh V. Bhairavia, Member (Judicial) and Sanjiv 

Kumar, Member (Administrative)), 2026 SCC OnLine CAT 1546 
Rita Saha v. Union of India, (Dr Lata Baswaraj Patne, Member (Judicial) and Sisir Kumar Ratho, 

Member (Administrative)), 2026 SCC OnLine CAT 1548 
Roopesh Kumar Sharma v. State (UT of J&K), (Rajinder Singh Dogra, Member (Judicial) and Ram 

Mohan Johri, Member (Administrative)), 2026 SCC OnLine CAT 1415 
Rubani Javed Malik v. State (UT of J&K), (Ram Mohan Johri, Member (Administrative) and Diwakar 

Singh, Member (Judicial)), 2026 SCC OnLine CAT 1388 
S.N. Mukherjee v. Metro Railway, (Dr Lata Baswaraj Patne, Member (Judicial) and Sisir Kumar 

Ratho, Member (Administrative)), 2026 SCC OnLine CAT 1539 
Salique T. v. Administrator, U.T of Lakshadweep, (Sunil Thomas, Member (Judicial) and V. Rama 

Mathew, Member (Administrative)), 2026 SCC OnLine CAT 1319 
Sandeep Boby v. Union of India, (Rajnish Kumar Rai, Member (Judicial)), 2026 SCC OnLine CAT 

1380 
Sandeep Chatterjee v. Union of India, (M.G. Sewlikar, Member (Judicial) and Sangam Narain 

Srivastava, Member (Administrative)), 2026 SCC OnLine CAT 1399 
Sandeep Singh v. Jammu & Kashmir Public Service Commission, (Sanjeev Gupta, Member (Judicial) 

and Pragya Sahay Saksena, Member (Administrative)), 2026 SCC OnLine CAT 1567 
Sandeep v. Union of India, (Rajiv Joshi, Member (Judicial) and Anjani Nandan Sharan, Member 

(Administrative)), 2026 SCC OnLine CAT 1342 
Sandesh Namdeo Kamble v. Union of India, (M.G. Sewlikar, Member (Judicial) and Sangam Narain 

Srivastava, Member (Administrative)), 2026 SCC OnLine CAT 1376 
Sangeeta v. Union of India, (Rajnish Kumar Rai, Member (Judicial)), 2026 SCC OnLine CAT 1484 
Sanjay Kumar Jagdeo Saroj v. Union of India, (M.G. Sewlikar, Member (Judicial) and Sangam 

Narain Srivastava, Member (Administrative)), 2026 SCC OnLine CAT 1368 
Sanjay Kumar v. Union of India, (Rajinder Singh Dogra, Member (Judicial) and Ram Mohan Johri, 

Member (Administrative)), 2026 SCC OnLine CAT 1449 
Sanjeev Kumar Awasthi v. Union of India, (Rajnish Kumar Rai, Member (Judicial)), 2026 SCC 

OnLine CAT 1404 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966286
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966286
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966557
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966462
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966462
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966518
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966498
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966390
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966390
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966342
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966506
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966508
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966375
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966348
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966499
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966279
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966340
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966340
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966359
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966527
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966302
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966336
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966444
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966328
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966409
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966364
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966364


 - 78 - 

© EBC Publishing Pvt Ltd 

Sanjeev Mangotra v. State (UT of J&K), (Ram Mohan Johri, Member (Administrative) and Diwakar 
Singh, Member (Judicial)), 2026 SCC OnLine CAT 1375 

Sankar Basfore v. Union of India, (Rajinder Singh Dogra, Member (Judicial) and Mallika Arya, 
Member (Administrative)), 2026 SCC OnLine CAT 1580 

Santosh Kumar Yadav v. Union of India, (Om Prakash VII, Member (Judicial)), 2026 SCC OnLine 
CAT 1454 

Santosh Kumar v. Union of India, (Om Prakash VII, Member (Judicial)), 2026 SCC OnLine CAT 
1408 

Saroj Bala v. State (UT of J&K), (Rajinder Singh Dogra, Member (Judicial) and Ram Mohan Johri, 
Member (Administrative)), 2026 SCC OnLine CAT 1355 

Satya Nand Yadav v. Union of India, (Om Prakash VII, Member (Judicial)), 2026 SCC OnLine CAT 
1585 

Satyendra Kumar v. Union of India, (Rajiv Joshi, Member (Judicial) and Anjani Nandan Sharan, 
Member (Administrative)), 2026 SCC OnLine CAT 1402 

Shabir Ahmed v. Sh. Chadraker Bharti, (Ram Mohan Johri, Member (Administrative) and Diwakar 
Singh, Member (Judicial)), 2026 SCC OnLine CAT 1495 

Shah Johan v. State (UT of J&K), (Ram Mohan Johri, Member (Administrative) and Diwakar Singh, 
Member (Judicial)), 2026 SCC OnLine CAT 1464 

Shahida Parveen v. State (UT of J&K), (Sanjeev Gupta, Member (Judicial) and Pragya Sahay 
Saksena, Member (Administrative)), 2026 SCC OnLine CAT 1570 

Shakandi Devi v. State (UT of J&K), (Sanjeev Gupta, Member (Judicial) and Pragya Sahay Saksena, 
Member (Administrative)), 2026 SCC OnLine CAT 1332 

Shakeel Sohil v. State (UT of J&K), (Rajinder Singh Dogra, Member (Judicial) and Ram Mohan Johri, 
Member (Administrative)), 2026 SCC OnLine CAT 1383 

Shashikant Dhondiram Khopkar v. Union of India, (Shri Krishna, Member (Administrative)), 2026 
SCC OnLine CAT 1298 

Sheela S. v. Union of India, (Sunil Thomas, Member (Judicial) and V. Rama Mathew, Member 
(Administrative)), 2026 SCC OnLine CAT 1465 

Shiv Kumar v. Rajneesh Agarwal, (Rajnish Kumar Rai, Member (Judicial) and Manju Pandey, 
Member (Administrative)), 2026 SCC OnLine CAT 1448 

Shiv Nath Srivastava v. Union of India, (Anil Kumar Ojha, Member (Judicial) and Pankaj Kumar, 
Member (Administrative)), 2026 SCC OnLine CAT 1493 

Shiv Poojan Yadav v. Vivek Agarwal, (Rajiv Joshi, Member (Judicial) and Anjani Nandan Sharan, 
Member (Administrative)), 2026 SCC OnLine CAT 1345 

Shyamal Kumar Sarma v. Ministry of Defence, (Dr Lata Baswaraj Patne, Member (Judicial) and Sisir 
Kumar Ratho, Member (Administrative)), 2026 SCC OnLine CAT 1452 

Sri Kant v. Union of India, (Om Prakash VII, Member (Judicial)), 2026 SCC OnLine CAT 1311 
Subash Chander Sharma v. State (UT of J&K), (Rajinder Singh Dogra, Member (Judicial) and Ram 

Mohan Johri, Member (Administrative)), 2026 SCC OnLine CAT 1387 
Sudhir Kumar Thakur v. Union of India, (Rajiv Joshi, Member (Judicial) and Anjani Nandan Sharan, 

Member (Administrative)), 2026 SCC OnLine CAT 1374 
Sujata Anant Parab v. Union of India, (M.G. Sewlikar, Member (Judicial) and Sangam Narain 

Srivastava, Member (Administrative)), 2026 SCC OnLine CAT 1586 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966335
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966540
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966414
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966414
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966368
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966368
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966315
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966545
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966545
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966362
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966455
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966424
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966530
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966292
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966343
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966258
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966258
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966425
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966408
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966453
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966305
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966412
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966271
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966347
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966334
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966546


 - 79 - 

© EBC Publishing Pvt Ltd 

Sukhranjan Gain v. ESI Corpn., (Dr Lata Baswaraj Patne, Member (Judicial) and Sisir Kumar Ratho, 
Member (Administrative)), 2026 SCC OnLine CAT 1467 

Sulekha Kumari v. State (UT of J&K), (Ram Mohan Johri, Member (Administrative) and Diwakar 
Singh, Member (Judicial)), 2026 SCC OnLine CAT 1575 

Sumit Singh Yadav v. Union of India, (Pankaj Kumar, Member (Administrative)), 2026 SCC OnLine 
CAT 1559 

Sunil Chandra Srivastava v. Posts, (Rajnish Kumar Rai, Member (Judicial) and Manju Pandey, 
Member (Administrative)), 2026 SCC OnLine CAT 1398 

Sunil Singh v. State (UT of J&K), (Sanjeev Gupta, Member (Judicial) and Pragya Sahay Saksena, 
Member (Administrative)), 2026 SCC OnLine CAT 1290 

Sunita Sharma v. Union of India, (Pankaj Kumar, Member (Administrative)), 2026 SCC OnLine CAT 
1523 

Surendra Singh Rathore v. Union of India, (Om Prakash VII, Member (Judicial)), 2026 SCC OnLine 
CAT 1590 

Susanta Mahajan v. Eastern Railway, (Dr Lata Baswaraj Patne, Member (Judicial) and Sisir Kumar 
Ratho, Member (Administrative)), 2026 SCC OnLine CAT 1451 

Sushanta Kumar Sarkar v. Union of India, (Sisir Kumar Ratho, Member (Administrative)), 2026 SCC 
OnLine CAT 1287 

Sushanta Parida v. Central Agricultural University, (Rajinder Singh Dogra, Member (Judicial) and 
Mallika Arya, Member (Administrative)), 2026 SCC OnLine CAT 1297 

Sushma Ral v. Union of India, (Rajnish Kumar Rai, Member (Judicial)), 2026 SCC OnLine CAT 
1470 

Swapan Das v. Union of India, (Urmita Datta (Sen), Member (Judicial) and Anindo Majumdar, 
Member (Administrative)), 2026 SCC OnLine CAT 1509 

Swapna Saha v. Union of India, (Anindo Majumdar, Member (Administrative)), 2026 SCC OnLine 
CAT 1335 

T. Muralidhar v. Chairman, Central Board of Direct Taxes (CBDT), (Manish Garg, Member 
(Judicial) and Varun Sindhu Kul Kaumudi, Member (Administrative)), 2026 SCC OnLine CAT 
1453 

Tapan Kr. Ganguly v. BSNL, (Dr Lata Baswaraj Patne, Member (Judicial) and Sisir Kumar Ratho, 
Member (Administrative)), 2026 SCC OnLine CAT 1512 

Tsering Ladol v. UT, Ladakh, (Ram Mohan Johri, Member (Administrative)), 2026 SCC OnLine CAT 
1280 

Ubaid Ur Rehman v. State (UT of J&K), (Rajinder Singh Dogra, Member (Judicial) and Ram Mohan 
Johri, Member (Administrative)), 2026 SCC OnLine CAT 1598 

Uma Shakar v. Union of India, (Anil Kumar Ojha, Member (Judicial) and Pankaj Kumar, Member 
(Administrative)), 2026 SCC OnLine CAT 1372 

Union of India v. Arjun, (Om Prakash VII, Member (Judicial)), 2026 SCC OnLine CAT 1310 
Union of India v. Satish Kumar D. Mishra, (Shri Krishna, Member (Administrative) and Umesh 

Gajankush, Member (Judicial)), 2026 SCC OnLine CAT 1324 
Union of India v. Suresh Kumar Vashishtha, (M.G. Sewlikar, Member (Judicial) and Sangam Narain 

Srivastava, Member (Administrative)), 2026 SCC OnLine CAT 1352 
Usman Bin Farooq v. State (UT of J&K), (Ram Mohan Johri, Member (Administrative)), 2026 SCC 

OnLine CAT 1498 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966427
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966535
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966519
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966519
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966358
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966250
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966483
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966483
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966550
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966550
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966411
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966247
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966247
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966257
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966430
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966430
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966469
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966295
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966295
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966413
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966413
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966472
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966240
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966240
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966558
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966332
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966270
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966284
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966312
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966458
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966458


 - 80 - 

© EBC Publishing Pvt Ltd 

Utpal Sarkar v. Union of India, (Urmita Datta (Sen), Member (Judicial) and Anindo Majumdar, 
Member (Administrative)), 2026 SCC OnLine CAT 1556 

V. Raghavendra v. Union of India, (S. Sujatha, Member (Judicial) and Dr. Sanjiv Kumar, Member 
(Administrative)), 2026 SCC OnLine CAT 1282 

V.V. John v. Superintendent of Post Offices, (Sunil Thomas, Member (Judicial) and Braj Mohan 
Agrawal, Member (Administrative)), 2026 SCC OnLine CAT 1308 

Vijay Sharma v. State (UT of J&K), (Ram Mohan Johri, Member (Administrative) and Diwakar 
Singh, Member (Judicial)), 2026 SCC OnLine CAT 1445 

Vimlesh Shukla v. Union of India, (Om Prakash VII, Member (Judicial)), 2026 SCC OnLine CAT 
1331 

Vinay Kumar v. Union of India, (Rajnish Kumar Rai, Member (Judicial)), 2026 SCC OnLine CAT 
1508 

Vinayak Mahadeo Patkar v. Krishna Swaminathan, (M.G. Sewlikar, Member (Judicial) and Sangam 
Narain Srivastava, Member (Administrative)), 2026 SCC OnLine CAT 1477 

Vinod Prakash Gupta v. Union of India, (Rajiv Joshi, Member (Judicial) and Anjani Nandan Sharan, 
Member (Administrative)), 2026 SCC OnLine CAT 1576 

Virendra Singh v. Robert Ravi, (Om Prakash VII, Member (Judicial) and Manju Pandey, Member 
(Administrative)), 2026 SCC OnLine CAT 1456 

Virendra Singh v. Union of India, (M.G. Sewlikar, Member (Judicial) and Sangam Narain Srivastava, 
Member (Administrative)), 2026 SCC OnLine CAT 1328 

Vishambhar Singh v. Union of India, (Om Prakash-VII, Member (Judicial)), 2026 SCC OnLine CAT 
1436 

Vivek Choudhary v. Union of India, (S. Sujatha, Member (Judicial) and Dr. Sanjiv Kumar, Member 
(Administrative)), 2026 SCC OnLine CAT 1443 

Vivekanand Pandey v. Uday Borawanker, (Rajnish Kumar Rai, Member (Judicial) and Manju Pandey, 
Member (Administrative)), 2026 SCC OnLine CAT 1544 

Wakil Deo Yadav v. Union of India, (Urmita Datta (Sen), Member (Judicial) and Anindo Majumdar, 
Member (Administrative)), 2026 SCC OnLine CAT 1524 

Yaragarla Krishnaveni v. Union of India, (Manish Garg, Member (Judicial) and Varun Sindhu Kul 
Kaumudi, Member (Administrative)), 2026 SCC OnLine CAT 1542 

Yash Pal Singh v. State of Jammu & Kashmir, (Rajinder Singh Dogra, Member (Judicial) and Ram 
Mohan Johri, Member (Administrative)), 2026 SCC OnLine CAT 1526 

Yashvantsinh v. Union of India, (Jayesh V. Bhairavia, Member (Judicial) and Sanjiv Kumar, Member 
(Administrative)), 2026 SCC OnLine CAT 1363 

Yogadi Singh v. State (UT of J&K), (Sanjeev Gupta, Member (Judicial) and Pragya Sahay Saksena, 
Member (Administrative)), 2026 SCC OnLine CAT 1365 

Yogendra Singh v. Union of India, (Om Prakash VII, Member (Judicial)), 2026 SCC OnLine CAT 
1571 

Zahid Ali Kahn v. State (UT of J&K), (Ram Mohan Johri, Member (Administrative) and Diwakar 
Singh, Member (Judicial)), 2026 SCC OnLine CAT 1547 

  
Customs Excise and Service Tax Appellate Tribunal 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966516
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966242
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966268
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966405
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966291
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966291
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966468
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966468
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966437
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966536
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966416
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966288
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966396
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966396
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966403
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966504
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966484
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966502
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966486
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966323
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966325
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966531
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966531
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966507


 - 81 - 

© EBC Publishing Pvt Ltd 

A.R. Krishnan v. CCE, (Ajay Sharma, Member (Judicial) and M.M. Parthiban, Member (Technical)), 
2026 SCC OnLine CESTAT 2393 

Aardee Builders v. Commissioner of GST & Central Excise, (Vasa Seshagiri Rao, Member 
(Technical) and Ajayan T.V., Member (Judicial)), 2026 SCC OnLine CESTAT 2378 

Ambika Caterers & Decorators v. Commissioner of C.G.S.T. & Central Excise, (Ashok Jindal, 
Member (Judicial) and K. Anpazhakan, Member (Technical)), 2026 SCC OnLine CESTAT 2387 

Anubhav Cargo Movers v. Commr. of Customs, (Dr Rachna Gupta, Officiating President and P.V. 
Subba Rao, Member (Technical)), 2026 SCC OnLine CESTAT 2367 

Commr. of Customs v. Atibir Industries Co. Ltd., (Ashok Jindal, Member (Judicial) and K. 
Anpazhakan, Member (Technical)), 2026 SCC OnLine CESTAT 2371 

Commr. of Customs v. Guru Krupa Traders, (Vasa Seshagiri Rao, Member (Technical) and Ajayan 
T.V., Member (Judicial)), 2026 SCC OnLine CESTAT 2362 

Commr. of Customs v. ICMC Corpn. Ltd., (Vasa Seshagiri Rao, Member (Technical) and Ajayan 
T.V., Member (Judicial)), 2026 SCC OnLine CESTAT 2365 

Dakshin Kalikata Sansad v. Commr. (CGST), (Ashok Jindal, Member (Judicial) and K. Anpazhakan, 
Member (Technical)), 2026 SCC OnLine CESTAT 2386 

Escorts Kubota Ltd. v. Commr. of Customs, (Ajayan T.V., Member (Judicial)), 2026 SCC OnLine 
CESTAT 2366 

Hind Ship Airways v. Commr. of Customs, (Ajay Sharma, Member (Judicial) and M.M. Parthiban, 
Member (Technical)), 2026 SCC OnLine CESTAT 2373 

M. Subramanian v. Commissioner of GST & Central Excise, (Vasa Seshagiri Rao, Member 
(Technical) and Ajayan T.V., Member (Judicial)), 2026 SCC OnLine CESTAT 2379 

M.A.T. Sons v. Commr. of Customs, (P. Dinesha, Member (Judicial) and Vasa Seshagiri Rao, Member 
(Technical)), 2026 SCC OnLine CESTAT 2363 

Maa Santoshi Construction v. Commr. (CGST), (Ashok Jindal, Member (Judicial) and K. 
Anpazhakan, Member (Technical)), 2026 SCC OnLine CESTAT 2389 

Maraica Industries v. Commr. (CGST), (Ashok Jindal, Member (Judicial) and K. Anpazhakan, 
Member (Technical)), 2026 SCC OnLine CESTAT 2376 

Mohd. Mostafa Kamal v. Commr. of Customs, (R. Muralidhar, Member (Judicial)), 2026 SCC OnLine 
CESTAT 2369 

Mukteswar Carrier v. Commr. (CGST), (Ashok Jindal, Member (Judicial) and K. Anpazhakan, 
Member (Technical)), 2026 SCC OnLine CESTAT 2383 

Mukteswar Carrier v. Commr. (CGST), (Ashok Jindal, Member (Judicial) and K. Anpazhakan, 
Member (Technical)), 2026 SCC OnLine CESTAT 2384 

Nogendra Chandra Paul v. Commr. of Customs, (R. Muralidhar, Member (Judicial)), 2026 SCC 
OnLine CESTAT 2374 

Orissa Bengal Transport Co. v. Commissioner of G.S.T. & C.X., (Ashok Jindal, Member (Judicial) 
and K. Anpazhakan, Member (Technical)), 2026 SCC OnLine CESTAT 2385 

Parag Agarwal v. Commissioner of C.G.S.T. & Central Excise, (Ashok Jindal, Member (Judicial) and 
K. Anpazhakan, Member (Technical)), 2026 SCC OnLine CESTAT 2388 

Pr. Commissioner of Central GST & Central Excise v. Central Coalfields Ltd., (Ashok Jindal, 
Member (Judicial) and K. Anpazhakan, Member (Technical)), 2026 SCC OnLine CESTAT 2382 

Prarthna Estates (P) Ltd. v. Commr. (CGST), (R. Muralidhar, Member (Judicial)), 2026 SCC OnLine 
CESTAT 2391 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003970757
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003970742
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003970751
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003970731
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003970735
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003970726
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003970729
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003970750
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003970730
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003970730
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003970737
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003970743
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003970727
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003970753
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003970740
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003970733
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003970733
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003970747
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003970748
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003970738
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003970738
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003970749
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003970752
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003970746
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003970755
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003970755


 - 82 - 

© EBC Publishing Pvt Ltd 

RBA Exports Ltd. v. Commr. (CGST), (Ajayan T.V., Member (Judicial)), 2026 SCC OnLine CESTAT 
2380 

S L Lumax Ltd. v. Commr. of Customs, (Vasa Seshagiri Rao, Member (Technical) and Ajayan T.V., 
Member (Judicial)), 2026 SCC OnLine CESTAT 2364 

S.L. Packging (P) Ltd. v. Commr. of Customs, (Ashok Jindal, Member (Judicial) and K. Anpazhakan, 
Member (Technical)), 2026 SCC OnLine CESTAT 2368 

Shantilal C Mehta v. Commr. of Customs, (Ajay Sharma, Member (Judicial) and M.M. Parthiban, 
Member (Technical)), 2026 SCC OnLine CESTAT 2372 

Shree Balaji Construction v. CCE, (P.V. Subba Rao, Member (Technical)), 2026 SCC OnLine 
CESTAT 2381 

Shree Chandi Plastic Udyog v. Commr. (CGST), (Ashok Jindal, Member (Judicial) and K. 
Anpazhakan, Member (Technical)), 2026 SCC OnLine CESTAT 2394 

Sitaram Energy & Logistics Ltd. v. Commr. (CGST), (Ashok Jindal, Member (Judicial) and K. 
Anpazhakan, Member (Technical)), 2026 SCC OnLine CESTAT 2392 

Smrithi Constructions v. Commissioner of GST & Central Excise, (Vasa Seshagiri Rao, Member 
(Technical) and Ajayan T.V., Member (Judicial)), 2026 SCC OnLine CESTAT 2377 

Super Smelters Ltd. v. Commr. (CGST), (R. Muralidhar, Member (Judicial)), 2026 SCC OnLine 
CESTAT 2375 

Tata Steel Ltd. v. CCE, (Ashok Jindal, Member (Judicial) and K. Anpazhakan, Member (Technical)), 
2026 SCC OnLine CESTAT 2390 

Technology Next v. Commr. of Customs, (Ashok Jindal, Member (Judicial) and K. Anpazhakan, 
Member (Technical)), 2026 SCC OnLine CESTAT 2370 

  
Central Information Commission 

A.K. Sharma v. CPIO, (Sudha Rani Relangi, IC), 2026 SCC OnLine CIC 3730 
A.R. Khan v. C.P.I.O., (Swagat Das, IC), 2026 SCC OnLine CIC 3799 
Abdul Hamid v. CPIO, (Raj Kumar Goyal, CIC), 2026 SCC OnLine CIC 3887 
Abdul Latief Butt v. CPIO, (Raj Kumar Goyal, CIC), 2026 SCC OnLine CIC 3944 
Abdul Majeed Zargar v. CPIO, (Raj Kumar Goyal, CIC), 2026 SCC OnLine CIC 3774 
Abdul Rashid Dar v. CPIO, (Raj Kumar Goyal, CIC), 2026 SCC OnLine CIC 3779 
Abhijit Bachhar v. CPIO, (Jaya Varma Sinha, IC), 2026 SCC OnLine CIC 3912 
Aditya Bawnoo v. CPIO, (Khushwant Singh Sethi, IC), 2026 SCC OnLine CIC 3792 
Ajeet Kumar Singh v. CPIO, (Ashutosh Chaturvedi, IC), 2026 SCC OnLine CIC 3832 
Ajeet Pal v. CPIO, (Jaya Varma Sinha, IC), 2026 SCC OnLine CIC 3939 
Ajit Kumar Singh v. CPIO, (P.R. Ramesh, IC), 2026 SCC OnLine CIC 3722 
Akash Garg v. CPIO, (Jaya Varma Sinha, IC), 2026 SCC OnLine CIC 3864 
Akash Kumar Shukla v. CPIO, (Surendra Singh Meena, IC), 2026 SCC OnLine CIC 3891 
Akshara v. CPIO, (Sudha Rani Relangi, IC), 2026 SCC OnLine CIC 3704 
Aman Kumar v. CPIO, (Surendra Singh Meena, IC), 2026 SCC OnLine CIC 3698 
Amit Kumar Mishra v. C.P.I.O., (Swagat Das, IC), 2026 SCC OnLine CIC 3852 
Amit Kumar Yadav v. CPIO, (Sanjeev Kumar Jindal, IC), 2026 SCC OnLine CIC 3780 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003970744
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003970744
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003970728
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003970732
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003970736
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003970745
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003970745
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003970758
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003970756
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003970741
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003970739
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003970739
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003970754
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003970734
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966628
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966697
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966785
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966842
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966672
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966677
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966810
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966690
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966730
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966837
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966620
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966762
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966789
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966603
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966597
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966750
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966678


 - 83 - 

© EBC Publishing Pvt Ltd 

Amit Kumar Yadav v. CPIO, (Sanjeev Kumar Jindal, IC), 2026 SCC OnLine CIC 3781 
Amit Singhal v. CPIO, (Jaya Varma Sinha, IC), 2026 SCC OnLine CIC 3871 
Amol Prakash Salunkhe v. CPIO, (P.R. Ramesh, IC), 2026 SCC OnLine CIC 3845 
Amol Sidaraya Edake v. CPIO, (Khushwant Singh Sethi, IC), 2026 SCC OnLine CIC 3684 
Anand Rai v. CPIO, (Ashutosh Chaturvedi, IC), 2026 SCC OnLine CIC 3831 
Anil Kumar Dhyani v. CPIO, (Sanjeev Kumar Jindal, IC), 2026 SCC OnLine CIC 3735 
Anil Kumar Sah v. CPIO, (Jaya Varma Sinha, IC), 2026 SCC OnLine CIC 3686 
Anil Kumar v. CPIO, (Sudha Rani Relangi, IC), 2026 SCC OnLine CIC 3808 
Anjali Singh v. CPIO, (Sudha Rani Relangi, IC), 2026 SCC OnLine CIC 3929 
Ankit Singh v. CPIO, (Sudha Rani Relangi, IC), 2026 SCC OnLine CIC 3790 
Ankit v. CPIO, (Khushwant Singh Sethi, IC), 2026 SCC OnLine CIC 3878 
Annika Priya v. CPIO, (Sudha Rani Relangi, IC), 2026 SCC OnLine CIC 3708 
Anupam Biswas v. CPIO, (Jaya Varma Sinha, IC), 2026 SCC OnLine CIC 3716 
Anushka Priyadarshini v. CPIO, (Sudha Rani Relangi, IC), 2026 SCC OnLine CIC 3931 
Arjun Das v. CPIO, (P.R. Ramesh, IC), 2026 SCC OnLine CIC 3840 
Arpit Anand v. CPIO, (Sudha Rani Relangi, IC), 2026 SCC OnLine CIC 3794 
Arun Prakash Ambathy v. CPIO, (Jaya Varma Sinha, IC), 2026 SCC OnLine CIC 3701 
Arvind Kumar v. CPIO, (Sudha Rani Relangi, IC), 2026 SCC OnLine CIC 3703 
Arvind v. CPIO, (Jaya Varma Sinha, IC), 2026 SCC OnLine CIC 3936 
Ashvath Kumar G. v. CPIO, (Jaya Varma Sinha, IC), 2026 SCC OnLine CIC 3938 
Asmah Jan v. CPIO, (Raj Kumar Goyal, CIC), 2026 SCC OnLine CIC 3777 
Atanu Mandal v. CPIO, (Jaya Varma Sinha, IC), 2026 SCC OnLine CIC 3846 
Awadhesh Kumar v. CPIO, (Ashutosh Chaturvedi, IC), 2026 SCC OnLine CIC 3876 
B.V.R. Chowdary v. C.P.I.O., (Swagat Das, IC), 2026 SCC OnLine CIC 3835 
Bajrang Bali Upadhyay v. CPIO, (Khushwant Singh Sethi, IC), 2026 SCC OnLine CIC 3885 
Balasubramaniam Rathinavel v. CPIO, (Surendra Singh Meena, IC), 2026 SCC OnLine CIC 3696 
Balram Devgan v. CPIO, (Surendra Singh Meena, IC), 2026 SCC OnLine CIC 3738 
Balram v. CPIO, (Ashutosh Chaturvedi, IC), 2026 SCC OnLine CIC 3755 
Bharat v. CPIO, (Sanjeev Kumar Jindal, IC), 2026 SCC OnLine CIC 3672 
Bhawana v. CPIO, (Sudha Rani Relangi, IC), 2026 SCC OnLine CIC 3787 
Bhawana v. CPIO, (Sudha Rani Relangi, IC), 2026 SCC OnLine CIC 3789 
Bhoomi Chattar Singh Rachhoya v. CPIO, (Sanjeev Kumar Jindal, IC), 2026 SCC OnLine CIC 3725 
Bhupendra Kumar Swami v. CPIO, (Jaya Varma Sinha, IC), 2026 SCC OnLine CIC 3837 
Bhushan Kumar v. C.P.I.O., (Swagat Das, IC), 2026 SCC OnLine CIC 3850 
Bikash Singh v. CPIO, (Ashutosh Chaturvedi, IC), 2026 SCC OnLine CIC 3766 
Bikram Jaisi v. CPIO, (Sudha Rani Relangi, IC), 2026 SCC OnLine CIC 3869 
C.S. Rajan v. C.P.I.O., (Swagat Das, IC), 2026 SCC OnLine CIC 3836 
Chanchal Kumar Pathak v. CPIO, (Ashutosh Chaturvedi, IC), 2026 SCC OnLine CIC 3757 
Chandan Kumar v. C.P.I.O., (Swagat Das, IC), 2026 SCC OnLine CIC 3854 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966679
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966769
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966743
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966583
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966729
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966633
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966585
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966706
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966827
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966688
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966776
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966606
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966614
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966829
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966738
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966692
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966600
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966602
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966834
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966836
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966675
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966744
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966774
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966733
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966783
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966595
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966636
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966653
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966571
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966685
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966687
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966623
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966735
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966748
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966664
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966767
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966734
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966655
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966752


 - 84 - 

© EBC Publishing Pvt Ltd 

Chauhan Vanrajsinh v. CPIO, (Ashutosh Chaturvedi, IC), 2026 SCC OnLine CIC 3729 
D.R. Arora v. CPIO, (Ashutosh Chaturvedi, IC), 2026 SCC OnLine CIC 3824 
Daljeet Singh v. CPIO, (Sudha Rani Relangi, IC), 2026 SCC OnLine CIC 3800 
Datta Satvaji Bijule v. CPIO, (Ashutosh Chaturvedi, IC), 2026 SCC OnLine CIC 3765 
Debasish Chowdhury v. CPIO, (Surendra Singh Meena, IC), 2026 SCC OnLine CIC 3693 
Deep Chandra Pande v. CPIO, (Jaya Varma Sinha, IC), 2026 SCC OnLine CIC 3830 
Deepak Ganesh Sawant v. CPIO, (Ashutosh Chaturvedi, IC), 2026 SCC OnLine CIC 3877 
Devan Kumar Bheel v. CPIO, (Sudha Rani Relangi, IC), 2026 SCC OnLine CIC 3935 
Devesh Kumar v. CPIO, (Ashutosh Chaturvedi, IC), 2026 SCC OnLine CIC 3826 
Dhan Raj Sharma v. CPIO, (Ashutosh Chaturvedi, IC), 2026 SCC OnLine CIC 3760 
Dharmendra Kumar Mishra v. CPIO, (Surendra Singh Meena, IC), 2026 SCC OnLine CIC 3689 
Dharmendra Kumar v. CPIO, (Jaya Varma Sinha, IC), 2026 SCC OnLine CIC 3859 
Dharmendra Kumar v. CPIO, (Jaya Varma Sinha, IC), 2026 SCC OnLine CIC 3860 
Dheeraj Kumar Jain v. C.P.I.O., (Swagat Das, IC), 2026 SCC OnLine CIC 3953 
Dilkhush Meena v. CPIO, (Sudha Rani Relangi, IC), 2026 SCC OnLine CIC 3804 
Dinesh Chopra v. CPIO, (Jaya Varma Sinha, IC), 2026 SCC OnLine CIC 3661 
Dinesh G. v. C.P.I.O., (Swagat Das, IC), 2026 SCC OnLine CIC 3909 
Dinesh Kumar v. CPIO, (Jaya Varma Sinha, IC), 2026 SCC OnLine CIC 3662 
Dinesh Kumar v. CPIO, (Sudha Rani Relangi, IC), 2026 SCC OnLine CIC 3917 
Doddi Dhanush v. CPIO, (Jaya Varma Sinha, IC), 2026 SCC OnLine CIC 3915 
Dr Balasubramaniam Rathinavel v. CPIO, (Surendra Singh Meena, IC), 2026 SCC OnLine CIC 3699 
Dr. Rashav Chahal v. CPIO, (Ashutosh Chaturvedi, IC), 2026 SCC OnLine CIC 3795 
Durgesh Meena v. C.P.I.O., (Swagat Das, IC), 2026 SCC OnLine CIC 3829 
Dwarika Prasad v. CPIO, (Ashutosh Chaturvedi, IC), 2026 SCC OnLine CIC 3823 
E. Vishwanath v. CPIO, (Surendra Singh Meena, IC), 2026 SCC OnLine CIC 3695 
Esha v. CPIO, (Sudha Rani Relangi, IC), 2026 SCC OnLine CIC 3920 
Fareed Ahamad Khan v. CPIO, (Sudha Rani Relangi, IC), 2026 SCC OnLine CIC 3670 
Fazlul Haque Khan Khaldi v. C.P.I.O., (Swagat Das, IC), 2026 SCC OnLine CIC 3849 
G. Senthil v. C.P.I.O., (Swagat Das, IC), 2026 SCC OnLine CIC 3906 
Gaurav Singh Bhati v. CPIO, (Jaya Varma Sinha, IC), 2026 SCC OnLine CIC 3741 
Ghanshyam Bhatt v. CPIO, (Jaya Varma Sinha, IC), 2026 SCC OnLine CIC 3663 
Gholam Shahid v. CPIO, (Jaya Varma Sinha, IC), 2026 SCC OnLine CIC 3844 
Girdhari Lal Meena v. CPIO, (Khushwant Singh Sethi, IC), 2026 SCC OnLine CIC 3778 
Gorav Choudhary v. CPIO, (Jaya Varma Sinha, IC), 2026 SCC OnLine CIC 3914 
Hans Pal v. CPIO, (Sudha Rani Relangi, IC), 2026 SCC OnLine CIC 3919 
Harish Chand Sharma v. CPIO, (Sudha Rani Relangi, IC), 2026 SCC OnLine CIC 3806 
Himanshu Agarwal v. CPIO, (Ashutosh Chaturvedi, IC), 2026 SCC OnLine CIC 3758 
Himanshu Garg v. CPIO, (Surendra Singh Meena, IC), 2026 SCC OnLine CIC 3841 
Irfan Ahmad Hakak v. CPIO, (Raj Kumar Goyal, CIC), 2026 SCC OnLine CIC 3947 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966627
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966722
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966698
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966663
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966592
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966728
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966775
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966833
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966724
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966658
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966588
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966757
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966758
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966851
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966702
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966560
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966807
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966561
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966815
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966813
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966598
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966693
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966727
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966721
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966594
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966818
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966569
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966747
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966804
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966639
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966562
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966742
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966676
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966812
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966817
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966704
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966656
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966739
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966845


 - 85 - 

© EBC Publishing Pvt Ltd 

Ishwarbhai B. Solanki v. C.P.I.O., (Swagat Das, IC), 2026 SCC OnLine CIC 3951 
J.P. Tiwari v. C.P.I.O., (Swagat Das, IC), 2026 SCC OnLine CIC 3719 
J.P. Tiwari v. C.P.I.O., (Swagat Das, IC), 2026 SCC OnLine CIC 3720 
J.S. Bhattacharjee v. CPIO, (Sudha Rani Relangi, IC), 2026 SCC OnLine CIC 3809 
Jagdish Prasad Yadav v. CPIO, (Surendra Singh Meena, IC), 2026 SCC OnLine CIC 3896 
Jai Prakash Harwani v. CPIO, (Jaya Varma Sinha, IC), 2026 SCC OnLine CIC 3856 
Jignesh Rajesh Shah v. CPIO, (Surendra Singh Meena, IC), 2026 SCC OnLine CIC 3680 
Jyoti Kaushal v. CPIO, (Surendra Singh Meena, IC), 2026 SCC OnLine CIC 3910 
K.P. Komesh Kumar v. CPIO, (Surendra Singh Meena, IC), 2026 SCC OnLine CIC 3782 
Kalavati Jadhav v. CPIO, (P.R. Ramesh, IC), 2026 SCC OnLine CIC 3847 
Kalla Naga Aditya v. CPIO, (Jaya Varma Sinha, IC), 2026 SCC OnLine CIC 3872 
Kanchan Kumar v. CPIO, (Surendra Singh Meena, IC), 2026 SCC OnLine CIC 3682 
Karnjeet Kumar Singh v. CPIO, (Khushwant Singh Sethi, IC), 2026 SCC OnLine CIC 3797 
Kasirajan Anbalagan v. CPIO, (Ashutosh Chaturvedi, IC), 2026 SCC OnLine CIC 3879 
Kesar Bhatt v. CPIO, (Sudha Rani Relangi, IC), 2026 SCC OnLine CIC 3807 
Keshav Khatri v. CPIO, (Ashutosh Chaturvedi, IC), 2026 SCC OnLine CIC 3833 
Khageshwar Apat v. CPIO, (Surendra Singh Meena, IC), 2026 SCC OnLine CIC 3697 
Khashti Rawat v. CPIO, (Surendra Singh Meena, IC), 2026 SCC OnLine CIC 3679 
Kochuvarkey Mathew v. CPIO, (Jaya Varma Sinha, IC), 2026 SCC OnLine CIC 3688 
Kumar Ankesh v. CPIO, (P.R. Ramesh, IC), 2026 SCC OnLine CIC 3848 
Kumar v. CPIO, (Raj Kumar Goyal, CIC), 2026 SCC OnLine CIC 3821 
Kunta Devi v. PIO, (Vinod Kumar Tiwari, IC), 2026 SCC OnLine CIC 3817 
Kuruva Nagaraju v. CPIO, (Ashutosh Chaturvedi, IC), 2026 SCC OnLine CIC 3711 
Kuruva Nagaraju v. CPIO, (Ashutosh Chaturvedi, IC), 2026 SCC OnLine CIC 3712 
L.M. Sondhiya v. CPIO, (Ashutosh Chaturvedi, IC), 2026 SCC OnLine CIC 3834 
Lajjawati Yadav v. CPIO, (Ashutosh Chaturvedi, IC), 2026 SCC OnLine CIC 3768 
Laxman Dass Fulwani v. C.P.I.O., (Swagat Das, IC), 2026 SCC OnLine CIC 3875 
Lokesh v. CPIO, (Sudha Rani Relangi, IC), 2026 SCC OnLine CIC 3934 
M.B. Jayan v. CPIO, (Khushwant Singh Sethi, IC), 2026 SCC OnLine CIC 3770 
M.B. Jayan v. CPIO, (Khushwant Singh Sethi, IC), 2026 SCC OnLine CIC 3771 
M.D. Bhakthavastchalam v. CPIO, (Raj Kumar Goyal, CIC), 2026 SCC OnLine CIC 3671 
Mahipaal v. CPIO, (Jaya Varma Sinha, IC), 2026 SCC OnLine CIC 3669 
Mandeepsingh P. Chhabda v. CPIO, (Sudha Rani Relangi, IC), 2026 SCC OnLine CIC 3705 
Mangesh Ratan Hase v. C.P.I.O., (Swagat Das, IC), 2026 SCC OnLine CIC 3721 
Manish Babarao Shinde v. CPIO, (Sanjeev Kumar Jindal, IC), 2026 SCC OnLine CIC 3734 
Manish V. Patel v. C.P.I.O., (Swagat Das, IC), 2026 SCC OnLine CIC 3727 
Manjhur Ali v. CPIO, (Sudha Rani Relangi, IC), 2026 SCC OnLine CIC 3801 
Manoj Kumar v. CPIO, (Jaya Varma Sinha, IC), 2026 SCC OnLine CIC 3709 
Mayank Lakhera v. C.P.I.O., (Swagat Das, IC), 2026 SCC OnLine CIC 3827 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966849
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966617
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966618
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966707
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966794
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966754
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966579
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966808
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966680
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966745
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966770
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966581
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966695
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966777
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966705
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966731
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966596
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966578
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966587
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966746
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966719
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966715
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966609
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966610
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966732
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966666
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966773
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966832
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966668
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966669
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966570
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966568
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966604
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966619
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966632
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966625
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966699
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966607
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966725


 - 86 - 

© EBC Publishing Pvt Ltd 

Mayur Nikhare v. C.P.I.O., (Swagat Das, IC), 2026 SCC OnLine CIC 3954 
Mohd. Asgar Malik v. CPIO, (Raj Kumar Goyal, CIC), 2026 SCC OnLine CIC 3945 
Mohd. Ilyas Khan v. C.P.I.O., (Swagat Das, IC), 2026 SCC OnLine CIC 3717 
Mohd. Irfan Bhati v. CPIO, (Jaya Varma Sinha, IC), 2026 SCC OnLine CIC 3775 
N. Vijayaraghavan v. C.P.I.O., (Swagat Das, IC), 2026 SCC OnLine CIC 3905 
Naresh Kadyan v. CPIO, (Sanjeev Kumar Jindal, IC), 2026 SCC OnLine CIC 3673 
Naresh Kumar v. CPIO, (Surendra Singh Meena, IC), 2026 SCC OnLine CIC 3895 
Naresh v. CPIO, (Sudha Rani Relangi, IC), 2026 SCC OnLine CIC 3788 
Narsingh Patel v. CPIO, (Raj Kumar Goyal, CIC), 2026 SCC OnLine CIC 3810 
Nasim Akhtar v. CPIO, (Jaya Varma Sinha, IC), 2026 SCC OnLine CIC 3843 
Nazeer Manikfan v. CPIO, (P.R. Ramesh, IC), 2026 SCC OnLine CIC 3940 
Nehul Amritiya v. CPIO, (Jaya Varma Sinha, IC), 2026 SCC OnLine CIC 3710 
Nehul Amritiya v. CPIO, (Jaya Varma Sinha, IC), 2026 SCC OnLine CIC 3888 
Nilesh Agrawal v. CPIO, (Surendra Singh Meena, IC), 2026 SCC OnLine CIC 3899 
Nilesh Agrawal v. CPIO, (Surendra Singh Meena, IC), 2026 SCC OnLine CIC 3900 
Nisha v. CPIO, (P.R. Ramesh, IC), 2026 SCC OnLine CIC 3866 
Nisha v. CPIO, (P.R. Ramesh, IC), 2026 SCC OnLine CIC 3867 
Nitish Kumar v. CPIO, (Khushwant Singh Sethi, IC), 2026 SCC OnLine CIC 3769 
Om Prakash Tailor v. CPIO, (Jaya Varma Sinha, IC), 2026 SCC OnLine CIC 3857 
P.L. Banga v. CPIO, (Jaya Varma Sinha, IC), 2026 SCC OnLine CIC 3793 
Pankaj Gupta v. CPIO, (Khushwant Singh Sethi, IC), 2026 SCC OnLine CIC 3676 
Pankaj Kumar v. CPIO, (Jaya Varma Sinha, IC), 2026 SCC OnLine CIC 3890 
Pappu Ramkishore Prajapati v. CPIO, (Khushwant Singh Sethi, IC), 2026 SCC OnLine CIC 3886 
Paramvir Pal v. CPIO, (Sudha Rani Relangi, IC), 2026 SCC OnLine CIC 3707 
Pawan Kumar Singh v. CPIO, (Sanjeev Kumar Jindal, IC), 2026 SCC OnLine CIC 3736 
Pawas Prasoon v. CPIO, (P.R. Ramesh, IC), 2026 SCC OnLine CIC 3838 
Pawas Prasoon v. Regional Director India Tourism Ministry of Tourism, (P.R. Ramesh, IC), 2026 

SCC OnLine CIC 3839 
Poonam v. CPIO, (Khushwant Singh Sethi, IC), 2026 SCC OnLine CIC 3685 
Pradeep Kumar v. CPIO, (Sudha Rani Relangi, IC), 2026 SCC OnLine CIC 3702 
Pradip Kumar Pramanik v. CPIO, (Surendra Singh Meena, IC), 2026 SCC OnLine CIC 3694 
Pragati Sheel Shukla v. CPIO, (Ashutosh Chaturvedi, IC), 2026 SCC OnLine CIC 3763 
Prakash Chandra Pandey v. CPIO, (Ashutosh Chaturvedi, IC), 2026 SCC OnLine CIC 3756 
Pranjal Mishra v. CPIO, (P.R. Ramesh, IC), 2026 SCC OnLine CIC 3718 
Pratik Mishra v. C.P.I.O., (Swagat Das, IC), 2026 SCC OnLine CIC 3952 
Prithiviraj S. v. C.P.I.O., (Swagat Das, IC), 2026 SCC OnLine CIC 3908 
R. Thulasidoss v. C.P.I.O., (Swagat Das, IC), 2026 SCC OnLine CIC 3907 
Radhakrishann Pandey v. CPIO, (Jaya Varma Sinha, IC), 2026 SCC OnLine CIC 3874 
Raees Ahmad v. PIO, (Vinod Kumar Tiwari, IC), 2026 SCC OnLine CIC 3820 
Rahul Madhukar Brahmane v. CPIO, (Ashutosh Chaturvedi, IC), 2026 SCC OnLine CIC 3767 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966852
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966843
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966615
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966673
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966803
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966572
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966793
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966686
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966708
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966741
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966838
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966608
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966786
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966797
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966798
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966764
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966765
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966667
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966755
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966691
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966575
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966788
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966784
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966605
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966634
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966736
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966737
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966737
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966584
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966601
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966593
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966661
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966654
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966616
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966850
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966806
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966805
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966772
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966718
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966665


 - 87 - 

© EBC Publishing Pvt Ltd 

Raj Kumar Gupta v. CPIO, (P.R. Ramesh, IC), 2026 SCC OnLine CIC 3855 
Raj kumar Mehoriya v. CPIO, (Ashutosh Chaturvedi, IC), 2026 SCC OnLine CIC 3761 
Raja Bhaiya v. CPIO, (Jaya Varma Sinha, IC), 2026 SCC OnLine CIC 3858 
Rajendra Kumar Patnaik v. CPIO, (Jaya Varma Sinha, IC), 2026 SCC OnLine CIC 3742 
Rajesh v. CPIO, (Khushwant Singh Sethi, IC), 2026 SCC OnLine CIC 3881 
Rajesh v. CPIO, (Khushwant Singh Sethi, IC), 2026 SCC OnLine CIC 3882 
Rajkumar Shaligram v. C.P.I.O., (Swagat Das, IC), 2026 SCC OnLine CIC 3950 
Rajpal Suman v. CPIO, (Jaya Varma Sinha, IC), 2026 SCC OnLine CIC 3784 
Rakesh Kesar v. CPIO, (Surendra Singh Meena, IC), 2026 SCC OnLine CIC 3747 
Rakesh Mishra v. CPIO, (Sudha Rani Relangi, IC), 2026 SCC OnLine CIC 3932 
Ram Avtar Sharma v. CPIO, (Raj Kumar Goyal, IC), 2026 SCC OnLine CIC 3941 
Ram Jivan Dixit v. CPIO, (Sanjeev Kumar Jindal, IC), 2026 SCC OnLine CIC 3715 
Raman Kumar v. C.P.I.O., (Swagat Das, IC), 2026 SCC OnLine CIC 3853 
Ran Bahadur v. CPIO, (Sanjeev Kumar Jindal, IC), 2026 SCC OnLine CIC 3714 
Randhir Kumar Singh v. CPIO, (Jaya Varma Sinha, IC), 2026 SCC OnLine CIC 3949 
Rashid Hussain Lone v. CPIO, (Raj Kumar Goyal, CIC), 2026 SCC OnLine CIC 3943 
Ravinder Singh Rawat v. CPIO, (P.R. Ramesh, IC), 2026 SCC OnLine CIC 3724 
Rinku Singh v. CPIO, (Sanjeev Kumar Jindal, IC), 2026 SCC OnLine CIC 3746 
Ritesh Kumar Kanojia v. CPIO, (Sudha Rani Relangi, IC), 2026 SCC OnLine CIC 3925 
Robin Vinay Kumar Zaccheus v. CPIO, (Sanjeev Kumar Jindal, IC), 2026 SCC OnLine CIC 3743 
Rohit Ranjan v. CPIO, (Sudha Rani Relangi, IC), 2026 SCC OnLine CIC 3791 
Rohit Saxena v. CPIO, (Khushwant Singh Sethi, IC), 2026 SCC OnLine CIC 3665 
Roshan Prakash Thakur v. CPIO, (Jaya Varma Sinha, IC), 2026 SCC OnLine CIC 3687 
Rupesh Kumar Jha v. CPIO, (Khushwant Singh Sethi, IC), 2026 SCC OnLine CIC 3732 
S. Arunachalam v. PIO, (Vinod Kumar Tiwari, IC), 2026 SCC OnLine CIC 3901 
S. Augustine John v. CPIO, (Jaya Varma Sinha, IC), 2026 SCC OnLine CIC 3822 
S. Venkatraman v. Nuclear Power Corpn. of India Ltd., (Raj Kumar Goyal, CIC), 2026 SCC OnLine 

CIC 3873 
S.C. Bhatia v. CPIO, (Khushwant Singh Sethi, IC), 2026 SCC OnLine CIC 3884 
SA Sridhar v. CPIO, (Sanjeev Kumar Jindal, IC), 2026 SCC OnLine CIC 3731 
Sachin Gupta v. C.P.I.O., (Swagat Das, IC), 2026 SCC OnLine CIC 3851 
Sachin Laxman Mane v. CPIO, (Surendra Singh Meena, IC), 2026 SCC OnLine CIC 3678 
Sachin Mehto v. CPIO, (P.R. Ramesh, IC), 2026 SCC OnLine CIC 3898 
Sai Muni Meduru v. CPIO, (Khushwant Singh Sethi, IC), 2026 SCC OnLine CIC 3751 
Sai Muni Meduru v. CPIO, (Khushwant Singh Sethi, IC), 2026 SCC OnLine CIC 3752 
Sai Muni Meduru v. CPIO, (Khushwant Singh Sethi, IC), 2026 SCC OnLine CIC 3753 
Sai Muni Meduru v. CPIO, (Khushwant Singh Sethi, IC), 2026 SCC OnLine CIC 3754 
Samarth Singh v. CPIO, (Sanjeev Kumar Jindal, IC), 2026 SCC OnLine CIC 3737 
Sameer Sagir Shaikh v. CPIO, (Ashutosh Chaturvedi, IC), 2026 SCC OnLine CIC 3764 
Sandeep Kumar Sharma v. CPIO, (Sudha Rani Relangi, IC), 2026 SCC OnLine CIC 3930 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966753
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966659
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966756
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966640
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966779
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966780
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966848
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966682
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966645
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966830
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966839
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966613
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966751
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966612
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966847
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966841
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966622
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966644
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966823
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966641
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966689
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966564
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966586
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966630
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966799
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966720
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966771
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966771
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966782
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966629
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966749
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966577
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966796
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966649
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966650
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966651
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966652
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966635
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966662
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966828


 - 88 - 

© EBC Publishing Pvt Ltd 

Sandeep Mehta v. C.P.I.O., (Swagat Das, IC), 2026 SCC OnLine CIC 3828 
Sanjay Kumar v. CPIO, (Sanjeev Kumar Jindal, IC), 2026 SCC OnLine CIC 3675 
Sanjeet Gupta v. CPIO, (Raj Kumar Goyal, CIC), 2026 SCC OnLine CIC 3726 
Sanjiv Kumar v. CPIO, (Jaya Varma Sinha, IC), 2026 SCC OnLine CIC 3904 
Santosh Chaurasiya v. CPIO, (Jaya Varma Sinha, IC), 2026 SCC OnLine CIC 3902 
Santosh Kumar Choudhary v. CPIO, (P.R. Ramesh, IC), 2026 SCC OnLine CIC 3842 
Saroj v. PIO, (Vinod Kumar Tiwari, IC), 2026 SCC OnLine CIC 3812 
Saroj v. PIO, (Vinod Kumar Tiwari, IC), 2026 SCC OnLine CIC 3813 
Satish Ashok Sherkhane v. CPIO, (Surendra Singh Meena, IC), 2026 SCC OnLine CIC 3911 
Satish v. PIO, (Vinod Kumar Tiwari, IC), 2026 SCC OnLine CIC 3815 
Shahzad Ahmad v. CPIO, (Khushwant Singh Sethi, IC), 2026 SCC OnLine CIC 3723 
Sham Anand Suryawanshi v. CPIO, (Khushwant Singh Sethi, IC), 2026 SCC OnLine CIC 3798 
Shamim Ahmad Ansari v. CPIO, (Sudha Rani Relangi, IC), 2026 SCC OnLine CIC 3870 
Shanti Devi Saroj v. CPIO, (Jaya Varma Sinha, IC), 2026 SCC OnLine CIC 3861 
Sharda Devi v. PIO, (Vinod Kumar Tiwari, IC), 2026 SCC OnLine CIC 3816 
Shashank Shekhar Rai v. CPIO, (Sudha Rani Relangi, IC), 2026 SCC OnLine CIC 3922 
Shivam Kumar v. CPIO, (Sudha Rani Relangi, IC), 2026 SCC OnLine CIC 3924 
Shivam Kumar v. CPIO, (Sudha Rani Relangi, IC), 2026 SCC OnLine CIC 3927 
Shivesh Kumar Pandey v. CPIO, (Sudha Rani Relangi, IC), 2026 SCC OnLine CIC 3918 
Shobha Singh v. CPIO, (Sanjeev Kumar Jindal, IC), 2026 SCC OnLine CIC 3744 
Shrey Srivastava v. CPIO, (Sudha Rani Relangi, IC), 2026 SCC OnLine CIC 3923 
Shubham Verma v. CPIO, (Jaya Varma Sinha, IC), 2026 SCC OnLine CIC 3690 
Shyam Chandra Sharma v. CPIO, (Khushwant Singh Sethi, IC), 2026 SCC OnLine CIC 3796 
Shyam Lal Dua v. CPIO, (Raj Kumar Goyal, CIC), 2026 SCC OnLine CIC 3666 
Siddhartha Mukherjee v. CPIO, (Jaya Varma Sinha, IC), 2026 SCC OnLine CIC 3740 
Siddharthsinh Jadeja v. CPIO, (Ashutosh Chaturvedi, IC), 2026 SCC OnLine CIC 3674 
Sidhartha Kumar Nanda v. CPIO, (Surendra Singh Meena, IC), 2026 SCC OnLine CIC 3677 
Silvestre De Souza v. CPIO, (Khushwant Singh Sethi, IC), 2026 SCC OnLine CIC 3883 
Sivakumar G. v. CPIO, (Sudha Rani Relangi, IC), 2026 SCC OnLine CIC 3805 
Siyaram Verma v. CPIO, (Surendra Singh Meena, IC), 2026 SCC OnLine CIC 3783 
Sourav Singh v. CPIO, (Sanjeev Kumar Jindal, IC), 2026 SCC OnLine CIC 3745 
Sridhar Kumar Dash v. CPIO, (Ashutosh Chaturvedi, IC), 2026 SCC OnLine CIC 3668 
Sudhir John Horo v. CPIO, (Khushwant Singh Sethi, IC), 2026 SCC OnLine CIC 3868 
Sukhbir Singh Verma v. CPIO, (Surendra Singh Meena, IC), 2026 SCC OnLine CIC 3916 
Suman Ji Jha v. C.P.I.O., (Swagat Das, IC), 2026 SCC OnLine CIC 3750 
Suman Tripathi v. CPIO, (Jaya Varma Sinha, IC), 2026 SCC OnLine CIC 3937 
Sumit Goyal v. CPIO, (Surendra Singh Meena, IC), 2026 SCC OnLine CIC 3893 
Sunil Kumar Sharma v. CPIO, (Khushwant Singh Sethi, IC), 2026 SCC OnLine CIC 3692 
Sunil Kumar v. CPIO, (Sudha Rani Relangi, IC), 2026 SCC OnLine CIC 3926 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966726
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966574
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966624
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966802
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966800
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966740
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966710
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966711
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966809
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966713
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966621
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966696
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966768
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966759
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966714
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966820
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966822
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966825
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966816
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966642
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966821
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966589
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966694
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966565
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966638
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966573
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966576
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966781
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966703
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966681
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966643
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966567
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966766
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966814
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966648
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966835
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966791
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966591
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966824


 - 89 - 

© EBC Publishing Pvt Ltd 

Surajit Rout v. CPIO, (Sudha Rani Relangi, IC), 2026 SCC OnLine CIC 3921 
Surender Kumar Sulania v. CPIO, (Jaya Varma Sinha, IC), 2026 SCC OnLine CIC 3889 
Sushanta Kumar Nayak v. CPIO, (Ashutosh Chaturvedi, IC), 2026 SCC OnLine CIC 3700 
Sushil Kumar v. CPIO, (Khushwant Singh Sethi, IC), 2026 SCC OnLine CIC 3739 
Sushmit Kaur Labana v. CPIO, (Surendra Singh Meena, IC), 2026 SCC OnLine CIC 3681 
Sushmit Kaur Labana v. CPIO, (Surendra Singh Meena, IC), 2026 SCC OnLine CIC 3683 
Sushobhit Singh v. CPIO, (Jaya Varma Sinha, IC), 2026 SCC OnLine CIC 3903 
Swajya Lakshmi Bendi v. CPIO, (Khushwant Singh Sethi, IC), 2026 SCC OnLine CIC 3691 
Swamidass v. CPIO, (Jaya Varma Sinha, IC), 2026 SCC OnLine CIC 3748 
Swamidass v. CPIO, (Jaya Varma Sinha, IC), 2026 SCC OnLine CIC 3803 
Syed Ali Anwer Mehfooz v. CPIO, (Surendra Singh Meena, IC), 2026 SCC OnLine CIC 3728 
Tara Chand Sharma v. CPIO, (Raj Kumar Goyal, CIC), 2026 SCC OnLine CIC 3942 
Thoi Thoi Kongkham v. CPIO, (Sudha Rani Relangi, IC), 2026 SCC OnLine CIC 3811 
Thomas MS v. CPIO, (Ashutosh Chaturvedi, IC), 2026 SCC OnLine CIC 3762 
Tirath Singh v. CPIO, (Raj Kumar Goyal, CIC), 2026 SCC OnLine CIC 3948 
Ujjwal Kumar Chaubay v. CPIO, (Jaya Varma Sinha, IC), 2026 SCC OnLine CIC 3862 
Ujjwal Kumar Chaubay v. CPIO, (Jaya Varma Sinha, IC), 2026 SCC OnLine CIC 3863 
Umar Javeed Magray v. CPIO, (Raj Kumar Goyal, CIC), 2026 SCC OnLine CIC 3946 
Ummar Jhon v. CPIO, (Raj Kumar Goyal, CIC), 2026 SCC OnLine CIC 3776 
Uttam Kumar v. CPIO, (Jaya Varma Sinha, IC), 2026 SCC OnLine CIC 3913 
V. Satya Venkatarao v. CPIO, (Surendra Singh Meena, IC), 2026 SCC OnLine CIC 3773 
Vaibhav Aggarwal v. CPIO, (Khushwant Singh Sethi, IC), 2026 SCC OnLine CIC 3825 
Vedant Arora v. CPIO, (Surendra Singh Meena, IC), 2026 SCC OnLine CIC 3865 
Veena Gupta v. PIO, (Vinod Kumar Tiwari, IC), 2026 SCC OnLine CIC 3818 
Veena Gupta v. PIO, (Vinod Kumar Tiwari, IC), 2026 SCC OnLine CIC 3819 
Veer Gupta v. CPIO, (Ashutosh Chaturvedi, IC), 2026 SCC OnLine CIC 3759 
Vijay Kumar v. CPIO, (Ashutosh Chaturvedi, IC), 2026 SCC OnLine CIC 3880 
Vijay Kumar v. CPIO, (Sudha Rani Relangi, IC), 2026 SCC OnLine CIC 3786 
Vijendra v. PIO, (Vinod Kumar Tiwari, IC), 2026 SCC OnLine CIC 3814 
Vikas Goyanka v. CPIO, (Sudha Rani Relangi, IC), 2026 SCC OnLine CIC 3802 
Vikrant D. Chaware v. CPIO, (Ashutosh Chaturvedi, IC), 2026 SCC OnLine CIC 3660 
Vikrant Damodar Chaware v. CPIO, (Ashutosh Chaturvedi, IC), 2026 SCC OnLine CIC 3667 
Vikrant Pundir v. CPIO, (Sudha Rani Relangi, IC), 2026 SCC OnLine CIC 3933 
Vimal Kumar v. CPIO, (Sudha Rani Relangi, IC), 2026 SCC OnLine CIC 3928 
Vineet Lundia v. CPIO, (Surendra Singh Meena, IC), 2026 SCC OnLine CIC 3785 
Vinod Chandra Norki v. CPIO, (Sanjeev Kumar Jindal, IC), 2026 SCC OnLine CIC 3664 
Vinod Gulab Nikalje v. CPIO, (Khushwant Singh Sethi, IC), 2026 SCC OnLine CIC 3733 
Vinod Kumar Arora v. CPIO, (Surendra Singh Meena, IC), 2026 SCC OnLine CIC 3892 
Vipin Kumar Prajapati v. CPIO, (Ashutosh Chaturvedi, IC), 2026 SCC OnLine CIC 3897 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966819
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966787
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966599
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966637
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966580
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966582
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966801
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966590
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966646
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966701
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966626
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966840
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966709
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966660
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966846
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966760
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966761
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966844
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966674
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966811
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966671
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966723
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966763
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966716
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966717
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966657
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966778
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966684
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966712
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966700
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966559
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966566
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966831
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966826
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966683
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966563
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966631
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966790
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966795


 - 90 - 

© EBC Publishing Pvt Ltd 

Virendra Kumar v. CPIO, (Khushwant Singh Sethi, IC), 2026 SCC OnLine CIC 3772 
Virendra Prakash v. CPIO, (Surendra Singh Meena, IC), 2026 SCC OnLine CIC 3894 
Vitendra Kumar Yadav v. CPIO, (Sanjeev Kumar Jindal, IC), 2026 SCC OnLine CIC 3713 
Yogesh Kumar Tiwari v. East Central Railway, (Swagat Das, IC), 2026 SCC OnLine CIC 3749 

  
National Consumer Disputes Redressal Commission 

Ansal Housing Ltd. v. Gaurav Bhardwaj, (Sudip Ahluwalia, Presiding Member and Dr Sadhna 
Shanker, Member), 2026 SCC OnLine NCDRC 406 

Ashok Auto Sales Ltd. v. Saraswati Vidhya Mandir Inter College, (A.P. Sahi, President and 
Bharatkumar Pandya, Member), 2026 SCC OnLine NCDRC 405 

British Airways v. Raj Jacob, (Dr Inder Jit Singh, Presiding Member and Shashi Nandkeolyar, 
Member), 2026 SCC OnLine NCDRC 408 

Dharmendra Singh Palsaniya v. Oriental Insurance Co. Ltd., (Avm J. Rajendra, Presiding Member 
and Saroj Yadav, Member), 2026 SCC OnLine NCDRC 417 

Jai Mata Di Fashions v. National Insurance Co. Ltd., (Dr Inder Jit Singh, Presiding Member and 
Shashi Nandkeolyar, Member), 2026 SCC OnLine NCDRC 402 

M.S. Shali v. Kotak Mahindra Bank, (Avm J. Rajendra, Presiding Member and Saroj Yadav, 
Member), 2026 SCC OnLine NCDRC 410 

Medanta the Medacity Hospital v. Ranjit Ch. Goswami, (Sudip Ahluwalia, Presiding Member and Dr 
Sadhna Shanker, Member), 2026 SCC OnLine NCDRC 415 

Meera Coop. Housing Society Ltd. v. MHADA, (Dr Inder Jit Singh, Presiding Member and Shashi 
Nandkeolyar, Member), 2026 SCC OnLine NCDRC 403 

Parul v. Metro Heart Institute with Multi Speciality, (A.P. Sahi, President and Bharat Kumar Pandya, 
Member), 2026 SCC OnLine NCDRC 416 

Premium Acres Infratech (P) Ltd. v. Ajit Singh, (A.P. Sahi, President and Bharatkumar Pandya, 
Member), 2026 SCC OnLine NCDRC 404 

Purab Premium Apartment Allottees Assn. v. Greater Mohali Area Development Authority, (Dr Inder 
Jit Singh, Presiding Member and Shashi Nandkeolyar, Member), 2026 SCC OnLine NCDRC 409 

Ram Shanker Sinha v. Jai Prakash Sinha, (A.P. Sahi, President and Bharatkumar Pandya, Member), 
2026 SCC OnLine NCDRC 411 

Ritu Sood v. Director General RPF, (A.P. Sahi, President and Bharatkumar Pandya, Member), 2026 
SCC OnLine NCDRC 412 

S. Raghavan v. LIC, (A.P. Sahi, President and Bharatkumar Pandya, Member), 2026 SCC OnLine 
NCDRC 414 

Sandeep Daing v. United India Insurance Co. Ltd., (AVM J. Rajendra, Presiding Member and Saroj 
Yadav, Member), 2026 SCC OnLine NCDRC 407 

Zaheer Haider v. Urban Electricity Distribution Division-III, (A.P. Sahi, President and Bharatkumar 
Pandya, Member), 2026 SCC OnLine NCDRC 413 

  
Debts Recovery Appellate Tribunal 

Ankur Arora v. Punjab & Sind Bank, (Sudhir Kumar Jain, Chairperson), 2026 SCC OnLine DRAT 
743 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966670
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966792
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966611
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966647
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966857
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966856
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966859
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966868
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966853
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966861
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966866
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966854
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966867
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966855
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966860
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966862
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966863
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966863
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966865
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966865
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966858
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966864
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966891
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966891


 - 91 - 

© EBC Publishing Pvt Ltd 

Canara Bank v. Delux Enterprises, (Sudhir Kumar Jain, Chairperson), 2026 SCC OnLine DRAT 740 
Chander Pal Singh v. Indiabulls Housing Finance Ltd., (Dr Sudhir Kumar Jain, Chairperson), 2026 

SCC OnLine DRAT 742 
Deepak Kumar v. Aadhar Housing Finance Ltd., (Dr Sudhir Kumar Jain, Chairperson), 2026 SCC 

OnLine DRAT 727 
Experion Developers (P) Ltd. v. SBI, (Sudhir Kumar Jain, Chairperson), 2026 SCC OnLine DRAT 

744 
Geeta Mishra v. Edelweiss Asset Reconstruction Co. Ltd., (Sudhir Kumar Jain, Chairperson), 2026 

SCC OnLine DRAT 724 
Harjinder Singh v. Punjab National Bank, (Sudhir Kumar Jain, Chairperson), 2026 SCC OnLine 

DRAT 725 
Hindu Coop. Bank v. Surinder Kumar Mahajan, (Dr Sudhir Kumar Jain, Chairperson), 2026 SCC 

OnLine DRAT 736 
ICICI Bank Ltd. v. Abhijeet Roy, (Sudhir Kumar Jain, Chairperson), 2026 SCC OnLine DRAT 732 
ICICI Bank Ltd. v. Mahesh Arya, (Sudhir Kumar Jain, Chairperson), 2026 SCC OnLine DRAT 734 
ICICI Bank Ltd. v. Mohan Singh, (Sudhir Kumar Jain, Chairperson), 2026 SCC OnLine DRAT 733 
ICICI Bank Ltd. v. Seema Tyagi, (Sudhir Kumar Jain, Chairperson), 2026 SCC OnLine DRAT 735 
Indiabulls Housing Finance Ltd. v. Maya Sharma, (Dr Sudhir Kumar Jain, Chairperson), 2026 SCC 

OnLine DRAT 741 
Indian Overseas Bank v. Arjun Sethi, (Sudhir Kumar Jain, Chairperson), 2026 SCC OnLine DRAT 

749 
Indian Overseas Bank v. SCASA Nutrients (P) Ltd., (Sudhir Kumar Jain, Chairperson), 2026 SCC 

OnLine DRAT 747 
Indian Overseas Bank v. SCASA Organics (P) Ltd., (Sudhir Kumar Jain, Chairperson), 2026 SCC 

OnLine DRAT 748 
Jiffy Realtors (P) Ltd. v. Indian Overseas Bank, (Sudhir Kumar Jain, Chairperson), 2026 SCC OnLine 

DRAT 730 
LIC Housing Finance Ltd. v. Punjab National Bank, (Sudhir Kumar Jain, Chairperson), 2026 SCC 

OnLine DRAT 723 
Mukesh Kumar v. Indian Bank, (Sudhir Kumar Jain, Chairperson), 2026 SCC OnLine DRAT 750 
Piramal Finance Ltd. v. Ganpati Lal Bharti, (Sudhir Kumar Jain, Chairperson), 2026 SCC OnLine 

DRAT 726 
Punjab & Sind Bank v. Alpine Enterprises, (Sudhir Kumar Jain, Chairperson), 2026 SCC OnLine 

DRAT 745 
Rajesh Kumar Barjatiya v. Indian Overseas Bank, (Dr Sudhir Kumar Jain, Chairperson), 2026 SCC 

OnLine DRAT 738 
Rameesh Maligai v. HDFC Bank Ltd., (G. Chandrasekharan, Chairperson), 2026 SCC OnLine DRAT 

729 
Rehana Baby v. Assets Care Reconstruction Enterprises Ltd., (Sudhir Kumar Jain, Chairperson), 2026 

SCC OnLine DRAT 746 
S.S. Group (P) Ltd. v. SBI, (Sudhir Kumar Jain, Chairperson), 2026 SCC OnLine DRAT 739 
Shirin Foods Ltd. v. SBI, (Dr Sudhir Kumar Jain, Chairperson), 2026 SCC OnLine DRAT 731 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966888
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966890
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966890
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966875
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966875
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966892
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966892
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966872
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966872
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966873
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966873
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966884
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966884
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966880
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966882
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966881
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966883
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966889
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966889
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966897
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966897
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966895
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966895
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966896
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966896
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966878
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966878
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966871
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966871
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966898
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966874
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966874
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966893
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966893
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966886
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966886
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966877
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966877
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966894
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966894
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966887
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966879


 - 92 - 

© EBC Publishing Pvt Ltd 

Sree Selvaganapathy Agro Industries v. PNB Housing Finance Ltd., (G. Chandrasekharan, 
Chairperson), 2026 SCC OnLine DRAT 728 

Sree Selvaganapathy Agro Industries v. PNB Housing Finance Ltd., (G. Chandrasekharan, 
Chairperson), 2026 SCC OnLine DRAT 737 

Surinder K. Mahajan v. Hindu Urban Coop. Bank Ltd., (Dr Sudhir Kumar Jain, Chairperson), 2026 
SCC OnLine DRAT 722 

UCO Bank v. Veer Industries, (Sudhir Kumar Jain, Chairperson), 2026 SCC OnLine DRAT 752 
Union Bank of India v. Canara Bank, (Dr Sudhir Kumar Jain, Chairperson), 2026 SCC OnLine 

DRAT 751 
Vikas Dagar v. HDFC Bank Ltd., (Dr Sudhir Kumar Jain, Chairperson), 2026 SCC OnLine DRAT 

721 
  
Debts Recovery Tribunal 

A. Loganayaki v. Authorised Officer, Canara Bank, (N. Somasundaar, Presiding Officer), 2026 SCC 
OnLine DRT 29 

GSM Bricks & Tiles v. SBI, (Pravas Kumar Singh, Presiding Officer), 2025 SCC OnLine DRT 35 
R. Velu v. Union Bank of India, (N. Somasundaar, Presiding Officer), 2026 SCC OnLine DRT 30 
T.N.U. Properties v. Bank of Baroda, (S.V. Gowramma, Presiding Officer), 2026 SCC OnLine DRT 

31 
  
Insolvency and Bankruptcy Board of India 

Sanjay Bulakichand Borad, In re, (Dr Bhushan Kumar Sinha, Whole Time Member and Jayanti 
Prasad, Chairperson), 2026 SCC OnLine IBBI 87 

  
National Company Law Tribunal 

Aadhar Tours & Travels (P) Ltd., In re, (Kaushalendra Kumar Singh, Member (Technical) and 
Khetrabasi Biswal, Member (Judicial)), 2026 SCC OnLine NCLT 6418 

Asics India (P) Ltd., In re, (Kaushalendra Kumar Singh, Member (Technical) and Khetrabasi Biswal, 
Member (Judicial)), 2026 SCC OnLine NCLT 6416 

Bhupinder Kumar v. Great Empire Hospitality (P) Ltd., (K. Biswal, Member (Judicial) and K.K. 
Singh, Member (Technical)), 2026 SCC OnLine NCLT 6422 

Canara Bank v. PBA Infrastructure Ltd., (Nilesh Sharma, Member (Judicial) and Sameer Kakar, 
Member (Technical)), 2026 SCC OnLine NCLT 6407 

Evonith Metallics Ltd., In re, (Khetrabasi Biswal, Member (Judicial) and Shishir Agarwal, Member 
(Technical)), 2026 SCC OnLine NCLT 6419 

Fettech Commercial Enterprises (P) Ltd. v. Mercury Trade Links Ltd., (Chitra Hankare, Member 
(Judicial) and Dr V.G. Venkata Chalapathy, Member (Technical)), 2026 SCC OnLine NCLT 
6410 

Gujarat Integrated Maritime Complex (P) Ltd., In re, (Chitra Hankare, Member (Judicial) and Dr 
Velamur G. Venkata Chalapathy, Member (Technical)), 2026 SCC OnLine NCLT 6414 

IDBI Bank Ltd. v. Amzen Transportation Industries (P) Ltd., (Manni Sankariah Shanmuga Sundaram, 
Member (Judicial) and Atul Chaturvedi, Member (Technical)), 2025 SCC OnLine NCLT 17612 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966876
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966885
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966870
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966870
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966900
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966899
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966899
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966869
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966869
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966902
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966902
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966901
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966903
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966904
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966904
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967061
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003970771
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003970769
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003970775
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003970760
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003970772
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003970763
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003970763
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003970767
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967066


 - 93 - 

© EBC Publishing Pvt Ltd 

IDBI Bank Ltd. v. Amzen Transportation Industries Ltd., (Dharminder Singh, Member (Judicial) and 
Sumita Purkayastha, Member (Technical)), 2022 SCC OnLine NCLT 61467 

IDBI Bank Ltd. v. Zee Entertainment Enterprises Ltd., (Sameer Kakar, Member (Technical) and 
Nilesh Sharma, Member (Judicial)), 2026 SCC OnLine NCLT 6408 

Indian Bank v. Yash Kirti Tours & Travels (P) Ltd., (Shammi Khan, Member (Judicial) and Sanjeev 
Sharma, Member (Technical)), 2026 SCC OnLine NCLT 6413 

K.P.S Manoharan v. Selvaraj Tex (P) Ltd., (Sanjiv Jain, Member (Judicial) and Venkataraman 
Subramaniam, Member (Technical)), 2026 SCC OnLine NCLT 6420 

Najeti v. Eagle Agro Farms (P) Ltd., (Prabhat Kumar, Member (Technical) and Sushil Mahadeorao 
Kochey, Member (Judicial)), 2026 SCC OnLine NCLT 6423 

Rameshbhai Amthabhai Desai v. Keya Buildtech LLP, (Shammi Khan, Member (Judicial) and 
Sanjeev Sharma, Member (Technical)), 2026 SCC OnLine NCLT 6411 

RCASL Corporate Advisory Services Ltd., In re, (Anil Raj Chellan, Member (Technical) and K.R. Saji 
Kumar, Member (Judicial)), 2026 SCC OnLine NCLT 6406 

Rochan Kakar v. Granimals Absolute Fitness (P) Ltd., (Shishir Agarwal, Member (Technical) and K. 
Biswal, Member (Judicial)), 2026 SCC OnLine NCLT 6421 

SBI v. Manishadevi Ashokkumar Baid, (Chitra Hankare, Member (Judicial) and Dr Velamur G. 
Venkata Chalapathy, Member (Technical)), 2026 SCC OnLine NCLT 6412 

SBI v. Navin Kumar Tayal, (Shammi Khan, Member (Judicial) and Sanjeev Sharma, Member 
(Technical)), 2026 SCC OnLine NCLT 6415 

SBI v. Prakashchandra Rasiklal Vora, (Chitra Hankare, Member (Judicial) and Dr Velamur G. 
Venkata Chalapathy, Member (Technical)), 2026 SCC OnLine NCLT 6409 

Shahi Exports (P) Ltd., In re, (Khetrabasi Biswal, Member (Judicial) and Shishir Agarwal, Member 
(Technical)), 2026 SCC OnLine NCLT 6417 

  
National Company Law Appellate Tribunal 

Aarti Singal v. SBI, (Ashok Bhushan (Chairperson), Barun Mitra Member (Technical) and Arun 
Baroka Member (Technical), JJ.), 2025 SCC OnLine NCLAT 2512 

Deepak Raheja v. Omkara Asset Reconstruction (P) Ltd., (Ashok Bhushan, Chairperson, Barun Mitra, 
Member (Technical) and Arun Baroka, Member (Technical)), 2024 SCC OnLine NCLAT 3114 

Myotic Trading (P) Ltd. v. Deepak Maini, (Mohammad Faiz Alam Khan, Member (Judicial) and Arun 
Baroka, Member (Technical)), 2025 SCC OnLine NCLAT 2511 

  
National Green Tribunal 

Amina Bano v. District Magistrate, Bulandshahar, (Prakash Shrivastava, Chairperson and Dr. Afroz 
Ahmad, Member (Expert)), 2026 SCC OnLine NGT 421 

Balkar Singh v. Central Pollution Control Board, (Prakash Shrivastava, Chairperson and Dr. Afroz 
Ahmad, Member (Expert)), 2026 SCC OnLine NGT 430 

Birender Baughuguna v. State of Uttarakhand, (Arun Kumar Tyagi, Member (Judicial) and A. Senthil 
Vel, Member (Expert)), 2026 SCC OnLine NGT 429 

Dr. Tushar Suneja v. Jasmine Paints, (Prakash Shrivastava, Chairperson and Dr. Afroz Ahmad, 
Member (Expert)), 2026 SCC OnLine NGT 425 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967065
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003970761
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003970766
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003970773
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003970776
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003970764
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003970759
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003970774
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003970765
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003970768
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003970762
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003970770
https://www.scconline.com/DocumentLink.aspx?q=
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967067
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967068
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967071
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967080
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967079
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967075


 - 94 - 

© EBC Publishing Pvt Ltd 

E. Coli Traces of Bleaching Powder Found in Greater Noida Housing Society Water Samples v. 
Chairman, Greater Noida Authority, (Prakash Shrivastava, Chairperson and Dr. Afroz Ahmad, 
Member (Expert)), 2024 SCC OnLine NGT 6791 

Haider Ali v. Union of India, (Prakash Shrivastava, Chairperson and Dr Afroz Ahmad, Member 
(Expert)), 2026 SCC OnLine NGT 422 

Jai Shree Bansal v. Nagar Nigam Ghaziabad, (Prakash Shrivastava, Chairperson and Dr. Afroz 
Ahmad, Member (Expert)), 2026 SCC OnLine NGT 423 

Public Action Committee v. State of Punjab, (Prakash Shrivastava, Chairperson and Dr. Afroz Ahmad, 
Member (Expert)), 2026 SCC OnLine NGT 431 

Pushpendra Kumar v. Block Development Officer, (Arun Kumar Tyagi, Member (Judicial) and A. 
Senthil Vel, Member (Expert)), 2026 SCC OnLine NGT 424 

Rao Kehar Singh Pig Farm v. Haryana State Pollution Control Board, (Prakash Shrivastava, 
Chairperson and Dr. Afroz Ahmad, Member (Expert)), 2026 SCC OnLine NGT 420 

Rupesh Kumar v. State of U.P., (Arun Kumar Tyagi, Member (Judicial) and Dr. A. Senthil Vel, 
Member (Expert)), 2026 SCC OnLine NGT 432 

Sanjay Kumar Awasthi v. Ministry of Environment, Forests & Climate Change, (Arun Kumar Tyagi, 
Member (Judicial) and Dr A. Senthil Vel, Member (Expert)), 2026 SCC OnLine NGT 428 

Saurabh Tiwari v. Union of India, (Prakash Shrivastava, Chairperson and Dr Afroz Ahmad, Member 
(Expert)), 2026 SCC OnLine NGT 426 

Shiv Shakti Traders v. Ridhima Pandey, (Arun Kumar Tyagi, Member (Judicial) and Dr Afroz 
Ahmad, Member (Expert)), 2026 SCC OnLine NGT 435 

Syed Mohd. Rashid v. State of U.P., (Arun Kumar Tyagi, Member (Judicial) and Dr A. Senthil Vel, 
Member (Expert)), 2026 SCC OnLine NGT 434 

Viraj Gurung v. State of U.P., (Prakash Shrivastava, Chairperson and Dr. Afroz Ahmad, Member 
(Expert)), 2026 SCC OnLine NGT 433 

Yadram Singh v. State Level Environment Impact Assessment Authority, (Prakash Shrivastava, 
Chairperson and Dr. A. Senthil Vel, Member (Expert)), 2026 SCC OnLine NGT 427 

  
Securities and Exchange Board of India 

3One4 Capital Continuum IE, In re, (K.V.R. Murty, Whole Time Member and Kamlesh C. Varshney, 
Whole Time Member), 2026 SCC OnLine SEBI-SO 49 

A. Balamurugan v. CPIO, (Ruchi Chojer, Appellate Authority), 2026 SCC OnLine SEBI-RTI AA 398 
Adv. Abhishek Mathur v. CPIO, (Ruchi Chojer, Appellate Authority), 2026 SCC OnLine SEBI-RTI 

AA 389 
Allcargo Logistics Ltd. v. Shashi Kiran Shetty Family Trust, (Kamlesh Chandra Varshney, Whole 

Time Member), 2026 SCC OnLine SEBI-OCM 52 
Axis Capital Ltd., In re, (Biju S., Quasi Judicial Authority), 2026 SCC OnLine SEBI-QJA 36 
Bhagwati Prasad Deora, In re, (Medha Sonparote, Adjudicating Officer), 2026 SCC OnLine SEBI-

AO 212 
Bharat Bhushan Singh v. CPIO, (Ruchi Chojer, Appellate Authority), 2026 SCC OnLine SEBI-RTI 

AA 395 
Bidish Das v. CPIO, (Ruchi Chojer, Appellate Authority), 2026 SCC OnLine SEBI-RTI AA 390 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967069
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967072
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967073
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967081
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967074
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967070
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967082
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967078
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967076
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967085
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967084
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967083
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967077
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967111
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967108
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967099
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967099
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967092
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967096
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967087
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967087
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967105
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967105
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967100


 - 95 - 

© EBC Publishing Pvt Ltd 

Capital Stroke Investment Services (P) Ltd., In re, (Biju S. Quasi, Judicial Authority), 2026 SCC 
OnLine SEBI-QJA 35 

Deepali Singhal v. CPIO, (Ruchi Chojer, Appellate Authority), 2026 SCC OnLine SEBI-RTI AA 399 
IIFL Capital Services Ltd., In re, (Amit Kapoor, Adjudicating Officer), 2026 SCC OnLine SEBI-AO 

213 
Kumari Devi v. CPIO, (Ruchi Chojer, Appellate Authority), 2026 SCC OnLine SEBI-RTI AA 387 
Prem Kumar Gurusamy v. CPIO, (Ruchi Chojer, Appellate Authority), 2026 SCC OnLine SEBI-RTI 

AA 396 
Rajesh Exports Ltd. (REL), In re, (Kamlesh C. Varshney, Whole Time Member), 2026 SCC OnLine 

SEBI-OCM 54 
Ranjeet Kumar Swain v. CPIO, (Ruchi Chojer, Appellate Authority), 2026 SCC OnLine SEBI-RTI 

AA 397 
Rishabh Tanwar, In re, (Medha Sonparote, Adjudicating Officer), 2026 SCC OnLine SEBI-AO 214 
S Chand & Co. Ltd. v. DKJ Ownership Trust, (Kamlesh Chandra Varshney, Whole Time Member), 

2026 SCC OnLine SEBI-OCM 53 
S. Srinivas v. CPIO, (Ruchi Chojer, Appellate Authority), 2026 SCC OnLine SEBI-RTI AA 392 
Singularity AMC LLP, In re, (Kamlesh C. Varshney, Whole Time Member and K.V.R. Murty, Whole 

Time Member), 2026 SCC OnLine SEBI-SO 50 
Singularity Growth Opportunities Fund, In re, (Kamlesh C. Varshney, Whole Time Member and 

K.V.R. Murty, Whole Time Member), 2026 SCC OnLine SEBI-SO 48 
Sunil Kumar v. CPIO, (Ruchi Chojer, Appellate Authority), 2026 SCC OnLine SEBI-RTI AA 394 
Surendra Champalalji Jain v. CPIO, (Ruchi Chojer, Appellate Authority), 2026 SCC OnLine SEBI-

RTI AA 393 
Taurian MPS Ltd., In re, (Jai Sebastian, Adjudicating Officer), 2026 SCC OnLine SEBI-AO 215 
Vikram Aggarwal v. CPIO, (Ruchi Chojer, Appellate Authority), 2026 SCC OnLine SEBI-RTI AA 

388 
Vikram Aggarwal v. CPIO, (Ruchi Chojer, Appellate Authority), 2026 SCC OnLine SEBI-RTI AA 

391 
Wipro Ltd., In re, (Amit Kapoor, Adjudicating Officer), 2026 SCC OnLine SEBI-AO 216 

  
Telecom Disputes Settlement and Appellate Tribunal 

Andhra Bank v. Vka Architecture, (Ram Krishna Gautam, Member), 2026 SCC OnLine TDSAT 1385 
Asianet Satellite Communication Ltd. v. India Vision Satellite Communication Ltd., (Ram Krishna 

Gautam, Member), 2026 SCC OnLine TDSAT 1340 
Asianet Satellite Communication Ltd. v. Kerala Kaumudi (P) Ltd., (Ram Krishna Gautam, Member), 

2026 SCC OnLine TDSAT 1347 
Bank of India v. Hilman Tex (P) Ltd., (Ram Krishna Gautam, Member), 2026 SCC OnLine TDSAT 

1394 
BSNL v. Prompt Engineers, (Dhirubhai Naranbhai Patel, Chairperson and Dr. Sanjeev Banzal, 

Member), 2026 SCC OnLine TDSAT 1386 
Creative Channel Advertising & Marketing (P) Ltd. v. Prasar Bharti, (Dhirubhai Naranbhai Patel, 

Chairperson and Dr Sanjeev Banzal, Member), 2026 SCC OnLine TDSAT 1371 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967095
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967095
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967109
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967088
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967088
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967097
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967106
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967106
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967094
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967094
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967107
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967107
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967089
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967093
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967102
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967112
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967110
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967104
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967103
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967103
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967090
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967098
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967098
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967101
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967101
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967091
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967186
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967141
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967148
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967195
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967195
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967187
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967172


 - 96 - 

© EBC Publishing Pvt Ltd 

Culver Max Entertainment (P) Ltd. v. Multicity Digital Consortium (P) Ltd., (Ram Krishna Gautam, 
Member), 2026 SCC OnLine TDSAT 1322 

Culver Max Entertainment (P) Ltd. v. Multicity Digital Consortiun (P) Ltd., (Ram Krishna Gautam, 
Member), 2026 SCC OnLine TDSAT 1356 

Den Network Ltd. v. Sahara India Tv Network, (Ram Krishna Gautam, Member), 2026 SCC OnLine 
TDSAT 1390 

Den Network Ltd. v. Torra International, (Ram Krishna Gautam, Member), 2026 SCC OnLine 
TDSAT 1331 

Den Networks Ltd. v. Bhoomika Media Initiative (P) Ltd., (Ram Krishna Gautam, Member), 2026 
SCC OnLine TDSAT 1372 

Den Networks Ltd. v. Mahua Entertainment (P) Ltd., (Shashi Kant Sharma, Deputy Registrar), 2026 
SCC OnLine TDSAT 1315 

Den Networks Ltd. v. Nb Cable Tv Network, (Dr Sanjeev Banzal, Member), 2026 SCC OnLine 
TDSAT 1346 

Den Networks Ltd. v. Rajesh Enterprises, (Ram Krishna Gautam, Member), 2026 SCC OnLine 
TDSAT 1323 

Den Networks Ltd. v. S.h. Cable Network, (Ram Krishna Gautam, Member), 2026 SCC OnLine 
TDSAT 1313 

Den Networks Ltd. v. Skyline Cable Network, (Ram Krishna Gautam, Member), 2026 SCC OnLine 
TDSAT 1321 

Den Rajkot City Communication (P) Ltd. v. Himatbhai Mohanbhai Solanki, (Ram Krishna Gautam, 
Member), 2026 SCC OnLine TDSAT 1317 

Fastway Transmission (P) Ltd. v. Raspreet Cable, (Dhirubhai Naranbhai Patel, Chairperson and Dr. 
Sanjeev Banzal, Member), 2026 SCC OnLine TDSAT 1348 

Fastway Transmissions (P) Ltd. v. Jiostar India (P) Ltd., (Dhirubhai Naranbhai Patel, Chairperson 
and Dr Sanjeev Banzal, Member), 2026 SCC OnLine TDSAT 1339 

Fastway Transmissions (P) Ltd. v. Jiostar India (P) Ltd., (Dr Sanjeev Banzal, Member), 2026 SCC 
OnLine TDSAT 1338 

Gtpl Hathway Ltd. v. Kumaran Cable, (Dhirubhai Naranbhai Patel, Chairperson and Dr Sanjeev 
Banzal, Member), 2026 SCC OnLine TDSAT 1336 

Gtpl Hathway Ltd. v. Kunal Cable Network, (Dr Sanjeev Banzal, Member), 2026 SCC OnLine 
TDSAT 1354 

Gtpl Hathway Ltd. v. Mahesh Star Vision, (Dr Sanjeev Banzal, Member), 2026 SCC OnLine TDSAT 
1341 

Gtpl Hathway Ltd. v. Manish Sat Vision, (Dhirubhai Naranbhai Patel, Chairperson and Dr Sanjeev 
Banzal, Member), 2026 SCC OnLine TDSAT 1337 

Gtpl Hathway Ltd. v. S.M. Cable Network, (Dhirubhai Naranbhai Patel, Chairperson and Dr Sanjeev 
Banzal, Member), 2026 SCC OnLine TDSAT 1334 

Gtpl Hathway Ltd. v. Sareen Communication, (Dr Sanjeev Banzal, Member), 2026 SCC OnLine 
TDSAT 1351 

Gtpl Hathway Ltd. v. Vadivelu Cable Tv, (Dhirubhai Naranbhai Patel, Chairperson and Dr Sanjeev 
Banzal, Member), 2026 SCC OnLine TDSAT 1335 

Hathway Digital Ltd. v. Digital Zone Cable Tv Net, (Dr Sanjeev Banzal, Member), 2026 SCC OnLine 
TDSAT 1316 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967123
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967157
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967191
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967191
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967132
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967132
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967173
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967173
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967116
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967116
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967147
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967147
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967124
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967124
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967114
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967114
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967122
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967122
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967118
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967149
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967140
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967139
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967139
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967137
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967155
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967155
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967142
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967142
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967138
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967135
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967152
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967152
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967136
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967117
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967117


 - 97 - 

© EBC Publishing Pvt Ltd 

Hathway Digital Ltd. v. Exotic Cable-1, (Shashi Kant Sharma, Deputy Registrar), 2026 SCC OnLine 
TDSAT 1319 

Hathway Digital Ltd. v. Ghosh Cable Network, (Shashi Kant Sharma, Deputy Registrar), 2026 SCC 
OnLine TDSAT 1326 

Hathway Digital Ltd. v. Sonar Bangla, (Ram Krishna Gautam, Member), 2026 SCC OnLine TDSAT 
1359 

Hathway Digital Ltd. v. Sri. Sai Shital Cable Network (P) Ltd., (Dr Sanjeev Banzal, Member), 2026 
SCC OnLine TDSAT 1327 

Hdfc Bank Ltd. v. Space Saver Modular Furniture (P) Ltd., (Ram Krishna Gautam, Member), 2026 
SCC OnLine TDSAT 1384 

Hinduja Global Solutions Ltd. v. Atiya Cable, (Ram Krishna Gautam, Member), 2026 SCC OnLine 
TDSAT 1328 

Hinduja Global Solutions Ltd. v. Enter 10 Televisions (P) Ltd., (Shashi Kant Sharma, Deputy 
Registrar), 2026 SCC OnLine TDSAT 1324 

Hinduja Global Solutions Ltd. v. F7 Broadcast (P) Ltd., (Ram Krishna Gautam, Member), 2026 SCC 
OnLine TDSAT 1369 

Hinduja Global Solutions Ltd. v. Vandana Cable Network, (Ram Krishna Gautam, Member), 2026 
SCC OnLine TDSAT 1342 

India Cast Media Distribution (P) Ltd. v. Novabase Digital Entertainment (P) Ltd., (Ram Krishna 
Gautam, Member), 2026 SCC OnLine TDSAT 1355 

Indian Cable Net Co. Ltd. v. Cine Digital & Broadband Service, (Dr Sanjeev Banzal, Member), 2026 
SCC OnLine TDSAT 1374 

Indiansign (P) Ltd. v. Yash Satellite Industries (P) Ltd., (Shashi Kant Sharma, Deputy Registrar), 
2026 SCC OnLine TDSAT 1368 

Indusind Media & Communications Ltd. v. Zee Media & Corpn. Ltd., (Ram Krishna Gautam, 
Member), 2026 SCC OnLine TDSAT 1366 

Intermedia Cable Communication (P) Ltd. v. Zee Entertainment Enterprise Ltd., (Ram Krishna 
Gautam, Member), 2026 SCC OnLine TDSAT 1343 

Jiostar India (P) Ltd. v. Canara Star Communications (P) Ltd., (Ram Krishna Gautam, Member), 
2026 SCC OnLine TDSAT 1325 

Jiostar India (P) Ltd. v. Multicity Digital Consortium (P) Ltd., (Ram Krishna Gautam, Member), 2026 
SCC OnLine TDSAT 1362 

Jiostar India (P) Ltd. v. S.K. Communication, (Ram Krishna Gautam, Member), 2026 SCC OnLine 
TDSAT 1365 

Jiostar India (P) Ltd. v. Tanuku Communication Network Digital (P) Ltd., (Dr Sanjeev Banzal, 
Member), 2026 SCC OnLine TDSAT 1387 

Kal Cables (P) Ltd. v. J. Kumaresan, (Ram Krishna Gautam, Member), 2026 SCC OnLine TDSAT 
1320 

Kal Cables (P) Ltd. v. T.S. Balamurugan, (Ram Krishna Gautam, Member), 2026 SCC OnLine 
TDSAT 1312 

Karur Vysya Bank Ltd. v. VK Architecture, (Ram Krishna Gautam, Member), 2026 SCC OnLine 
TDSAT 1383 

Khusboo Multimedia (P) Ltd. v. Prasar Bharati, (Dhirubhai Naranbhai Patel, Chairperson and Dr 
Sanjeev Banzal, Member), 2026 SCC OnLine TDSAT 1329 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967120
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967120
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967127
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967127
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967160
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967160
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967128
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967128
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967185
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967185
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967129
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967129
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967125
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967170
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967170
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967143
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967143
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967156
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967175
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967175
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967169
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967167
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967144
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967126
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967163
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967163
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967166
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967166
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967188
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967121
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967121
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967113
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967113
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967184
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967184
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967130


 - 98 - 

© EBC Publishing Pvt Ltd 

MNP Interconnection Telecom Solutions India (P) Ltd. v. BSNL, (Ram Krishna Gautam, Member), 
2026 SCC OnLine TDSAT 1398 

Naaptol Online Shopping (P) Ltd. v. Prasar Bharati, (Ram Krishna Gautam, Member), 2026 SCC 
OnLine TDSAT 1361 

Nk. Infocom v. Direct News (P) Ltd., (Dhirubhai Naranbhai Patel, Chairperson and Dr Sanjeev Banzal, 
Member), 2026 SCC OnLine TDSAT 1391 

Noida Software Technology Park v. Star India (P) Ltd., (Ram Krishna Gautam, Member), 2026 SCC 
OnLine TDSAT 1333 

Powergrid Teleservices Ltd. v. Loop Telecom & Trading Ltd., (Ram Krishna Gautam, Member), 2026 
SCC OnLine TDSAT 1402 

Powergrid Teleservices Ltd. v. Siti Networks Ltd., (Ram Krishna Gautam, Member), 2026 SCC 
OnLine TDSAT 1401 

Punjab National Bank v. Harish Chopra, (Ram Krishna Gautam, Member), 2026 SCC OnLine 
TDSAT 1380 

Sanman Cable & Video v. Siti Cable Network Ltd., (Ram Krishna Gautam, Member), 2026 SCC 
OnLine TDSAT 1358 

SBI v. Ravindar K. Pathania, (Dhirubhai Naranbhai Patel, Chairperson and Dr. Sanjeev Banzal, 
Member), 2026 SCC OnLine TDSAT 1382 

Siti Cable Network Ltd. v. E-star Cable Network, (Ram Krishna Gautam, Member), 2026 SCC 
OnLine TDSAT 1360 

Siti Cable Network v. Acme Digicom (P) Ltd., (Ram Krishna Gautam, Member), 2026 SCC OnLine 
TDSAT 1350 

Siti Cable Network v. Simran Cable Tv Network, (Ram Krishna Gautam, Member), 2026 SCC OnLine 
TDSAT 1318 

Siti Networks Ltd. v. Amrapali T.V. Cable Network, (Ram Krishna Gautam, Member), 2026 SCC 
OnLine TDSAT 1370 

Siti Networks Ltd. v. H.K. Cable Network, (Ram Krishna Gautam, Member), 2026 SCC OnLine 
TDSAT 1364 

Siti Networks Ltd. v. Happy Lucky Cable Network, (Ram Krishna Gautam, Member), 2026 SCC 
OnLine TDSAT 1352 

Siti Networks Ltd. v. Jaiswal Cable Network, (Ram Krishna Gautam, Member), 2026 SCC OnLine 
TDSAT 1345 

Siti Networks Ltd. v. Manbhawan Cable Tv Network, (Ram Krishna Gautam, Member), 2026 SCC 
OnLine TDSAT 1397 

Siti Networks Ltd. v. Om Sai Cable Network, (Dhirubhai Naranbhai Patel, Chairperson and Dr. 
Sanjeev Banzal, Member), 2026 SCC OnLine TDSAT 1363 

Siti Networks Ltd. v. Raj Kumar Cable Network, (Ram Krishna Gautam, Member), 2026 SCC OnLine 
TDSAT 1314 

Siti Networks Ltd. v. S.N. Arun Kumar Cable Tv Network, (Ram Krishna Gautam, Member), 2026 
SCC OnLine TDSAT 1367 

Siti Networks Ltd. v. Sai Network, (Ram Krishna Gautam, Member), 2026 SCC OnLine TDSAT 1373 
Siti Networks Ltd. v. Shree Shyam Cable Network, (Ram Krishna Gautam, Member), 2026 SCC 

OnLine TDSAT 1344 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967199
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967162
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967162
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967192
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967134
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967134
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967203
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967203
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967202
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967202
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967181
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967181
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967159
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967159
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967183
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967161
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967161
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967151
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967151
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967119
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967119
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967171
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967171
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967165
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967165
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967153
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967153
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967146
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967146
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967198
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967198
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967164
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967115
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967115
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967168
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967168
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967174
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967145
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967145


 - 99 - 

© EBC Publishing Pvt Ltd 

Siti Networks Ltd. v. Singh Vision, (Ram Krishna Gautam, Member), 2026 SCC OnLine TDSAT 1353 
Sre Digital Cable Communication v. Act Digital Home Entertainment (P) Ltd., (Ram Krishna 

Gautam, Member), 2026 SCC OnLine TDSAT 1357 
Sri. Sivakami Amman Cable Tv System v. India Cast Media Distribution (P) Ltd., (Dr Sanjeev Banzal, 

Member), 2026 SCC OnLine TDSAT 1330 
Swiftmail Communications (P) Ltd. v. Yogesh Multiple Solution, (Shashi Kant Sharma, Deputy 

Registrar), 2026 SCC OnLine TDSAT 1404 
Swiftmail Communications Ltd. v. Anm Networks (P) Ltd., (Shashi Kant Sharma, Deputy Registrar), 

2026 SCC OnLine TDSAT 1403 
Syniverse Technologies (India) (P) Ltd. v. BSNL, (Ram Krishna Gautam, Member), 2026 SCC OnLine 

TDSAT 1399 
Tata Communications Ltd. v. Shalini Television Network (P) Ltd., (Dhirubhai Naranbhai Patel, 

Chairperson and Dr Sanjeev Banzal, Member), 2026 SCC OnLine TDSAT 1375 
Ucn Cable Network (P) Ltd. v. Taj Television (india) (P) Ltd., (Ram Krishna Gautam, Member), 2026 

SCC OnLine TDSAT 1332 
Ucn Cable Network (P) Ltd. v. Triumph Media Vision (P) Ltd., (Ram Krishna Gautam, Member), 

2026 SCC OnLine TDSAT 1389 
Union of India v. Kamyab Television (P) Ltd., (Ram Krishna Gautam, Member), 2026 SCC OnLine 

TDSAT 1388 
V.k. Digital Network (P) Ltd. v. City Cables, (Dr Sanjeev Banzal, Member), 2026 SCC OnLine 

TDSAT 1379 
V.k. Digital Network (P) Ltd. v. Om Sai Cable Tv Network, (Dr Sanjeev Banzal, Member), 2026 SCC 

OnLine TDSAT 1378 
V.K. Digital Network (P) Ltd. v. Skj Sat, (Dr Sanjeev Banzal, Member), 2026 SCC OnLine TDSAT 

1377 
V.k. Digital Network (P) Ltd. v. Star Galaxy, (Dr Sanjeev Banzal, Member), 2026 SCC OnLine 

TDSAT 1376 
VK Digital Network (P) Ltd. v. Mahalakshmi Cable Network, (Dhirubhai Naranbhai Patel, 

Chairperson and Dr. Sanjeev Banzal, Member), 2026 SCC OnLine TDSAT 1349 
Vodafone Idea Ltd. v. Hilman Tex (P) Ltd. & Kals Text (P) Ltd., (Ram Krishna Gautam, Member), 

2026 SCC OnLine TDSAT 1395 
Vodafone Idea Ltd. v. Union of India, (Dhirubhai Naranbhai Patel, Chairperson and Sanjeev Banzal, 

Member), 2026 SCC OnLine TDSAT 1400 
Vodafone Idea Ltd. v. VK Architecture, (Ram Krishna Gautam, Member), 2026 SCC OnLine TDSAT 

1381 
Ypt Entertainment House (P) Ltd. v. Indo Teleports Ltd., (Ram Krishna Gautam, Member), 2026 SCC 

OnLine TDSAT 1396 
Zee Entertainment Enterprise Ltd. v. Lytus Sri. Sai Networks (P) Ltd., (Ram Krishna Gautam, 

Member), 2026 SCC OnLine TDSAT 1392 
Zee Entertainment Enterprises Ltd. v. Ganpati Digital Network, (Ram Krishna Gautam, Member), 

2026 SCC OnLine TDSAT 1393 
 
  

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967154
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967158
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967131
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967205
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967204
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967200
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967200
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967176
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967133
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967133
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967190
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967189
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967189
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967180
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967180
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967179
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967179
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967178
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967178
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967177
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967177
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967150
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967196
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967201
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967182
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967182
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967197
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967197
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967193
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967194


 - 100 - 

© EBC Publishing Pvt Ltd 

Goods and Services Tax Appellate Tribunal 
Afia Steel Ispat (P) Ltd. v. Rajesh Kumar, (Dr Sanjay Kumar Chandhariyavi, Member (Judicial) and 

Sungita Sharma, Member (Technical)), 2026 SCC OnLine GSTAT 342 
Agri Business Centre v. Commr. (Appeals) State Tax, (Vimal Kumar Sapra, Member (Judicial) and 

Sandeep Kumar, Member (Technical)), 2026 SCC OnLine GSTAT 327 
Aman Abdullah v. Addl. Excise & Taxation Commissioner, (Rakesh Syal, Member (Judicial) and 

Sandeep Kumar, Member (Technical)), 2026 SCC OnLine GSTAT 328 
Anil Kumar Jain v. Woodhill Buildtech (P) Ltd., (Dr Sanjay Kumar Chandhariyavi, Member (Judicial) 

and Sungita Sharma, Member (Technical)), 2026 SCC OnLine GSTAT 355 
Anil Tiles & Sanitaryware v. Joint Commissioner of State Tax (Appeals), (Rakesh Syal, Member 

(Judicial) and Sandeep Kumar, Member (Technical)), 2026 SCC OnLine GSTAT 330 
Anilm Kumar Jain v. Electro Control & Switchgears, (Dr Sanjay Kumar Chandhariyavi, Member 

(Judicial) and Sungita Sharma, Member (Technical)), 2026 SCC OnLine GSTAT 362 
Aparnaa Fashions Fabrics v. Commr. of Revenue State Tax, (S.G. Chattopadhyay, Member (Judicial) 

and Anindya Mitra, Member (Judicial)), 2026 SCC OnLine GSTAT 340 
Arvind Narayan Saxena v. Ram Krishna Indane Gas Service, (Mahtab Ahmad, Member (Judicial) and 

Ashish Varma, Member (Technical)), 2026 SCC OnLine GSTAT 279 
Arvind Narayan Saxena v. Ram Krishna Indane Gas Service, (Mahtab Ahmad, Member (Judicial) and 

Ashish Varma, Member (Technical)), 2026 SCC OnLine GSTAT 317 
Arvind Narayan Saxena v. Ram Krishna Indane Gas Service, (Mahtab Ahmad, Member (Judicial) and 

Ashish Varma, Member (Technical)), 2026 SCC OnLine GSTAT 324 
Arvind Store India v. Himanshu Verma, (Dr Sanjay Kumar Chandhariyavi, Member (Judicial) and 

Sungita Sharma, Member (Technical)), 2026 SCC OnLine GSTAT 381 
Ashok Kumar Singh v. Safecon Lifesciences (P) Ltd., (Ajeet Singh, Member (Judicial) and Vivek 

Kumar, Member (Technical)), 2026 SCC OnLine GSTAT 314 
Associated Cashews v. Commr. of CGST, (Subramanya Rayaprol, Vice President and Ramamoorthi 

Sriram, Member (Technical)), 2026 SCC OnLine GSTAT 285 
AWP Services (India) (P) Ltd. v. Officer, Panchkula Zone, Commissioner, CGST, (Rakesh Syal, 

Member (Judicial) and Sandeep Kumar, Member (Technical)), 2026 SCC OnLine GSTAT 310 
Bajrang Trading Co. v. Commr., Commercial Tax Department, (Suresh Choudhary, Deputy 

Registrar), 2026 SCC OnLine GSTAT 272 
Balaji Traders v. Shri Prakash Yadav, (Ajeet Singh, Member (Judicial) and Vivek Kumar, Member 

(Technical)), 2026 SCC OnLine GSTAT 390 
Bum Bum Corpn. Old Iron Scrap Suppliers v. Joint Commissioner Appeals, Satna Division, (Upendra 

Kumar Singh, Member (Judicial) and Sunil K. Das, Member (Technical)), 2026 SCC OnLine 
GSTAT 294 

CGST Commissioner v. Regional Controller-APAC, (Dr Sanjaya Kumar Mishra, President and Anil 
Kumar Gupta, Member (Technical)), 2026 SCC OnLine GSTAT 321 

Chennamkudiyil Timbers, Ernakulam v. Commr. of State Tax, (Subramanya V. Rayaprol, Vice 
President and Ramamoorthi Sriram, Member (Technical)), 2026 SCC OnLine GSTAT 289 

Commissioner Bijnor v. Kansal Steels, (Dr Sanjay Kumar Chandhariyavi, Member (Judicial) and 
Sungita Sharma, Member (Technical)), 2026 SCC OnLine GSTAT 366 

Commissioner v. Elegant Engineers, (Dr Sanjay Kumar Chandhariyavi, Member (Judicial) and 
Sungita Sharma, Member (Technical)), 2026 SCC OnLine GSTAT 361 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967012
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966997
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966998
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967025
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967000
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967032
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967010
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966949
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966987
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966994
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967051
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966984
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966955
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966980
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966942
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967060
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966964
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966964
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966991
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966959
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967036
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967031


 - 101 - 

© EBC Publishing Pvt Ltd 

Commissioner v. Rajat Krishan Garg, (Dr Sanjay Kumar Chandhariyavi, Member (Judicial) and 
Sungita Sharma, Member (Technical)), 2026 SCC OnLine GSTAT 374 

Commissioner v. Ram Prashad Swami, (Dr Sanjay Kumar Chandhariyavi, Member (Judicial) and 
Sungita Sharma, Member (Technical)), 2026 SCC OnLine GSTAT 368 

Commissioner v. Salman, (Dr Sanjay Kumar Chandhariyavi, Member (Judicial) and Sungita Sharma, 
Member (Technical)), 2026 SCC OnLine GSTAT 375 

Commissoner MS-4 Gzb v. Group of India Pride, (Dr Sanjay Kumar Chandhariyavi, Member 
(Judicial) and Sungita Sharma, Member (Technical)), 2026 SCC OnLine GSTAT 376 

Commissoner v. D.V.S. Sai Kumar, (Dr Sanjay Kumar Chandhariyavi, Member (Judicial) and Sungita 
Sharma, Member (Technical)), 2026 SCC OnLine GSTAT 365 

Commr. of CGST & Central Excise v. Rajshahi Banijya (P) Ltd., (Sunil Kumar Singh, Member 
(Judicial) and Bijoy Kumar Kar, Member (Technical)), 2026 SCC OnLine GSTAT 302 

Commr. of CGST & Central Excise v. Rajshahi Banijya (P) Ltd., (Sunil Kumar Singh, Member 
(Judicial) and Bijoy Kumar Kar, Member (Technical)), 2026 SCC OnLine GSTAT 303 

Conduent Business Services India LLP v. Commr. of Central Tax, (Sudha Koka, Member (Technical) 
and Srikanth Venkatraman, Member (Judicial)), 2026 SCC OnLine GSTAT 293 

CTO v. Shri Ganga Shri Maharaj Construction Co., (Dr Sanjay Kumar Chandhariyavi, Member 
(Judicial) and Sungita Sharma, Member (Technical)), 2026 SCC OnLine GSTAT 371 

Deepsikha Residency v. Commr. of State Tax Bureau of Investigation, (Satya Gopal Chattopadhyay, 
Member (Judicial) and Anindya Mitra, Member (Technical)), 2026 SCC OnLine GSTAT 341 

Devendra Singh v. Hema Industries, (Ajeet Singh, Member (Judicial) and Vivek Kumar, Member 
(Technical)), 2026 SCC OnLine GSTAT 313 

Director General of Anti-Profiteering v. Anant Raj Corpn. Ltd., (Mayank Kumar Jain, Member 
(Judicial)), 2026 SCC OnLine GSTAT 387 

Director General of Anti-Profiteering v. Candeur Constructions, (Mayank Kumar Jain, Member 
(Judicial) and A. Venu Prasad, Member (Technical)), 2026 SCC OnLine GSTAT 384 

Director General of Anti-Profiteering v. L&T Construction Equipment (P) Ltd., (Dr Sanjaya Kumar 
Mishra, President and Anil Kumar Gupta, Member (Technical)), 2026 SCC OnLine GSTAT 388 

Director General of Anti-Profiteering v. Omkar Realtors & Developers (P) Ltd., (Mayank Kumar 
Jain, Member (Judicial) and A. Venu Prasad, Member (Technical)), 2026 SCC OnLine GSTAT 
389 

Director General of Anti-Profiteering v. Praxis Home Retail Ltd., (Mayank Kumar Jain, Member 
(Judicial) and A. Venu Prasad, Member (Technical)), 2026 SCC OnLine GSTAT 385 

Director General of Anti-Profiteering v. Savaliya Procon, (Mayank Kumar Jain, Member (Judicial)), 
2026 SCC OnLine GSTAT 386 

Fatehpur Foundry & Engineering Works v. Arvind Kumar, (Mahtab Ahmad, Member (Judicial) and 
Ashish Varma, Member (Technical)), 2026 SCC OnLine GSTAT 312 

G.P. Motors (P) Ltd. v. Commr., Commissioner State Tax, Commissioner State Tax, (Mahtab Ahmad, 
Member (Judicial) and Ashish Varma, Member (Technical)), 2026 SCC OnLine GSTAT 309 

Ghanshyam Null Singh v. Himanshu Verma, (Ajeet Singh, Member (Judicial) and Vivek Kumar, 
Member (Technical)), 2026 SCC OnLine GSTAT 316 

Gopinath T.M. v. Mukand Ltd., (Sudha Koka, Member (Technical) and Srikanth Venkatraman, 
Member (Judicial)), 2026 SCC OnLine GSTAT 296 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967044
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967038
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967045
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967046
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967035
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966972
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966973
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966963
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967041
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967011
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966983
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967057
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967054
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967058
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967059
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967059
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967055
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967056
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966982
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966979
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966986
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966966


 - 102 - 

© EBC Publishing Pvt Ltd 

Gyanendra Singh v. Shree Jee Metals, (Dr Sanjay Kumar Chandhariyavi, Member (Judicial) and 
Sungita Sharma, Member (Technical)), 2026 SCC OnLine GSTAT 354 

Hans Raj Mendiratta v. Commr., Commissioner CGST, (Rakesh Syal, Member (Judicial) and Sandeep 
Kumar, Member (Technical)), 2026 SCC OnLine GSTAT 332 

Hira Coal Mines (P) Ltd. v. Commr. State Tax, (Mahtab Ahmad, Member (Judicial) and Ashish 
Varma, Member (Technical)), 2026 SCC OnLine GSTAT 300 

Hira Coal Mines (P) Ltd. v. Commr. State Tax, (Mahtab Ahmad, Member (Judicial) and Ashish 
Varma, Member (Technical)), 2026 SCC OnLine GSTAT 318 

I-NXT v. Sandeep Banga, (Sudha Koka, Member (Technical) and Srikanth Venkatraman, Member 
(Judicial)), 2026 SCC OnLine GSTAT 274 

I.K. Enterprises v. Abhinav Pancholi, (Upendra Kumar Singh, Member (Judicial) and Sunil K. Das, 
Member (Technical)), 2026 SCC OnLine GSTAT 282 

Jai Shoe Co. v. Joint Excise & Taxation Commissioner, (Vimal Kumar Sapra, Member (Judicial) and 
Sandeep Kumar, Member (Technical)), 2026 SCC OnLine GSTAT 319 

Jai Singh Yadav v. Raj Kumar Ajay Kumar, (Mahtab Ahmad, Member (Judicial) and Ashish Varma, 
Member (Technical)), 2026 SCC OnLine GSTAT 277 

Jambudwip Exports & Imports Ltd., In re, (Dr Sanjay Kumar Chandhariyavi, Member (Judicial) and 
Sungita Sharma, Member (Technical)), 2026 SCC OnLine GSTAT 382 

Jambudwip Exports & Imports Ltd. v. Himanshu, (Dr Sanjay Kumar Chandhariyavi, 
Member(Judicial) and Sungita Sharma, Member (Technical)), 2026 SCC OnLine GSTAT 383 

Jannat Traders v. Commr. Central GST & Excise, (Upendra Kumar Singh, Member (Judicial) and 
Sunil K. Das, Member (Technical)), 2026 SCC OnLine GSTAT 284 

Jay Prakash Maurya v. Eppcon Lubricants India Ltd., (Dr Sanjay Kumar Chandhariyavi, Member 
(Judicial) and Sungita Sharma, Member (Technical)), 2026 SCC OnLine GSTAT 349 

Jubilant Agri & Consumer Products Ltd. v. Jitendra Kumar Bharti, (Sanjay Kumar Chandhariyavi, 
Member (Judicial) and Sungita Sharma, Member (Technical)), 2026 SCC OnLine GSTAT 343 

Krishna Murari Mishra v. Mohd. Nabi Traders, (Dr Sanjay Kumar Chandhariyavi, Member (Judicial) 
and Sungita Sharma, Member (Technical)), 2026 SCC OnLine GSTAT 364 

Krishna Murari Mishra v. Shree Krishana Recycling India (P) Ltd., (Dr Sanjay Kumar 
Chandhariyavi, Member (Judicial) and Sungita Sharma, Member (Technical)), 2026 SCC OnLine 
GSTAT 363 

Krishna Murari Mishra v. Star Power Distribution (P) Ltd., (Dr Sanjay Kumar Chandhariyavi, 
Member (Judicial) and Sungita Sharma, Member (Technical)), 2026 SCC OnLine GSTAT 378 

M.G. Creations v. Vinita Sharma, (Upendra Kumar Singh, Member (Judicial) and Sunil K. Das, 
Member (Technical)), 2026 SCC OnLine GSTAT 273 

MAA Chandi Nirman Co. v. Commr. of Central GST, (Upendra Kumar Singh, Member (Judicial) and 
Sunil K. Das, Member (Technical)), 2026 SCC OnLine GSTAT 291 

MAA Chandi Nirman Co. v. Commr. of Central GST, (Upendra Kumar Singh, Member (Judicial) and 
Sunil K. Das, Member (Technical)), 2026 SCC OnLine GSTAT 292 

Nagamangalamurthy Ganesh Kumar v. MG Automobiles Sales & Service, (Prabhakaran P.M., 
Member (Judicial) and Ravi Jesuraj S., Member (Technical)), 2026 SCC OnLine GSTAT 286 

Navneet Kumar Sureka v. Joint Commissioner, CGST Division, (Rakesh Syal, Member (Judicial) and 
Sandeep Kumar, Member (Technical)), 2026 SCC OnLine GSTAT 299 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967024
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967002
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966970
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966988
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966944
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966952
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966989
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966947
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967052
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967053
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966954
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967019
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967013
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967034
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967033
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967033
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967048
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966943
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966961
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966962
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966956
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966969


 - 103 - 

© EBC Publishing Pvt Ltd 

Neelima Goenka v. Commr., Commissioner State Tax, (Mahtab Ahmad, Member (Judicial) and 
Ashish Varma, Member (Technical)), 2026 SCC OnLine GSTAT 276 

New Bansal Electronics v. Commr., CGST, (Vimal Kumar Sapra, Member (Judicial) and Sandeep 
Kumar, Member (Technical)), 2026 SCC OnLine GSTAT 306 

New Patel Traders v. Goods & Service Tax Department State Tax, (Manvendra Singh Parihar, 
Registrar), 2026 SCC OnLine GSTAT 379 

Nirvana Recycling (P) Ltd. v. CGST, (Rakesh Syal, Member (Judicial) and Sandeep Kumar, Member 
(Technical)), 2026 SCC OnLine GSTAT 326 

Om Traders v. Dy. Excise & Taxation Commissioner, (Vimal Kumar Sapra, Member (Judicial) and 
Sandeep Kumar, Member (Technical)), 2026 SCC OnLine GSTAT 311 

Orca Instruments v. Joint Commissioner of State Tax (Appeals), (Vimal Kumar Sapra, Member 
(Judicial) and Sandeep Kumar, Member (Technical)), 2026 SCC OnLine GSTAT 323 

Oxygen the Digital Shop v. Commr. of Keralam State GST, Thiruvananthapuram, (Subramanya 
Rayaprol, Vice President and Ramamoorthi Sriram, Member (Technical)), 2026 SCC OnLine 
GSTAT 287 

Pankaj Kumar Mishra v. Shri Krishna Distributor, (Dr Sanjay Kumar Chandhariyavi, Member 
(Judicial) and Sungita Sharma, Member (Technical)), 2026 SCC OnLine GSTAT 344 

Praveen Rastogi v. Rashmi Srivastava, (Dr Sanjay Kumar Chandhariyavi, Member (Judicial) and 
Sungita Sharma, Member (Technical)), 2026 SCC OnLine GSTAT 301 

Priyaja Dhondiyal v. Ramesh Kumar Vyas, (Naresh Katyal, Member (Judicial) and Amand Shah, 
Member (Technical)), 2026 SCC OnLine GSTAT 307 

Rahul Kumar Dwivedi v. Shri Shyam Kripa Associates, (Ajeet Singh, Member (Judicial) and Vivek 
Kumar, Member (Technical)), 2026 SCC OnLine GSTAT 315 

Raj Trading Co. v. J.P. Singh, (Mahtab Ahmad, Member (Judicial) and Ashish Varma, Member 
(Technical)), 2026 SCC OnLine GSTAT 278 

Raj Trading Co. v. J.P. Singh, (Mahtab Ahmad, Member (Judicial) and Ashish Varma, Member 
(Technical)), 2026 SCC OnLine GSTAT 305 

Ravindra Nath Singh v. Gagan Brick Kiln, (Dr Sanjay Kumar Chandhariyavi, Member (Judicial) and 
Sungita Sharma, Member (Technical)), 2026 SCC OnLine GSTAT 353 

Rinkesh Satija v. Commr., Central Goods & Service Tax Commissionerate, (Rakesh Syal, Member 
(Judicial) and Sandeep Kumar, Member (Technical)), 2026 SCC OnLine GSTAT 322 

Rinkesh Satija v. Commr., Central Goods & Service Tax, (Mayank Kumar Jain, Member (Judicial) 
and A. Venu Prasad, Member (Technical)), 2026 SCC OnLine GSTAT 320 

Romsons Group (P) Ltd. v. Alok Kumar, (Ajeet Singh, Member (Judicial) and Vivek Kumar, Member 
(Technical)), 2026 SCC OnLine GSTAT 325 

Sahu Building Material v. Commr. State Tax, (Mahtab Ahmad, Member (Judicial) and Ashish Varma, 
Member (Technical)), 2026 SCC OnLine GSTAT 329 

Salasar Complexes & Buildcon (P) Ltd. v. Sandeep Singh, (Suresh Choudhary, Deputy Registrar), 
2026 SCC OnLine GSTAT 281 

Sandeep Tiwari v. Ankita Gupta, (Dr Sanjay Kumar Chandhariyavi, Member (Judicial) and Sungita 
Sharma, Member (Technical)), 2026 SCC OnLine GSTAT 357 

Sandeep Tiwari v. Aquatrack Solution (P) Ltd., (Dr Sanjay Kumar Chandhariyavi, Member (Judicial) 
and Sungita Sharma, Member (Technical)), 2026 SCC OnLine GSTAT 360 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966946
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966976
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967049
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966996
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966981
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966993
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966957
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966957
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967014
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966971
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966977
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966985
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966948
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966975
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967023
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966992
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966990
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966995
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966999
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966951
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967027
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967030


 - 104 - 

© EBC Publishing Pvt Ltd 

Sanjeev Kumar Singh v. Crown Glass Industries, (Ajeet Singh, Member (Judicial) and Vivek Kumar, 
Member (Technical)), 2026 SCC OnLine GSTAT 333 

Sansco Technologies (Kerala) (P) Ltd. v. Commr. of State Tax, (Subramanya Rayaprol, Vice President 
and Ramamoorthi Sriram, Member (Technical)), 2026 SCC OnLine GSTAT 295 

Santosh Jaiswal v. Anand Surana, (Satya Gopal Chattopadhyay, Member (Judicial) and Anindya 
Mitra, Member (Technical)), 2026 SCC OnLine GSTAT 339 

Sarthak Traders v. Uttar Prades State Tax, (Mahtab Ahmad, Member (Judicial) and Ashish Varma, 
Member (Technical)), 2026 SCC OnLine GSTAT 331 

Satyendra Kumar Singh v. Peoples Honda, (Ajeet Singh, Member (Judicial) and Vivek Kumar, 
Member (Technical)), 2026 SCC OnLine GSTAT 304 

Sel Jegat Printers (P) Ltd. v. Joint Commissioner of Commercial Taxes, (Sudha Koka, Member 
(Technical) and Srikanth Venkatraman, Member (Judicial)), 2026 SCC OnLine GSTAT 290 

Shanker Founders & Engineers v. Mohd. Yahiya Ansari, (Dr Sanjay Kumar Chandhariyavi, Member 
(Judicial) and Sungita Sharma, Member (Technical)), 2026 SCC OnLine GSTAT 348 

Shivani Gupta v. Manya Enterprises, (Dr Sanjay Kumar Chandhariyavi, Member (Judicial) and 
Sungita Sharma, Member (Technical)), 2026 SCC OnLine GSTAT 367 

Shrawan Kumar Mishra v. Prakash Industries, (Dr Sanjay Kumar Chandhariyavi, Member (Judicial) 
and Sungita Sharma, Member (Technical)), 2026 SCC OnLine GSTAT 352 

Shree Mahaveer Engineering Consultants v. Commr. State Tax, (Sunil Kumar Singh, Member 
(Judicial) and Bijoy Kumar Kar, Member (Technical)), 2026 SCC OnLine GSTAT 380 

Shri Traders, Palakkad v. Commr. of CGST & CE, Kochi, (Subramanya Rayaprol, Vice President and 
Ramamoorthi Sriram, Member (Technical)), 2026 SCC OnLine GSTAT 283 

Singapore Airlines Ltd. v. Commr. of CGST & CE, Kochi, (Subramanya Rayaprol, Vice President and 
Ramamoorthi Sriram, Member (Technical)), 2026 SCC OnLine GSTAT 288 

Sonia Sharma v. Nayak Engineering, (Dr Sanjay Kumar Chandhariyavi, Member (Judicial) and 
Sungita Sharma, Member (Technical)), 2026 SCC OnLine GSTAT 347 

Suman Patel v. Garud Homocleanse (P) Ltd., (Dr Sanjay Kumar Chandhariyavi, Member (Judicial) 
and Sungita Sharma, Member (Technical)), 2026 SCC OnLine GSTAT 370 

Suman Patel v. Mohd. Tahir Noor, (Dr Sanjay Kumar Chandhariyavi, Member (Judicial) and Sungita 
Sharma, Member (Technical)), 2026 SCC OnLine GSTAT 359 

Suman Patel v. Sanjay Kumra, (Dr Sanjay Kumar Chandhariyavi, Member (Judicial) and Sungita 
Sharma, Member (Technical)), 2026 SCC OnLine GSTAT 372 

Sweta Ojha v. Kapeeshwar Enterprises, (Dr Sanjay Kumar Chandhariyavi, Member (Judicial) and 
Sungita Sharma, Member (Technical)), 2026 SCC OnLine GSTAT 377 

Sweta Ojha v. Naresh Kumar, (Dr Sanjay Kumar Chandhariyavi, Member (Judicial) and Sungita 
Sharma, Member (Technical)), 2026 SCC OnLine GSTAT 373 

Torrent Gas Ltd. v. Commissioner, (Santosh Kumar Srivastava, Member (Judicial) and Arvind 
Kumar, Member (Technical)), 2026 SCC OnLine GSTAT 337 

Torrent Gas Ltd. v. Commissioner, (Santosh Kumar Srivastava, Member (Judicial) and Arvind 
Kumar, Member (Technical)), 2026 SCC OnLine GSTAT 338 

Torrent Gas Ltd. v. Commr., (Santosh Kumar Srivastava, Member (Judicial) and Arvind Kumar, 
Member (Technical)), 2026 SCC OnLine GSTAT 335 

Torrent Gas Ltd. v. Commr., (Santosh Kumar Srivastava, Member (Judicial) and Arvind Kumar, 
Member (Technical)), 2026 SCC OnLine GSTAT 336 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967003
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966965
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967009
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967001
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966974
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966960
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967018
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967037
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967022
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967050
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966953
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966958
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967017
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967040
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967029
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967042
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967047
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967043
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967007
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967008
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967005
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967006


 - 105 - 

© EBC Publishing Pvt Ltd 

Trishul Asphalt Products v. Commr., (Ajeet Singh, Member (Judicial) and Vivek Kumar, Member 
(Technical)), 2026 SCC OnLine GSTAT 334 

Unifeeder Agencies India (P) Ltd. v. Shalabh Katiyar, Additional Commissioner CGST & Cex 
Belapur, (Ramesh Nair, Member (Judicial) and Prallhad S. Paranjape, Member (Technical)), 2026 
SCC OnLine GSTAT 298 

Uttam Kumar Tiwari v. Home Essentials, (Dr Sanjay Kumar Chandhariyavi, Member (Judicial) and 
Sungita Sharma, Member (Technical)), 2026 SCC OnLine GSTAT 358 

Uttam Kumar Tiwari v. R.S. Metals, (Dr Sanjay Kumar Chandhariyavi, Member (Judicial) and 
Sungita Sharma, Member (Technical)), 2026 SCC OnLine GSTAT 356 

Uttam Kumar Tiwari v. Rishabh Aromatics, (Dr Sanjay Kumar Chandhariyavi, Member (Judicial) and 
Sungita Sharma, Member (Technical)), 2026 SCC OnLine GSTAT 369 

Ved Prakash Singhi v. Teleplex Construction Co., (Dr Sanjay Kumar Chandhariyavi, Member 
(Judicial) and Sungita Sharma, Member (Technical)), 2026 SCC OnLine GSTAT 346 

Vijay Pal Singh v. Himanshu Verma, (Ajeet Singh, Member (Judicial) and Vivek Kumar, Member 
(Technical)), 2026 SCC OnLine GSTAT 280 

Vijayan Sahadevan v. Commr. of Kerala State GST, (Subramanya Rayaprol, Vice President and 
Ramamoorthi Sriram, Member (Technical)), 2026 SCC OnLine GSTAT 308 

Vikram Inderjit Kapur v. Chandrakant Dhondiram Jadhav, (Ramesh Nair, Member (Judicial) and 
Prallhad S. Paranjape, Member (Technical)), 2026 SCC OnLine GSTAT 275 

Vineet Kumar Singh v. Marque Impex (P) Ltd., (Dr Sanjay Kumar Chandhariyavi, Member (Judicial) 
and Sungita Sharma, Member (Technical)), 2026 SCC OnLine GSTAT 345 

Vineet Kumar v. Swastik Enterprises, (Dr Sanjay Kumar Chandhariyavi, Member (Judicial) and 
Sungita Sharma, Member (Technical)), 2026 SCC OnLine GSTAT 350 

Vineet Kumar v. Vision Infra, (Dr Sanjay Kumar Chandhariyavi, Member (Judicial) and Sungita 
Sharma, Member (Technical)), 2026 SCC OnLine GSTAT 351 

Vintek Control Systems v. Commr. of Central Tax, (Prabhakaran P.M., Member (Judicial) and Ravi 
Jesuraj S., Member (Technical)), 2026 SCC OnLine GSTAT 297 

  
  

  
 

 

 

 

 

 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967004
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966968
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966968
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967028
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967026
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967039
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967016
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966950
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966978
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966945
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967015
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967020
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003967021
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003966967


 - 106 - 

© EBC Publishing Pvt Ltd 

To get this list regularly join our:- 
Telegram Channel - https://t.me/scconline 

Follow us:- 
LinkedIn - https://in.linkedin.com/company/scconline 
Instagram - https://www.instagram.com/scctimes_/ 
Twitter - https://twitter.com/scconline_ 
YouTube - https://www.youtube.com/user/thescconline 
Facebook - https://www.facebook.com/scc.online 

 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 

                    

https://t.me/scconline
https://in.linkedin.com/company/scconline
https://www.instagram.com/scctimes_/
https://twitter.com/scconline_
https://www.youtube.com/user/thescconline
https://www.facebook.com/scc.online
https://t.me/scconline
https://twitter.com/scconline
https://www.youtube.com/user/thescconline
https://www.facebook.com/scc.online
https://in.linkedin.com/company/scconline
https://www.instagram.com/scctimes_/
https://t.me/scconline�
https://twitter.com/scconline�
https://www.youtube.com/user/thescconline�
https://www.facebook.com/scc.online�
https://in.linkedin.com/company/scconline�
https://www.instagram.com/scctimes_/�

